BEFORE THE NATIONAL GREEN TRIBUNAL (SZ) CHENNAI

OA No. 47 of 2023

Suresh ... Applicant
Versus
1. TNPCB & 5 Ors ... Respondents
VOLUME - A
SL NO. DESCRIPTION P.No
1. Report of Committee headed by The Collector, 1
Dharmapuri
2. Proceedings of PWD dated 28.10.2022 42
3. Proceedings of PWD dated 09.02.2023 45
4, Inspection Report of TNPCB dated 25.04.2009 48
5. Proceedings of TNPCB dated 29.01.2018 and reply of 62
the Industry dated 12.02.2018
6. Compliance Report by the Industry for the year 68
2007-08
7. Compliance Report by the Industry dated 05.05.2016 70
8. ROA by TNPCB 72
9. CES Report for the Industry prepared by Anna 112
University
10. Proceedings of TNPCB for the 2022 151
11. G.0O. No. 213 dated 30.03.1989 issued by 162

Environment and Forest (EC-I) Department,
Government of Tamil Nadu

12. Photographs 170
13. Sample of Representations sent to the authorities 177
14. Report filed by TNPCB in Appeal No. 77 of 2023 (SZ) 202

Dated this the 24™" day of April, 2023 at Chennai
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WATER RESOURCES DEPARTMENT @
2

From To
Thiru. E.Senthil Kumar.B.E, District Reverue Officer,
Executive Engineer, Collectoratf:'(
Ground Water Division, Dharmapuri-5'
Water Resources Department, ——
Vellore-6 A
E—— %457
Lr.No.].D.O/F-NOC-Pollution/ /V1r/2022 Dated29.12 .2022.
Sir,

Sub:  Field inspection report of Ground Water Division, Vellore conducted along with
the joint committee at Sri Varalakshmi Starch Industries in Alamelupuram village,
Pappireddipatti taluk,Dharmapuri district submitted-Regarding.

Ref: 1. Dharmapuri District Collector proceeding. No .0010/2022/Tamil Nadu Pollution
Control Board. Dated: 18.11.2022.

2. Legislative petition committee Petition no: 6988. Of Mr.P.Suresh S/o
pachaiyappan, coordinator, organizer of Peniar safety, Alamelupuram,
Pappireddipatti, Dharmapuri. : '

3. Tamilnadu legislative petition committee inspection in Dharmapuri dated:
09.11.2022.

4. thiru.P.Suresh S/o Pachaiyappan petition to the Revenue Divisional Officer,
Harur during the farmer grievance cell on 14.11.2022.

R kK

The legislative petition committee advised the district administration to form a
committee under the chairmanship of District Revenue Officer, Dharmapuri district comprising
various department officials to inspect the site and to submit the report as cited in Ref 1.

The Executive Engineer Ground water Division, Vellore was also a member of the
committee to ascertain the ground water pollution aspect. Based on that a field inspection was
conducted by the ground water division, Vellore officials headed by Executive Engineer at Sri
Varalakshmi Starch Industries in Alamelupuram Village of Pappireddipatti taluk Dharmapuri
district.

The report is prepared based on the inspection conducted on 30.11.2022 and is enclosed

here for your kind reference
suf
Executive Engineer,W.R.D.,

“ Enclosure: Field Inspection Report Ground water Division, Vellore -6.

r information

VCO/tho District Environmental Engineer,pollution control board,Dharm

2|
Executive Eﬁain er, W.R.D.,

gl%/ Ground water Divisibn, Vellore -6.

1~
District Environmental Engineer (ﬁ/ﬁ/ %%A/L 110 )

Tamil Nadu Poliution Control Board
DHARMAPURL
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ALON\, WITH THE JOINT COMMITTEE AT SRI VARALAKSHM] STARCH INDUSTR]ES lN

[ PV S

ALAMELUPURAM VILLAGE PAPPIREDD]PATTI TALUK, DHARMAPURI DlSTRlCT

-

©)
INTRODUCTION:

Thiru. P.Suresh, Coordinator of farmer’s organization for the safety of Penniar River of Alamelupuram

and Pappireddipatti villages in Papireddipatti taluk, Dharmapuri district, filed petition to the Revenue Divisional
Office, Harur during the farmer grievance meeting held on 04.11.2022. The petition states that effluents from
M/s Varalakshmi Starch Industries located in (survey no 75PT, 77PT, 78PT, 168PT,) of Pappireddipatti village
and (121PT, 125PT, 128-132PT, 138PT) of Alamelupuram village of Pappireddipatty taluk were discharged
were in the Penniar river, due to which the hygiene of the people, fish, cattle, farming, and quality of
groundwater are affected. The petitioner also submitted the above to the legislative petition committee during
the visit to Dharmapuri district. The legislative committee forwarded the petition to the District Administration
to initiate immediate action. The District authority has formed a committee under the chairmanship of District

Revenue Officer of Dharmapuri district comprising various department officials to inspect the site and to submit
the report.

A District level Committee has been formed and the members of the committee are as follows.

District revenue officer Head of the committee

Joint Director, Agriculture Department, | Member

Dharmapuri.

Executive Engineer, Upper Pennaiar Division, | Member

Water Resource Department, Dharmapuri.

Executive Engineer, Ground Water Division, | Member

Water Resource Department, Vellore.

Revenue Inspector, Revenue Department, | Member

Harur.

Assistant Director, Surveyor and Land | Member

Records, Dharmapuri.

Assistant  Director, Fisheries Department, | Member

Dharmapuri

Deputy Director, Industrial Safety Department, | Member

Dharmapuri.

Executive Engineer, TWAD, Dharmapuri. Member

Distnct Environmental £ Eanginees (a/é/

Tamil Nadu Poliution € ontrol Board
4 Diism'-mm,m
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Diswict Environmental Engineer, Tamilnadu | Member Secretary

Pollution Control Board, Dharmapuri.

Deputy Director, Public Health Department, | Member

Dharmapuri.

A preliminary meeting has been arranged with the members of the committee on 16.11.2022 evening
around 4.30 pm under the guidance of the District Collector, headed by District Revenue Officer. The District
Revenue Officer along with the committee members planned to conduct a field inspection on 30.11.2022 at Sri
Varalakshmi starch industries and outside the premises of the industry.

In general, Sago and starch production from the laploca root crop is one of lhe majow

st A M et i

the western dlstncts of Tamil Nadu. There is nearly about 1000 sago and starch processing factories operatmg

e e TRt e bt i — memar i - — S

in the above areas of Tamll Nadu, These mdustncs release large amount of waste water containing organic and

...... g S . ot i ol

morgamc sol:d wastes Thxs waste water commonly refcrred as effluent which has obnoxious odour, irritating to

P L .

skm lower pH, it affects lhe hcailh of thc soil, natural ecosystem, animals, plants and human beings.

GEOLOGY AND HYDROGEOLOGY OF THE AREA:

The overall geological formations of the area falls mainly to Archaean and Proterozoic age with rocks
belonging to Khondalite Group (Garnet Sillimanite gneiss), Charnockite Group of rocks, Migmatite Complex,
Sathyamangalam Group of rocks (fuchsite quartzite, sillimanite mica schist and amphibolites), Bhavani Group
of rocks(fissile hornblende-biotite gneiss, granitoid gneiss and pink migmatite) and Kolar Alkaline rocks. The
lithology of the area is hard crystalline rocks overlained by fractures and jointed rock followed by regoliths. The
fractured and jointed rock acts as an aquifer. Ground water level ranges from 4.41 metres to 19.07 metres

during Premonsoon and 2.94 metres to 9.47 metres during Post monsoon.

The area contains different soil categories, including brown loamy soil, black soil, colluvium, and
alluvium. The average annual precipitation of the study region is 840 mm in which major rainfall occurs during

the monsoon season (June to December).

" FIELD INSPECTION AND OBSERVATION:

The mdustry M/s Varalakshmi Starch Industnes located in survey no 75PT, 77PT, 78PT, 168PT, of

Pappireddipatti wllage and 121PT 125PT, 128- 132PT, 138PT of Alamelupuram village, Pappireddipatti Taluk
is funcuonmg for past 22 years. The referred Pappireddipatti village falls under Pappireddipatti Firka and it is

——

categonzcd as Sem: Cntlcal calegory, as per the G.O (Ms).No.155/ Public Works (R1) Department

o - District E.nuronmental Enginee Wﬁ/

i
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30.11.2022 to ascertain the exact functioning and the prevailing situation in the premises. @

The industry produces starches and modified starches from tapioca and also produces the following by-

products like tapioca thippi(dry), maize germ dry, maize gluten dry, maize husk(Fibre dry), with a production

capacity of more than 10000 metric tons/year. The Industry discharge 4. 3KLD sewage and 500.1 KLD

effluents into the industry’s own land covered by trees.

e e =

L U

of trade

This Department focuses on the following aspects pertaining to groundwater issues during inspection of the site

1. Whether the industry uses groundwater for its industrial purpose or how the industry met out its

water requirement

2. What are all the ground water abstraction (Bore well/Open well) structures used for extraction

3. Whether the industry obtained No objection certificate for extraction of Groundwater or whether

obtained permission for usage of surface water,

4. Whether Groundwater in the near by village in the open well/Bore wells are polluted or not

5. Whether groundwater levzl in the adjacent areas has been declined or not

OBSERVATIONS:

Points to Focus

Field status/condition

1.Whether the industry uses groundwater for
its industrial purpose or how the industry

met out its water requirement

The Industry does not use ground water for their
industrial purpose. Water is pumped from the pond

which is located in the premises, It has been

: ; v’
claimed by the industry that the water stored in the
pond is harvested from rain. The pond covers an

e
area of around 14702.98m”
2. What are all the ground water abstraction( | There are No ground water abstraction structures
7 Bore well/Open well) structures used for available with in the premises in our observation. /

extraction

3. whether the industry obtained No | Does not arise.

objection certificate for extraction of ) ) ) o $%%

_ The industry hasn't obtained any permission for the | »
Groundwater or whether obtained | sesommms umes 2o : -
District Environmental Enginee(?é/
Famil Nadu Poliution Control Boarw:
n DHARMAPURL
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polluted or not

4. Whether Groundwater in the nearby

village in the open well/Bore wells are

according

to Geological

To ascertain the groundwater pollution in the

nearby village open wells. samples were collected

condition of the area from eight open wells

and hydrogeological

5.Whether groundwater level in the adjacent

areas has been declined or not

Water levels were observed in the nearest open

wells and also in the eight referred open wells

ACTION TAKEN:

A bunch of Karuvelamaram is seen at the North Eastern side of the industry, where the effluents of the

industry has been discharged and stored in the land. The effect of these effluents with groundwater need to be

ascertained. Hence, the samples of ground water were collected inside and outside the premises, and the details

are as follows

ot S ——

Table 1
S.no | Date of Sample | Lab Well location and Owner Latitude Longitude | Water level
collection No (0.W=0pen well) during
inspection
1 30.11.2022(F.N) | C- Inside the industry premises/ | 11°53°47.67" | 78°22°29.07° | 4.3m
1003 | harvesting pond ’
2 30.11.2022(F.N) | C- Inside the industry 11°53°54.33"" | 78°22°40.09° | N.A
1004 | premises/small stream near :
effluent discharge
3 30.11.2022(F.N) | C- Inside the industry 11°53°53.94" | 78°22°43.54° | 3.6
1005 | premises/open well !
4 30.11.2022(A.N | C- Outside the 11°54°07.26> | 78°22°44.97° | 2.75
i ) 1006 | premises/Kannayiram(O.W) ’
5 30.11.2022(A.N | C- Outside the 11°54°09.83"* | 78°22°43.58’ | 3.6
' ) 1007 | premises/Venkatesan(O.W) !
6 30.11.2022(A.N | C- Outside the 11°54°05.117" | 78°22°44.29" | 4.35
) 1008 | premises/Nagaraj(O.W) t
117 30.11.2022(AN | C- Outside the 11°54°04.60” | 78°22°29.74” | 4.1
| ) 1009 premises/Mohan(O.W) g
) B
District Environmenta . Eug:‘::;;rga/é/
Yamil Nadu Pollution_(. ontro
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Table 2 O

The distance of the sample locations from the rain water harvesting pond as follows

Sample water collected location Approximate Distance
from the harvesting
pond

Harvesting pond Om

Effluent stream 392m

Kannayiram(O.W) 775m

open well inside premises 497m

Nagarajan well 709m

Venkatesan well 814m

effleuents in Karuvelamaram field 375 m

Mani well 622m

RESULTS AND DISCUSSION:

Qualitative results:

Ground water samples were collected and sent to Geochemical laboratory, Office of Assistant Director

(Geochemistry), Water Resources Department, Tharamani, Chennai for analysis and the results were obtained

as follows,
SIL.No Particulars Unit Drinking C- C- C-1005 | C-1006 | C-1007 | C-1008 | C-1009 C-1010

water 1003 1004

standard(M

AX)
] Electrical uS/cm 3000 1190 | 4550 | 10330 | 10320 6900 1157 3030 4870

i mm— LRS- i ‘.-.'av-"'"ﬂ" e L
conductivity @25 .
2 pH 6.5-8.5 8 79 73 76 76 73 8| 7.9
3 Calcium Mg/L 200 62 2 120 280 20 320 el 172
4 Magnesium % 100 49 219 637 703 389 632 170 202
5 Sodium “ % 87 437 633 S18 633 1081 223 }_OE
6 Potassium c ? 7 270 7 2 6 3 1 2
g%ﬂ' nygineay
Disinet Cavironmenta
yamil Nadu Pollution Control Boar
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8 Carbonate i . 0 0 0 0 0 0 0 0 %:Q
9 Sulfate u 400 o 173 72 72 1Y 120 48 SR
i ¢ ' 63 269: 2 3 75 043
10 Chloride 1000 EUR G 604 | 2978 | 1808 | 3616 3
11 Nitrate . 45 10 122 73 74 83 58 76 81
12 Fluoride C 1.5 GRs | 07T I | |1 0.01 ., | 3 i3
13 Total & 2000 91 | 2568 | 4512 4871 3194 6120 1333 2057
p——ty I — R | Bt po F re—— Wi &
dissolved
e
sohdf_(llgg
14 Total £ 600 333 960 3000 3600 1630 3400 810 1260
[roepr— e sl fes R [ g e FEWTS Py TR .
hardness as
——
CaC03(TH2
15 Total o 600 280 750 S00 393 383 473 s1s 478
aname— — —r— m— np— v
alkalinity as
——————
CaCO3

It is observed from the sample analysis, overall “samples collected in the wells, the parameters like

e

chloride, Nitrate, total dissolved Solids and total hardness shows higher values than normal.
I e A et

sttt
e e ity NI

This Department has two observation wells at the study area i.e. in the Pappireddipatti Firka to monitor

the ground water level and quality of ground water of the area.

The department collects ground water samples in the month of January and July of every year to
assess the quality of the ground water of the area from the above said wells, the average water chemistry

for the past 10 years in the observation well located in Pappireddipatti Firka are given below.

TDS NO2+NO3 Ca Mg Na K Cl S04 | CO3 | HCO3 F pH_ EC

871.9661 19.5004 | 74.0644 | 59.2330 | 145.6 5.4898 | 208.16 | 125.1 | 53624 320.12 | 0.9337 | 8.0508 | 1528.8

-
Quantitative results:

The Water Resources Department has two observation wells at the study area i.e in the Pappireddipatti
Firka to monitor the ground water level and quality of the area. They are monitored every month and the details

are given below.

A) Observations open well located 1.3 Km (53031) north of the referred industry shows no declination.

4

District Enviropmental Engineer ?/d/‘

Yamii Nadu Pollution Control Boar
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Hydrograph of Pappireddipatty (53031)
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B) Observation bore well located 2.11km (INV N-51397) North West of the referred industry also shows no

Hydrograph of Pappireddipatti (IN-VN-51337)

= imes Level- Trend - Wi

decline
2011 2012 2013 2014 2015 I 2016 | 2017 2018 2019 | 2020 2021 2022
491 4.95 5.89 7.55 5.05 2.86 6.91 5.94 9.07 | 3.97 2.82 1.71

20

le-tric{é{'tronn\onh.\i %"_nq'ume.Cﬂ/

Yamil Nadu Pollution Control Board !
DHARMAPURL

b ——

e

¢/



D

CONCLUSION:

Thc chemical analysis shows some parameters are higher in values than normal, The Water Resources

e

Department has two observation wells at the study area itself i.e. in Pappireddipatti Firka to monitor the ground

_ water quality of the area. The last 10 year average value of the different parameters shows no drastic changes. A
detailed and systematic chemical study for a period of 3 to 5 years only will reveal the difference in
changes of the quality. The water level trend of the observation wells of this department reveals there is

no decline in the water level.

This wing of Water Resources Department suggests the industry to follow the below mentioned

conditions.

1. The stored water in the pond must not be extracted directly to the industrial use since, the
? water is meant to recharge the Aquifers (Water bearing zones) to maintain the hydrogeological

v conditions of the area.

2. The harvested water can be extracted through open wells or through borewells only .From this

R

industrial usage of water can be quantified.

3. Proper no objection certificate shall be obtained from the competent authority ie The Chief

Engineer, SG&SWRDC, WRD, Tharamani,. Chennai-113 for the ground water extraction.

-

4. The industry is instructed to adopt suitable and eﬂ' clent efﬂuent treatment system for thelr

rejected water to check the groundwater pollution.

ENCLOSURES:

1) Field photos showing water samples collected at various sites.

2.) Satellite image showing the location of samples collected areas inside and outside the industry.

. q e
Assistan¥Geologist,"WRD, Assistant Director (Geo ogy] Executive Enginder, WRD,

Ground Water sub Division, Ground Water Sub Division, Ground water Division,
Dharmapuri-05. Vellore-06. Vellore-06.
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FIGURE 5) EFFLUENTS FILLED IN THE KARUVELAMARAM FIELD.
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SATELLITE IMAGE SHOWING THE LOCATION OF SAMPLES COLLECTED AREAS

INSIDE AND OUTSIDE THE INDUSTRY.
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TAMILNADU POLLUTION CONTROL BOARD

From To

Er.S.Sivaranjani, B.Tech., M.E., The District Revenue Officer,
District Environmental Engineer (a/c) District Collectorate,

Tamil Nadu Pollution Control Board, Dharmapuri District.

Adiyamankotiai-Hosur byepass Road,
A.Reddihalli Village,
Dharmapuri -636 809

Lr No : DEE/TNPCB/DMP/ F.DMP0013//0L/2021 Dated: 30.12.2022
Sir,
Sub: O/o. DEE-TNPCB — DMP - M/s. VARALAKSHMI STARCH INDUSTRIES
PVT. LTD , S.F.No. 75PT, 77PT,78PT,168PT OF PAPPIREDDIPATTI
VILLAGE & 121PT, 125PT,128-132PT, 138PT OF ALAMELUPURAM
VILLAGE, PAPPIREDDIPATTI TALUK, DHARMAPURI DISTRICT-

Joint inspection report submitted - Reg.

Ref: 1.Complaint petition filed by Thiru. Suresh before the Hon'ble Legislative
Assembly's Petition Committee
2 District Level Committee formed vide Procd dated 18.11.2022
3. Joint inspection of the committee on 30.11.2022
With reference to the above, | submit to inform that the unit M/s. VARALAKSHMI
STARCH -INDUSTRI_ES “'PVT. LTD , S.F.No. 75PT, 77PT,78PT,168PT OF
PAPPIREDDIPATTI VILLAGE & 121PT, 125PT,128-132PT, 138PT OF
ALAMELUPURAM VILLAGE, PAPPIREDDIPATTI TALUK, DHARMAPURI DISTRICT is
an existing unit and has obtained consent of Tamil Nadu Pollution Control Board under
Orange Large Category (No. 2049 — Manufacture of starch / sago) and under Water
(Prevention and Control of Pollution) Act, 1974 as amended and Air (Prevention and

Control of Pollution) Act, 1981 to manufacture the following products and By products

. Lar
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S.No Name of the product manufactured Consented
quantity
Main Products
! STARCHES & MODIFIED STARCHES 6500.000 T/M
2. SAGO & PAPPADS 5000.000 T/M
By Products
3. TAPIOCA THIPPI (DRY) 2000 T/M
4 MAIZE GERM DRY 900 TIM
5 MAIZE GLUTEN DRY 675TM
6. MAIZE HUSK (FIBRE DRY) 1460 T/M
7 GENERATION OF POWER 1975.68 MWM

The unitis permitted to discharye 4.3 KLD of sewage on industry’s own trees grown
land and to discharge 500.1 KLD of trade effluent on industry's own trees grown land, the
unit has 15.41 Hectares (38 acres) of Green belt area, where seemai karuvelam trees are
grown. The standards prescribed for discharge of trade effluent is inland surface water
standards and the river Peeniyaryj_s__[y‘rlqiﬂr}g adjaceﬂt__tg_ the unit

Consent issued to the unit was valid upto 31.03.2021 and the validity has been
further extended upto 30.11.2021 due to COVID outbreak, however the unit field

application seeking renewal of consent of the Board vide application no. 38751771 dated

20.04.2021 and the same was-returned to the unit seeking certain additional particulars.
Again, the unit has filed another application seeking renewal of consent of the Board
vide application no. 41395491 dated 09.10.2021 and the application filed was returned to

the unil on 18.10.2021, since the Report of Analysis (ROA) of the samples collected on

29.01.2021 reveals that the parameters TSS, BOD and COD exceeds the standards

prescribed by the Board and ROA of the samples collected on 11.03.2021 reveals that the

parérﬁetefs T'S'S. TDS. BOD and COD exceeds the standards prescribed by the Board. The
unit was also requested to take immediate steps to improve the performance of ETP and

send a detailed action taken report along with photographs and to resubmit the application

Whereas the unit again resubmitted the application on 16.11.2021 andsince the ROA
of the samples collected by TNPCB on 13.11.2021 was awaited and the compliance of
conditions furnished by the unit was found to be incomplete, more specifically the unit has
not furnished the status of compliance of the following conditions mentioned in the Consent

to Operate issued with validity upto 31.03.2021 (further extended upto 30 11.2021)
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1. The unit shall take steps to remove the seema k%ruvelam trees and shall
develop green belt by planting native species like Vilvam, Agal, Asogam,
Puli, Tekku etc (Native species) within the premises.

2. The unit shall apply and obtain authorization under Hazardous and Other
Wastes (Management and Transboundary Movement) Rules, 2016 for
generating used oil from the Diesel generators’

the applicatitn filed was returned to'fhe UAT on 17.11.2021 and thé ‘Gnit Wis addressed
in this regard vide T.O. letter no. F. DMP0031/ DEE/TNPCB/OMP/OL/2021 dated
17.11.2021.

| Meaﬁwhile the unit vide its letter dated 20.11.2021 had addressed the Chairman,
TNPCB, Chennal requesting to waiver certain conditions and requested for renewal of
consent. Subsequently. based on the unit's request made, the Board vide Memo dated
10.12.2021 has requested the DEE, Dharmapuri to consider the unit's representahon
considering the followlng pomts
1. The DEE shall obtain necessary opinion from AQricuIture Department on removal
of Seemai Karuvelam Trees in 49 Acres of land owned by the unit or utilization of 9%
~ treated effluent for the growth of Seemai Karuvelam Trees.

DEE shall monitor the performance -of ETP on continuous basis by collecting s

monthly samples (during season) and analyze through Board's lab.
3. The ground water quality shall z!sc be monitored in the nearby wells where the
trade effluent is used for |rr|gat|on (Seemai Karuvelam Tree Cultivation area). If

any exceedance noticed necessary action may be taken against the unit

Meanwhlle as per the instructions received from the Dlstnct Collector Dharmapuri
on 1542292:1 to :nspect the unit and furnish the report. Hence the unit was mspecled on

_ 15. 12 2021 and a detalled report was submitted to the District Collector vide T.O. letter dated

16.12. 2021 Meanwhile, a letter dated 16.12.2021 has been addressed to the Agriculture
Deparlment requestmg their opinion on déevelopment / removal of Seemai Karuvelam
Trees. Also, the unit has been addressed vide T.O. letter dated 16.12.2021 to rectify the
shortfalls observed during inspection . Also, on perusal of the Inspectlon report submitted
on 16.12.2021, the District Collector vide noting dated 20.12 2021 has instructed to furnish
the Report of Agriculture Department.

The unit was again inspected on 28.01.2022 and during inspection it was observed
that the unit has not taken any steps to comply with the instructions issued vide T.O letter
dated 16.12.2021. Routine sample collections were made from the ETP, Ground water

'“ L
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samples. The ROA of the Ground water samples (Five samples) collected from the nearby
wells, situated, outside the unit's premises. raveals that the parametera Turbidity (5/5), TDS

(515), CI (4/5), Mg (5/5). F (2/5), Tolal Ammonical Nurogan (515) Ca (4/5) and Aalinity (5/5)

P s Y i e A A L Rl 5

exceeds lhe Drlnklng Water - Speclﬂcatlon (IS 10500:2012).

St gt s ettt

The unit again resubmitted the application seeking renewal of consent of the Board
on 29.01.2022 and the application filed by the unit was returned on 04.02.2022, since the
ROA of the samples collected on 13.11.2021, 09.12.2021 and 15.12.2021 reveals that the
parameters exceeds the standards prescribed by the Board and a defailed letter on the

above facts, has been submitted to the TNPC Board vide Lr No: DEE/TNPCB/DMP/
STARCWOL!Z021 Dated 03.02.2022 Further, the Tamil Nadu Agrlculhnal University has
fumnished the Joint Inspection Reporl vide |ts letter dated 02. 02 2022

TN N

Meanwhile, the unit has furnished a reply letter dated 24.02.2022 for the instructions
issued to the unit on 16.12.2021

S WS NS S PR

Further, complé'int petitions werc received from Thiru.SLire'sh on 10.032022 and
i 11.03.2022 through District Collectorate against M. Varalakshmi Starch indusiries for
taping river water from Peeniyaru and'disposal of untreated effluent into the river
H Peeni.ya_ru‘ |

| The comphant was inspected on 1€.03.2022 and during inspection it was Hbserved
that there was no flow of water in river Peeinyaru and only stagnation of river water was

observed. Also, the trade effluent generated from the unit's activity was treated in the
; 1\ Effluent Treatmenﬁ Plant and the treated effluent was utilized for development or.__Seernal

]' Karuvelam Tree-sA There is no direct discharge of trade effluent into the river, however
there is possibiiily of seepage of trade efﬂuent. into- the river. A reply letter dated
21.03.2022 has been sent to the complainant, in this regard.

Again a complaint petition was received from Thiru Suresh through CM cell and
reply has been sent to the compiainant vide 7.0. letter dated 25.03.2022

Subsequently, the Board vide Proc No.
TNPCB/T2/F .025102/DMP/OL/Directions/W/2021 Dated 18.04.2022 has issued the

following Directions were issued under Section 33A oi the Water (P&CP) Act, 1974 10
the unit for compliance

1 The unit shall take immediate steps lo arrest the pipe line leakages in the process
area ¢ ~

¢ {
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2. The unit shall immediately take steps improve the gwr’?manoe of the Effluent
Treatment Plant, also operate and maintain the Effluent Treatment Plant efficiently

and continuously so as to satisfy the standards prescribed by the Board, since the
Report of Analysis of the ETP outlet samples (Three samples) collected during the
month of November 2021 and December 2021 reveals lhaf the parameters TSS
(1/3), TDS (1/3), BOD (2/3) and COD (3/3) exceeds the standards prescribed by
the Board.

3. Further, the unit shall immediately take steps to uniformly distribute the treated
effluent without any stagnation, in the area meant for irrigation / green belt
development area, since the report of analysis of ground water samples (Five
samples) collected around the units premises reveals that the parameters Turbidity
(5/5), TDS (5/5), CI (4/5), Mg (5/5), F (2/5), Total Ammonical Nitrogen (5/5). Ca (4/5)
and Alkalinity (5/5) exceeds the Drinking Water — Specification (IS 10500:2012), as

stagnation of effluent causes seepage into ground water.

4. As per the opinion of Agriculture Department,

a. The unit shall plant Casuarina short rotation clones like TNAU Casuarina
MTP 1 and TNAU Casuvarina MTP 2 due to its fast growth, multiple utility,
nitrogen fixing ability and amenability towards all types of agro and farm
forestry systems. The Eucalyptus grandis and Melia dubia are all suitable
for planting.

b. Though Prosopis juliflora is a drought tolerant hardy plant which extracts
more water it is considered an invasive tree species. As the invaded area is
large and labour intensive, planting the other above said tree species in
phased manner can be carried out for efficient utilization of effluent water.

5 The unit shall take necessary steps to treat the stagnated effluent mixed with rain
water in the proposed anaerobic pit immediately and shall ensure that there is no
stagnation of effluent in the incomplete pits.

6. The unit shall improve the aesthetic conditions of the Effluent Treatment Plant and
to dispose the sludge / scums into Sludge Drying Beds only, for further treatment.

7. The unit shall carry out water and waste water audit so as to reduce the water

consumption / waste water generation by engaging reputed institutions within a

weeks time.
8. The unit shall file application seeking authorization under Hazardous and Other

Wastes (Management and Transboundary Movement) Rules, 2016 (for generating

used oil from DG sets), along with valid consent of the Board.
c‘i/’/zc%
{mermict Environmental Engineer C76/’
FVomil Nadu Pollution Control Board
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~ The unit vide its letter dated 16.05.2022 has furnished reply letter for the Directions
issued to the unit. The unit was inspected on 23.05.2022 and a detailed report has been
submitted to the Board vide T.O letter dated 24.05.2022. Since the unit has not complied
with the above said Directions, a joint inspection has been carried out by the Joint Chief
Environmental Engineer (Monitoring), Vellore region along with the officials of O/o/DEE,
TNPCB, Dharmapuri and pers_?nal hearing, a report has been submitted to the Board.

Subsequently, the following Directions have been issued to the unit vide TNPC

kil AT e e

Board's Proc No. TNPCBIT 2/F.0251 02!D1rect10nsﬂNater!2022 dated 17.10.2022 -
-______.‘__‘__—-‘

1. The Units Reply latter dated 19.10.2022The unit has to furnish an action plan with
time schedule for revamping the existing ETP provided so as to satisfy the treated
effluent slandards prescribed by the Board and remove the seemai karuvelam
trees already planted by them and replacing the same by planting the native
species as recommended by the Agriculture Department along with proposal for
safe disposal of entire quantity of treated effluent within 15 days.

2. The unit shall ensure that the treated effluent is uniformly dispersed for green beit
development without any stagnation and also shall not discharge any treated /
untreated trade effluent into the nearby water bodies

3. The units has to furnish the report on Water and Waste water audit and ground

water quantity study carried out by reputed institution like Anna University, Chennai

/IIT Chennai within three months

4. The unit has to cover the area of the storage of wet Tapioca Thippi by providing a

shed within 3 months

5. The unit has to provide proper storm water drain to restrain the rain water mixing

with trade effluent generated from the process area within three months.

6. The unit shall provide compound wall around the green belt area and the ETP area

within nine months

7. In order to ensure for the compliance of the above Directions 1 to 6, the unit shall
furnish a Bank Guarantee for Rs 50 Lakhs with validity for two years within week’s
time to the TNPCB, Chennai.

Meanwhile a compliant petition dated 02.09.2022 from Thiru Suresh has been
received through the Revenue Divisional Officer, Harur and through Executive Officer,

Pappireddipatti Town Panchayat was received in this offi gaardmg tappmg of river

o T ?/6/'
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water by M/s. Varalakshmi Starch Industries from river peeniyaru and discharge of

untreated effluent into river Peeniyaru. A reply letter briefing the action taken by the
TNPCB against the unit has been sent to the complainant vide T.O letter dated 30.09.2022

Subsequently, the unit vide its letter dated 19.10.2022 has requested certain
details pertaining the above said Directions and a reply has been furnished to the unit

vide T.O. letter dated 22.10.2022. g

Also, the unit was again instructed by the Board vide letter dated 27.10.2022 to
comply with the Directions issued within the prescribed time limit and the status report on

compliance to be communicated on weekly basis.

Further, a complaint petition was also received against the operation of the unit
vide TNPC Board's Proc No. TNPCB/T2/F.025102/DMP/OL/Directions/W/2021 Dated
18.04.2022 from Thiru. Krishnamoorthy against M/s. Varalakshmi Starch Industries and
hence the unit was inspected on 03.11.2022 and report has been submitted to the Board
vide T.O.letter dated 03.11.2022.

Again, a compliant petition has been filed ‘by Thiru.Suresh in the Hon'ble
Legiéiative Assembly’'s Petition Committee against the unit and the Petition Committee
visit to Dharmapuri District was on 09.11.2022 Meanwhile the unit has furnished reply
letter to the Board vide letter dated 28.10.2022 and the Board vide memo dated
04.11.2022 has requested the DEE/Dharmapuri to furnish remarks on the unit's letter and
the remarks has been submitted to the Board vide T.O. letter dated 05.11.2022

Subsequently, order for closure of the unit and disconnection of power supply to
the unit was issued vide Proceeding No.:TNPCB/T2/F.025102/DMP/Closure/Water/2022
dt:08.11.2022. The power supply to the unit was disconnected on 08.11.2022 at 05.00
P.M by the Assistant Executive Engineer, TNEB, Pappireddipatti.

Further, during the Hon'ble Legislative Assembly’'s Petition Committee meeting
conducted on 09.11.2022, Compliant Petition from Thiru. Suresh , vide Petition No. 6988:
against MJs. Varalakshmi Starch industries was reviewed and complainant alleged
before the committee that the unit is in operation even after disconnection of power supply.

Also, the Hon'ble Legislative Assembly's Petition Committee directed the allied

FSN
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departments to inspect the unil considering the allegations made by the complainant and

submit report to the petition committee, within a month's time.

Subsequently, the unit was inspected on 10.11.2022 and during inspection it was
observed that the unit M/s. Varalakshmi Starch Industries Pvt Ltd., was not in operation

and the unit is not carrying out any production activity.

Further, as directed by the Hon'ble Legislative Assembly’s Petition Committee,
District Level Committee has been formed vide Procd dated 18.11.2022 under the
Chairmanship of the District Revenue Officer. The first meeting of the committee was held
on 16.11.2022 and based on the deliberations, the committee inspected the unit on

30.11.2022. .

Meanwhile, the unit has made several representations to the Board vide letters
dated 08.11.2022, 9.11.2022, 14.11.2022, 17.11.2022 and 21.12.2022 . Subsequently,
the DEE has been requested to furnish the remarks on the units representations vide
Board’s memo dated 17.11.2022 and the remarks has been submitted to the Board vide

letter dated 01.12.2022 including the following observations made on 30.11.2022

1. The unit has not complied with the directions issued vide Proc dated 18.04.2022
and 17.10.2022.

2 The unit has not furnished any action plan with concrete time schedule for
revamping / completion of the ETP with additional components. During inspection
the construction works for installing the additional components for the ETP was
under progress. The ROA of the treated effluent samples collected in
November2021. December 2021, January 2022 — June 2022 reveals that the
paramcters TSS, BOD and COD exceeds the inland surface water standards
prescribed by the Board. The ROA of the samples collected on 04.08.2022 and
20.09.2022 (during the non crushing of tapioca with lean trade effluent generation)
were within the inland surface standards prescribed by the Board.

3. The unit has reported that the existing coverage of the Seemai Karuvelam trees

extends to an area of around 30 acres, we propose (o complete the removal of the
entire Seemai Karuvelam trees and replacement with other Native trees
progressively within a span of around 5 years’ time.

4. The unit has furnished the copy of correspondences made between the unit and
Anna Universily to furnish adequacy report for the existing Effluent Treatment
Plant only. The unit has not furnished any action plan w';éh ltirne schedule to carry

beowh
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Encl: As above

out Water and Waste water audit and ground water quantity study through reputed
institution like Anna University Ll '

- During inspection of the unit on 30.11.2022 it was observed that the unit has no

provided shed cover to the Thippy storage area. The unit has reported that roofing
truss and sheet laying works shall be completed within 3 or 4 months which might
get prolonged due to any unforeseen continuous rains Preventing continuous work.

- The unit has removed Seemai Karuvelam Trees of around 7 acres (not from ETP

treated effluent disposal area) and is used as drying yard for drying thippi, by the

unit.

- The steps taken by the unit to restrain the mixing of rain water with trade effluent

has not been furnished. ~

. The unit has not furnished any action plan for providing compound wall to the

Green Belt/ ETP area

. The unit has requested to waive off the Bank Guarantee of Rs 5 Lakhs.

Based on the remarks furnished, TNPC Board has formed an Inspection committee

vide memo dated 07.12.2022 to inspect the unit M/s. Varalakshmi Starch Industries Pvt
Ltd.. on various aspects as stated in the said Board's memo.

Meanwhile, the unit has filed appeal vide Appeal No. 77 of 2022 before the Hon’ble

National Green Tribunal, Southern Zone, Chennai and obtained interim stay on the
TNPCB order dated 08.11 .2022, subsequently TNEB power has been restored to the nit
on 12.12.2022 by TNEB. The next hearing of the case filed by unitin the Hon'ble Natiunal
Green TriBunal is on 05.01.2023

Further it is submitted that, the committee of TNPC Board has inspected the unit

on 27.12.2022 and counter affidavit will be filed by the TNPC Board through Board
Standing Counsel before the Hon'ble National Green Tribunal before 05.01.2023.

This is submitted for favour of kind information and further action please.

é \Q"'y
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District Environmental Engineer,q)c)

Tamil Nadu Pollution Control Board,
= Dharmapuri

District Envtronmigntal | ngincet [ C)
Famil Nadu Pollution Control Boary
HARMAPL N



() S

Riaordgicom

DIVUSH 60—~ Qum s~
@und. A.P.&mun. 9.8. Sl . 5CGpois

2_geSlu@unmlwnery. &5/ uFeHWLILET

Bicuerdgicmm. ' \ Qpmuungsmiy elesemilser 211650
unacorulSifley 10RO E@IID DKSHF 6

aunesfwumm) <160 aoT um9EL_IgUuuU_1lg 6wl LD
umiSI@_1guL_1g sinoyffl wren’ L ib.

&19.85616501. @ 1/ 2022/ 2 0. / . A06r/ e : 28 10 . .2022.

2w,
@uraper :  sioyfl wren L b —umiS@m_igtiul_1igen’ L - arsul_&bl

o, Blev.~Sesfwnbpy Biflemeor LweTUR SSOHNEI (B 2 oTaTMT&H6T -
8\ & @r6is, D16uF 56T 2iefs s apefib@usldsiaflsse- smiuns

umfeoey ¢ 1. aupeumbGamT_Lm Slwif Diemif.Deufseflcben.s.ore ;142
/2022 /A 6 mieir:10 9 2022
2 @Eiuﬁilc‘al@mm[i?éi;ﬁfrmq,r_fﬁﬁmmfﬁug_rpmn'_ﬂumjﬁlG]m'_u;fnun'_u;
Dieuismefesr ssw.sorar 1 7 //04 / 2022 1 mraT : 21.9 . 2022

Gumuigumicnoulley Hl(b.aGreis, Teoflaym urgisniy cNeusmilser Swaésib.
S160BLENILTLD, SioUlj oI UMISOTL_g BUL g, e uhrmudEles DievBoeitiTih Slomos Slev
o grer cujeul_ailbl  Slprig LHID eeIFGEIErD PO  PHEDOV Heoflwinheonm
N eETDEE 2 cTETHNHHD Sphpfeor 2 uBursiu®sSle Oery  &sSHlafledsiu_ns
gemueond Govis sblay Feor Crig wng ihley Bovdnd GEbgierarcn. 61@@ey sy
s sr_QUul_ G o exglonfleer Bmio  Gurgiuadligicon  lenfleer.  Bgib

UGG guut_tg Buemam_&) BHID L 6UIg.& b 6T(H S5 BouetorLy. DG Di6M I GI6Tel [ Hoi -

Cuibengpid weyelles s dludrsm eureu sl Sk WHID WHNEFGFTeMD

TENEY B EHOEVEDILI HOTT <Bhli16Y @& UOUL_L G



()

sugoul_anbl Hhpihu@g whmid 1D&EEGIERunemDd DIPemey Dm0 s, D(mElG 2 _cirar %m

Soflpn DGO . Sho W@ il DG BT PO D@D . Bbs Bopoudicy
2 U ymb & Ouflu GPlssr 2 drorg. @l s GPUSeT Moty swm 200 BC_ g
whH@b 175 BU L @b Bhsd @duser sHOUTWE 2HG BLL (hé@ Guens &t e f
2 _arorg). @he GYUNT i Lib bl i Lsoms 6l Blsayd mflswons 2 drargy
TG WOl seradTy GlacicobBurg BpemeuSley 2 _diot @ ESle & ation e
@rsTDomLSiDg BEID DMbHE < HniET BeOIEE@GD oo B = dier dwewd 4 B g
RGHD.  BElov @rerLneusiie  Oleul Loul L. @GPl  wEEEGETer  slaser
Gem” L oul L Blemeulleh 2_dreng . £3semienLw ugoy swom 80 BLLi 35 BULF @@
Gueb sm Grm’igeh eupb Wl i DWEOMBGD BHDIGGHID PUIG  GH BrcEMD
cpounns eu(nd Homerg Omng sanadti 2_earar @Publsr Cumi Combug Ul Gumeirmy
BimWHGUUL_(HeTeng) wHODIM sufl Grrguwns wemwhi bl Grisugy Gurew UL
OiwhHetul [drarg - @b @Dyowounllcy 2_drer sWlaysdr  Diugdrer  Hlouduasefles
ol DUEHDG. sTarBou HHOHT HevremHWw DeThg &I euLm_&wi umGGE oW 1q
DIUTHOHEW HIGHID Deuiul_ (Heiersn erar@ey seiqul eflemyailey yhler Duwsoud
FAGsy @& ifib srair mnm Qafsfs w4 Qs A Cmesr. éﬂ
(jJ R il
2_paflGunghurar, Basgi

uneconiSiflay
umiSlel " 1g i ig..



Duhn

Bsrf w1 NT& L0k b@&% Bt
§/26 Spn@rainge [ mes>
Egbgﬁnﬂpfwfw (HU m 2/ Lo D

@4 f NI



@

B G d i 6D

SIEILUG V- \ QUG-

Gurid), A.P.&mun O.&.
2_geSluGurmdlwrerd,

Hiicuen &gismm,

r_gpel @awhoundlwrerd
Gy Glusist emanunp) cuig blo 2 uBasm_LIb .
Diemi

un&eotSlflsy.

sunefiun ) <HEm T

umuSEre_gul_1g..

slggorer. Gom 1/ 2023 /f2_0Own. / sur.Dicneor/_mrer 1.09. 02 .2023.

o,

QIO : syl wreu b= umSIEC_g LUl 1§ sul_L&Slev 2_oirar ayeul_andl ,

Slpriug Doy Sy ceudicy Sigaoglusiesr Dl Gum_UuL_ L &L

Gumisemer HresTAFL Bum_Oul{ DOL_GHG DD —FiuilHsc

—FMuUNs.

syl wreu LD, UMOSIGrT_tgUuUt g sut L &&l6b o _&rer sugoul’_arbl Hlpmis

Sieney Qpeneuidicy EHHS! aucs 5Py Gaoflwnd Bl6b BovHE) DihiGeTeT
Bloudslg. Hewr unSIugTEe|D BgId Slesflunbleh euBLD & 68T BT ol IR &HOIT
aBses Qs neToUEMEEID LsT Dish&5M&6T. SBHET QU6 DibE HTHENG 2oy
Qg by Seoflwind Blov 2_6reT ©\F14 Qg ser DisiHnl UL gl Guwgud fHlov

SIGTCHRULTHET CLPOVD Qeslwmbpdley Diembsl 21, BSONyBAET agIb Eeieney eTeT

SiPlwiul_Lg). Gued Qefwnmy 2hm Bi Seusmilser &hisdSeomba aGreis
wHmID Hmoaeoepiss) @y, BB euyeuLsitdl B cmouuiley 2_sar GTSSlL (b

Gunj Bum'_(§ DIVI&HET Sexfwibmp Heou e1uupe y&smi oL HIeTIIaH6T |

sraBey ey efleusmy ¢ibiss powoveuti HEID 2 pIOSiorniser snidlov

(paraflemouslén1 Hibs el GuiiGioucy UGS ST HWOUL (B DGomadr

o —— i -




sreHFL cpoud S @;;_mLaadT S ssUULD SITUCDD 860691651 Qur-6

5566 BL e EDBES &@UUQUGQD@-
P
2_gaAbelun,

Siaenss/ 2D ume oSy,

-mSIGL QU149




i
T Zarpo

0 O
uzFm
umt'-#m-'!-'

NP HE 7 E’ ..
% ¢

N 8o peenidn Ny ¢ g
\ N 7

m@é&mﬁ”"””“ B
P WOV 2Pash LA
yfﬂ@w P97

ey i
| é@éﬁa_&f

o) P22



f3g

®

RRNOL ISR 0228/t 1SR 2009 dated, 04,2009

B

N

NCO

OL BOARD

INSPECTION REPORT

. (@ Name of the Inspecting Officer
(b) Designation
(©) District / Region

2. (a) Date of receipt of Application

( for expansion)
Additional particulars submitted
on

(b) Date of Inspection

Name of the Unit

(b) Location of the Unit
()  Survey No
(ii) Village
(i)  Taluk
(iv)  District
(v) Local Body
(c) Address of unit's Registered

Office
4. Date of Commissioning

5. Total Gross Fixed Assels (Rs. Lakhs)

6. (a) Category / Classification of the
unit

(b) Type of the Unit

7. (a) Name of the Occupier of the Unit

Represenlative who
accompanied during inspection
1) Name

(b)

2) Designation
3) Signature

M.Saravanakumar, AE

Hosur
Water Act Air Act
13.04,2009 13.04.2009
28.04.2009
25.04,2009

M/s. Varalakshmi Starch Industries
Pvt Ltd

75pt.77pt,78pt etc.

Alamelupuram & Pappireddipatti
Pappireddipatti

Dharmapuri

Pappireddipatti Panchayat Union

87,Gandhi Road
Salem 636 007

Aug 2009 (Proposed)

ETP/APC
779.29

For Plant
3852.83

Total
4632.12

Orange/ Large

Sago

Thiru. V.Anbalagan;.
Managing Director

il
1

Thiru. Suresh

Whole Time Director
Sd:-

BA
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District Envitonmental Fagueus
Tamil Nadu Pollution Contiul Bourd
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10.

12,

13.

@

Extent of land occupled
(a) Total

(b) Built up area
() Total
(il) ETP / APC Part

(c) Land earmarked for irrigation
using treated effluent

(d) Land earmarked for Solid waste
Storage / disposal

Number of Employeet per day
Products manufactured

(a) Main Products

(b) By Products

(¢) Intermediate Products
(d) End use (Local Market / Export)

Raw materials in T/Day

Manufacturing process (For each
product)
(A) Water Requirement in KLD

() Source of Water (Well River,
Stream, Lake, Pond, sea)

(i) (a) Domestic
(b) Cabling
(c) Process

(d) Others (gardening)

Distiint L4

Owned & Leased

Iq 8 b
3; Hectares

3.0 Heclares
0.8 Hectares

24.33

136

1. Native Tapioca Starch— 900 ™™
2. Modified Starch- wet process
« Oxidised Starch — 2000 TM B
« Cationic Starch-300 "
s Spray Starch - 300
Modified Starch- process
« Acetylated Starch — 300 le_
« Yellow Dextrin — 150 " /R\
« White Dextrin— 150 " /
« Carboxyl Methyl Starch - 100
= Pre-geletinised starch — 300 "~
3. Maize Starch & modified starch -7
7000 T/M

1. Generation of Power — 1540.8
MWIM

. Tapioca Thippi — 2000 T/M

. Maize germ dry — 500 "

. Maize gluten dry — 675

. Maize husk (fibre dry) — 1460 *

oW

-Nil-
Starch for food and industrial use

Enclosed vide annexure-|

Enclosed vide annexure-I|

Rain water

6.8

NI >

780

t :‘ O LT T (7&‘
famil Nadu Pollauun it s Duasd

DHARMAPURL

-

PN



e

L] gD
N ()
¥ (B) Quantity of Effluent In KLD

(I) Sewage 54

(Il) Trade Effluent 760

(C) Sources of Trade Effluent . Taploca washing, crushing, separator
(centrifuge), maize steeping.

14.  Delalls of Effluent Treatment Plant
-______________-———-._———--.———'
=— | Mechanical

Equipment like

Effluent | Components of ETP | Nos. Dimensions
Nature L — aerator |
) @ @) | 4 Capa | Nos.
IR -

—

Sewage

P N~ ey

Trade Annexure |Il may be

Effluent | referred /L_L_’J

No!e: - The characteristics of the treated effluent as per the ROAs are to be enclosed
indicating also the parameters exceeding the limit.

./%'15. Point of disposal of effluent Trade Effluent
(Land/Irrigation / Public under ground
Sewer / Seal Stream/ River/Bay) Combined effluent, after
treatment, to be discharged on
land for gardening.
(a) | Area of Land in Heclares used
for irrigation
Own Land 124,33
[ = | = _ |
Lease Land . INA 1
= | |
Solar Evaporation . | NA T
Total ;| 24.33
RS2 1
(b) | Name and distance of the water ==
body, from the unit if effluent . | Not Applicable
reaches the water body
(c) | Description S:;u let Point of disposal =
(i) Sewage | 01 : On Industries own land. i
T T e p—— | — i o o= |
(ii) Trade Effluent |02 : On land for irrigation S
=== |
4 —_— ]
Fmairnnn\enm‘. Peydneds (‘/"’ &
famil Nadu Pollution € ontrot Board ) {
DHARMAPUR
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16. Detalls of Alr Pollution Control Measures _______—— [
Stack Detalls Stage/Operal
S.No| S c
ources of APC Measures onal Condition

Emission provided

Enclosed vide annexure-IV

e ROA of AAQ / Stack Emissions survey

Note: -Characteristics of the emissions as per th
g the limit.

is to be enclosed indicating also the parameters exceedin

17.  Details of Solid Wastes
B e |

Status of |
Authorizati

S.No | Nature of Solid | Quantity Method of Handling

Waste |
Collection | Treatment Disposal on &
I Validity
1. | Non — Hazardous |
1.0uter most skin | 21.75 Manual Nil Used as
& Soil particles T/day manure
I | ] |-
: |Hazardous "Nil T ' -
(indicate | ’ |
Category | [
| Number) | 1_.__J> = ) S S—
18. Qgt_a_i_ls_o_f_rggitt_anggfgo_nseMee and cess:
' Consent fee |
Particulars Cess in Rs.
Water Act Air Act
| - | inRs. in Rs
| Arrears Nil Nil
Upto31-3-2009 |
Demand for the current year 40000 40000
12009-2010 i
Total amount to be paid 40000 40000

Amount remitted with Rs. 50000/- remitted vide

CR.No. and Date CR.No.B9605 dt. 16.03.2009
| Rs. 30000/- remitted vide

| | CR.No.69017 dt. 17.09.2008

ST

i arelnE be Al —" NIl N B

19 Detalls of complaint No complaint against the unit.
(a) Name of the Complainant
(b) Nature of Complaint !
(c) Details of Investigation -
(d) Action taken on the complaint A

" Dif'rfd Environmental Engineer( &/2/
amil Nudu Pollution ¢ ontrol Board
DHARMAPURI 4 4
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21,

22.

23.

24

25. Details of habitation

Name | Distance in
- ~_Kms B
|

| 1.5 |

1. [ pappireddipatti
_'_’;:J___! -

" 8.No.

26.

| beo—

ED

Details of Legal Action
(@) Nature of the case
(b) Date of filing
(c) Case Number
(d) Name and place of the Court
(e) Present stage of the case

Whether the unit Is coming under the
purview of EIA Notification. If so, the
details there on.

Whether the unit is coming under the

purview of CRZ Notification. If so, the
details there on.

Details of nearby water bodies

a. Name as found in records

_b. Whether the water source is
included in the G.O.Ms. No.213/E &
F Dept. dt.30.03.89 and G.O. Ms.No.
127 /E & F Dept. E.C —3/dt. 8.5.98
¢. Distance (in meter)

d. Confluence Point

e. Topographical details with reference
to the unit's site

f Whether unit's effluent reaches the
water sources (or) possibility exits

Land use pattern in the vicinity
East
West
North

South

NIl

No-

No-

River Vaniyar

Yes included in GO.Ms No:213
Dated 30.3.89 but not included
in G.O.Ms.No. 127 /E&F
Dept. EC -3 / dt. 8.5.98

3.5KM

Bay of Bengal

The water source and site are
divided by land, industries and

habitation.
No-

Varattar odai & Dry Agri lands
Existing Industries.
Dry Agri lands

Road, & Existing Industries

=

‘ Population in 1000

(a) Name of the nearby Roadways
(Viz.) NH/ SH/MDR/QDR

(b) Distance from the site in Kms

District Environmental by

Salem — Harur Road (SH)

0.2

- r? )
Famil Nadu Pollution COIIIIO:":;(:"( AH

DHARMAPUR}



(6)

27. (a) Land use classification of the site Unclssified Area

(b) Authority which classified the . DTCP
land use

28. Name and distance of the sensitive
area like places of Archeological
importance, National Park, Wild Life/
Birds sanctuary, Marine National
Park, Mangrove Forests, reserved
forests if any
(Note: Topo Sketch showing the
details in item No. 24 to 27 is to be
enclosed)

No sensitive areas nearby.

29. Any other information

Annexure V may be referred

30. Specific recommendations on the
issue of Consent under Water and
(P&CP) Act, 1974 as amended and
Air (P & CP) Act, 1981 as amended .

Ww “'1'|""‘;1 }é/ Posen

Signature of the Inspecting Officer

Recommendation of the DEE:;

BE =L (¢ Chwity tes drliovy -
Qomprk Ao B2 @ity deimy )

¢ =
A aMeds BF 7
We The e PWW Md/b . T
) wletber e duty G g erpmne
Fes P ww,/}w*‘-‘“’y

District Environmental Engineer

iy, Mq_“ o ‘a TNPC Boatd, Hosur
Cer Tradam ¢|17 o rp Ay i
_%7
»
VA %

Ulv"‘;“

e a8

District Environuneatal Eaginees Sd/& >

famil Nadu Pallation Contzol:
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! . L&'_"W melonnd
' ' S Chemical requirement for the existing plant and that
_ after oxpansion
[ [ Amount in MT/Month
. | ___List of all materials Prinolpal use After
Chemioals : (Inorganio) } Rxlsting -
. 1. Caustic Soda Lye gort"O::ldlsstcd iw;Ch' 21.00 60.00
(Sodium Hydroxide) | o o | '
. Spray Starch
For Oxidised Starch, j
S Starch
] 2. Hydro ChoricActd | P > oo 20.00 30.00 |
Acetylated Starch &
. Dextrins .'
3. Sodium Hypo |
“R For Oxddised Starch 300.00 500.00
- ‘ Chlorite !
|
4. Sulphur For Native Tapioca - 0.90 120 |
. Starch |
"~ | 5. Nitrogen (Food to | B B — IJ
. L Reactors) || !
- 6. Sodium Monc | For Carboxy Methyl 15.00 — ]
. Chloro Acetate Starch }
l 7. Cationic Reagent [ For Cationic Starch ] 2.00 40.00 ]f
. ' 8. Acetic Anhydrite | For Acetylated Starch ' 4.00 kL 1.50 kL |
—— - ”
9. Caustic Soda For Carboxy Methyl | 5.5 150 i
. Flakes Starch } |
M.t I For Acetylated Starch 1.00 1.00 |
Phosphate I
. [ 11. Calcium Chlorite f For Water Treatment [ 1.00 1.00 -i:
12. Ferrous Sulphate ] For Water Treatment ’ 0.60 0.60 |
. 13. Bleaching Powder ] For Water Treatment ] 1.00 1.00 |
14. Hydrated Lime LFor Water Treatment | 8.00 10.00 !
- ‘ 15. Sulphur J For Malize Starch [ . 10.00 |
| | 696.3 MT/ /
372 MT/ '
- TOTAL wionth+ |
month + 4 kL L5KL |
‘ ,6 L Taf*'f)fﬁ\- }H‘f” T/M )’FE‘C\-’- T/M
' I# Mai me Noco 7/
é @/ 4
- 5 Distriet Environmental Enginees (& /0~

Tamil Nadu P.,uumm.(:o_ry;gtm
Dk PURL,.
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The Preposed stage wise procedure Involved In malze starch production
Is detailed as under.

Unloading and Cleaning

Raw Malze recelved from farmers Is unloaded and It Is cleaned
to remove solid impurities llke cob, chaffs, sand and other undesirable
foreign matter. The solid waste Items and packing material are

returned to the farmers and then cleaned maize is taken for process or
stored into silos.

Maizc Steeping

The cleaned maize is softened by steeping process by using
recycled process water for duration of 40 to 60 hours at a temperature
of 48 to 52°C. In this process the maize absorbs water and become soft
to enable easy separation of germ. After steeping, the water from the
steeping tanks is fed into bio methanation reactors to produce bio gas
and to reduce the BOD and COD in the effluent.
Pre-Milling and Germ Separation

The softened maize is subjected to coarse grinding/pre-milling
where the maize is coarsely ground to release the germs without
damaging them. As the germ is much light in density than the broken
maize kernels. the germ is easily separated by using cyclones. The
germ coming out of germ separating cyclones sent to dewatering section
where the water from the germ is separated and sent back for steeping
processing. The wet germ from the germ scparation section is then
dried in a germ drier and disposed off as a byproduct.
Fine Milling and Fibre Separation

The coarsely ground maize kernels free from germs are then
ground th.rough fine mill, finally to liberate maize slurry containing
fiber, starch and gluten. The fiber is removed from the slurry by DSM
Screen. The fiber thus removed is sent to flber de-watering section
where the free water from the wet fiber Is removed and recycled into
steeping processing. The [iber after reducing of water is then dried and

disposed off as a byproduct.

- ) /
Districi Civv s onimental l-.nﬂ‘neelt ‘{;a/e
Tamil Nadu Pollution Conieat doar
DHARMAPURL
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The mixture of gluten and starch slurry free from fiber and
germ |s sent to primary gluten separator. Here the gluten Is of lower
density than starch and so gluten slurry and starch slurry both are
scparated. The gluten slurry separated in this section is sent to Giuten
concentrator (gluten thickening separator) and concentration section
Where the excess water Is removed from the gluten and the water

/ Gluton Separation

recycled into steeping process. The concentrated gluten cake from
vacuum belt filter is sent to gluten drying section where it is dried as a
byproduct.

Starch Slurry Washing and Dewatering
The starch milk after releasing the gluten is then thoroughly

washed with the help of fresh water through 12 stage Hydro cyclones.
After washing, the process water is removed from the starch milk and
the water is recycled into milling section processing.

Starch Dewatering
The concentrated starch milk is passed through De-Hydrating

Centrifuge for reducing moisture content upto 30% - 35%. The outlet
water contains small portion of starch and it is recycled to starch slurry

dewatering section.

Starch Drying

The wet starch /starch cake obtained from dewatering section
is then dried in flash drier by using hot air. The dry starch obtained
from the Starch drier is sieved and then fine starch powder is packed

and disposed off as finished product.
The crushing capacity and the various products likely to be

generated for the proposed maize plant are presented in the Table 5.

i ‘

Distriet Enviranmengp! Engineggy 'yr/’
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ANNEXURE 111
DETAILS OF ETP
S.NO | COMPONENTS OF ETP NOS | DIMENSIONS (INM) |
_ 1| SEPTIC TANK 1 | 6x24x3 B!
2 | SOAK FII 1 15diax5 |
ETP FOR TRADE EFFLUENT _______4!
1 | COLLECTION CUM PUMPING SUMP 1 |34x12x186 ]
2 | BIO-METHANATION REACTOR 4 | 16.4 dia x 12.7 height |
16.4 dia x 12.7 height |
3 | BIO-METHANATION REACTOR 2 | (Proposed) _—
1 |27x33x3 '
3 | ANAEROBIC LAGOON 1 |27x39x3
4 | AERATION TANK - 8 |12diax20
32x13x2 |
5 | SETTLING TANK 2
6 | SLUDGE DRYING RFDS 5 [102x153x06 |
f 7|CLARIFIER | 1 |225diax38
N e e - e
|
>4{y| 4
}F[ Posun
L)
1 _
* 4
I Enginesy lr/é/

Hintsiel fawmranmenti
Pt Nagdu Pollusion Control Board
O RUARMARUR
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¥ ANNEXURE- 1Y
Detalls of Air Pollution Control Measures - Exisling
Stack Detalls
S.No| Sources of Emlssion " APC Dimensi | Height Stage/Operation
easures al Condition
provided ons (dia ffom GL
in m.m) | (in Meter)
EXISTING
: 500 9.2 In operational
i Dries Black condition
2 Orier Stack 500 9B In operational |
condition
; 500 9. In operational
- il Stack d condition
4 | Furnace Stack 500 10.85 | In operational
condition
5 | Furnace Stack 500 10.85 | In operational
condition
6 | Furnace Stack 500 10.85 | In operational
condition
7 | Sulphitation Plant Stack 420 17.30 | In operational
condition
8 | Sulphitation Plant Stack 420 17.30 | In operational
~ , condition
[ 9 [DG Set-380 KVA | Stack 150 40 |Inoperational |
L_ ) condition
10 | DG Set - 380 KVA Stack 150 4.0 In operational
condition
11 | DG Set - 380 KVA Stack 150 4.0 In operational
condition _d
12 | DG Set — 380 KVA Stack 150 4.0 In operational
' condition
13 | DG Set — 500 KVA Twin Stack 150 7.0 In operational
Dual Fuel ‘ . E condition
14 | DG Set-500KVA | Twin Stack 150 7.0 |[Inoperational
Dual Fuel condition
15 | DG Set— 110 KVA Stack 80 4.0 In operational
condition
16 | Cooling blower Bag filter & 400 8.5 In operational
Stack condition
17 | Cooling blower | Bagfilter & [ 400 8.5 in operational
. |  Stack | condition
' Coollng blower Bag filter & | 400 8.5 | In operational
| Stack condition
19 | Cooling blower Bag filter & 400 8.5 In operational
Stack condition
20 | Cooling blower Bag filter & 400 8.5 In operational
Stack condition
21 | Cooling blower Bag filter & 400 8.5 In operational |
| Stack | _ condition
22 | Hot water generator Stack 300 54 In operational |
| condition '
23 | Thermic Fluid heater Stack 600 'sro—mf—‘
condition
24 | Chiller Stack 300 5.4 [ In operational
} I . condition
25 | Chiller L Stack | 300 54 | In operational
SRSESENCR e (R ) | condition __.|

it

Dt Envicovmvntal Engdwcer (L/cﬂ—/
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Detalls of Alr Pollution Control Measures - Expansion

T | Btack Details |
S.No| Sources of Emission APC - Stage/Operation
Measures vifersi I Height al Condition \
rovided | °M® (die | from GL |
S | Provieed linmm) [ (nMeten| |
1 Drer Stack 600 9.2 Proposed |
2 | Drer " | stack 500 |95 Proposed
3 Drier Stack 500 8.5 Proposed |
4 Boiler- 30 T/hr Stack 800 |50 | Proposed |
5 |Biogas fuel Gen set- | Stack 250 7.0 | Proposed
537 KW
6 | Bio gas fuel Gen set- | Stack 250 7.0 | Proposed
| 53T KW ]
7 | Bic gas fuel Gen set- | Stack 250 7.0 | Proposed
537 KW
8 | Bio gas fuel Gen set- | Stack 250 7.0 Proposed
537 KW =
9 | Bio gas fuel Gen set- | Stack 250 7.0 Proposed
537 KW __I
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Any othet information,

The unt of M/s Varalakshm| Blarch Industries Pvi Ltd, located in 8/ No
75pt.77pt.78pt etc Alamelupuram 8 Pappireddipatli Village, Pappireddipatti Taluk,
Dharmapuri Distriet has Nled application for expansion activity under Water & Air Acts

on 13.4 2008,

In this regard the following particulars are submitled
1. This is an existing industry ftﬂctlonlnq in |he gam

ﬂ[(s

2 The unit has obtained consent of the éoard.for the
tapioca starch and other products vide Vo proceadlngs dated 29.06.2007 Now

the unit has applied for consent for manufacturing of starch from Maize
During inspection of the unit on 25.04,2008 the following were observed
1. The unit was in operation. Manufacturing of oxidized starch was under progress

G2
2. Construction of factory building for expansion activity was under progress.
The unit has proposed to install two bio-methanation reactors under expansion

remises slnoa 19913 .
sl fppine ey

manufaclunng of Native

3
activity in addition to the existing four reactors for recovery of methane gas from

the effluent.

The unit has proposed to treat the entire gty of trade effluent to be generated
under expansion activity in the existing ETP and proposed to discharge the
treated effluent on its land for irrigation. The unit has adequate land available to
utilize the effluent for irrigation.

Centre for Environmental Studies, Anna University, Chennai has furnished
adequacy report stating that the existing ETP is adequate to treat the effluent to
be generated from the proposed expansion activity.

The unit is covered in Annexure- | of list of highly polluting industries in G.O.Ms
No.213 / E & F Dept. d1.30,03.89 and G.O. Ms.No. 127 /E & F Dept. EC -3 /dt.
8.5.98. River Vaniyar which is mentioned in Annexure |l to G.O.Ms. No.213 / E &
F Dept. dt.30.03.89 is flowing at a distance of about 3.5 KM from the unit. Hence

it does not attract the G.O.Ms. No.213.
The unit is located in Pappireddipatti block and as per GO M.S NO.51 the block is

calegorized as over exploited.
The unit has informed that it is going to utilize the Rain Water harvested and

stored in a pond within the premises (0 meet the daily water requirement for

FRRT Y

induslnal{\lhroughou[ the year.
Further the unit has furnished NOC obtained from Executive Engineer, PWD.

Ground Water division, Vellore for laking stored narvested rain water from rain
waler collacuon Iank for the procesa However repmt on ddt,qu..lcy of cain walef

s e oo

ha.nfau;lnn walnm ID meel lhe walarl raquiremant for industnal purpose s nat

4&x

- District Eny ironmental Engineey (‘
amil Nadu Pallirion f‘nnlml [ 9N “
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10.The unit has four open well loceted within the pramises,
®
Hence in view of the nholr Il Is recommended that consent to establish under Water
4o qgu,h " wl,
and Air Aul,mny considered “to the unlt subject to the following conditions
1. The unit shall install addilional Bio Melhanatlon reactors as proposed and O & M
the ETP efficienlly so as 1o salisty the slandards prescribed by the Board

2 The unil shall install the APC measures as proposed so as to satisfy the

AAQ/Emission slandards prescribed by the Board . bord | dusarat
3. The unit shall furnish report obtained from recognized institution on adequacy of

rain water

’.
(]

oy

harvesling system lo meet the water requirement for domestic and
industrial purpose.

- The unit shall ensure that there is no change in the manufacturing process and
Products manufactured,

[1er 25

Assistant Engineer
TNPC Board, Hosur
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TAMILNADU POLLUTION CONTROL BOARD

Proceeding No.F.00220MP/OL/DEE/TNPCB/OMP/W/2018 dated : 29/01/2018

dustries Private

'Su—b: Tamil Nadu Pollution Control Board-Industrics-M/s.Varalakshmi Starch In

| [Limited,

| [SF.No. 75Pant, 77Part,78Part, | 68Part of Pappireddipatti Village

& 121PT, 125Part,128-132Part, 138Part of Alamelupuram Village, |

Pappireddipatti Taluk , |

Dharmapuni District . ) ' |
issued under Water (Prevention and|

- Non compliance of conditions of consent order i .
Control of Pollution) Act, 1974 as amended in 1988 — Show Cause Notice— Issued- Reg.

Ref: [1.T/o Proc No.F.0022DMP/OL/DEE/TNPCB/DMP/W/2017 DATED: 27/09/2017
2. Units letter Ref VSIPL/PCB/2017-18/366/RPAD dated 08/01/2018 ;
J3. Inspection of the nit by this office on 24/01/2018 _— )

sanBdRARRRTRES

The Water (Prevention and Control of Pollution) Act, 1974 as amended in 1988 is in force in

Tamil Nadu. Tamil Nadu Pollution Control Board enforces the said Act.
Consent order/ Renewal of consent order/ direction was issued under Water (Prevention and

Control of Pollution) Act, 1981 as amended (hereinafter referred to as the Water Act) to the unit of

M/s.Varalakshmi Starch Industries Private Limited,
S.F.No. 75Part, 77Part,78Part,168Part of Pappireddipatti Village
& 121PT, 125Part,128-132Part, 138Part of Alamelupuram Village,
Pappireddipatti Taluk ,
Dharmapuri District .
vide reference first cited to comply with certain conditions.
During inspection of your unit on 24/01/2018, the following violations were observed.

1. The unit was under opcration carrying out tapioca root crushing without adhering the renewal of

consent conditions
2 All units of effluent treatment plant including UASBR were not under operable condition

3. The effluent generated from root washing was seen stagnated adjacent to root washing area
4. The untreated trade effluent is discharged on land for open percolation and found to be stagnated
in low lying area thereby causing mosquito breeding/dengue.

Thereby you are violating the conditions already issued [rom the Board under the provisions of
Section 25 of the Water Act, which are offences punishable under Section 44 of the Water Act with
imprisonment for a term which shall not be less than one year and six months, but which may
extend 1o six years and with fine. ’

ce, you are directed 1o show cause within 7 days from the date of receipt of this notice us to
wh. penal action for offences punishable under Section 44 of the Water Act should not be initiated
against you and also as 1o why directions under Section 33A of the Water Act should not be 1ssued
for clogurlr. of the unit, stoppuge ol power supply, walter supply etc., 1o the said unit.

Itis mforrn_cd.lhal nun-rcccip’ ol any _rf"PI)_‘ within the prescribed period will be construed that
you have no sutisfactory explunution 1o effer for the ubove said contruventions und action will be

‘%CA/‘J/
(4 _’ = -
District Epvironmental "-"""""e'ca{t’)

Yamil Nadu Pollution Control Board
NHARMAPUHL
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taken on merits in accordance with law.

District Environméntal Engineer
Tamil Nadu Pollution Control Board,

DHARMAPURI
To, —
The Managing Director L* ‘
M/s. Varalakshmi Starch Industries Pvt, Ltd l

7/114-126 BOMMIDI MAIN ROAD, PAPPIREDDIPATTI POST & TK

Copy to
Submitted
To

The Joint Chief Environmental Engineer (M) Tamilnadu Pollution Control Board Oppesite to
Auxilium College ,Gandhi Nagar , Vellore-6
Submitted

To

The Member Secretary

Tamilnadu Pollution Control Board

No 76,Mount Salai, Guindy ,Chennai -600032

District Fnvironmental [‘.l’lgil‘léfl( a!C}

famil Nadu Pollution Control Board
DHARMAPURI
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VARALAKSHMI STARCH INDUSTRIES (P) LTD.

An 1SO 2001:2008, 14001:2004, BS OHSAS 18001:2007 Cerlifiad Cornpany

Mirs. & Expartors : SUPER HIGH GRADE TAPIOCA STARCH, MAIZE STAKCH, MODIFIED 5 TARGHES & SAGO

VSIPUPCBI/2017-18/394/RPAD

To

The District Environmental Engineer,

Tamilnadu Pollution Conlrol Board,

Oharmapuri.

Dear Sii,

Sub: Effluent Trealment - Crushing Operations — reg.,

Ref : 1) Your Proceeding no.F.0022DMP/OL/DEE/TNPCB/DMP/W/2018 dated 29/01/2018
2) Our letter no. VSIPL/PCB/2017-18/386/RPAD dated 08/01/2018

In your proceeding ciled above, you have menlioned Ihal,

1. The Unit was under operation carrying oul Tapioca rool crushing withoul adhering the renewal

ﬁ \ of consent condilion. ol ;
2. Allunils of effluent treatmenl planl mcludmg UASBR were not under operable condition.
v
! .. 3. The effluent generaled from root washlng was seen slagnated adjacent to rool washing area.

4. The untreated trade effluenl is discharged on land for open percolation and found to be stagnated

in low lying area thereby causing mosquilo breeding dengue.

In this regard slriclly foliowing your nolice / communicalion. we would like to bring to your kind. attention
that there was no crushing operation in our faclory for a long period i.e., from 10/05/2016 to U//01/201%

due lo the following reasons.
1. From 16/07/2016 lo 30/06/2017 due lo Indelinile Labour Strike.

2. From July till December 2017 due lo OF- season, no Tubers were available,

" Bolh were beyond the Control of our Management.

Regd. Office : *Varalakshmi Tower", Il Floor, No. 127/1, Gandhi Road, Salem - 636 007. TN, India. 1S . 1319
Ph. (Off.) : 0427-2316280, 2316281, 2312854 Fax : 0427-2318854, 2316186 e-mall : info@varalakshmistarch.com l

Factory : No. 7/114-126, Bommidi Main Road, Pappireddipatti (Po), Dharmapuri DL - 636 905. |5,1
CIN No. U01532TZ1995PTC006136  www.varalakshmistarch.com Cg & c M!L-6299891
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@ Varalakshmi Starch Industries (B) Ltd.,

»~
o

&

Vide our leller cited In refarence number 2, we have informed you (hal we have slarled our crushing

operalions from 08/01/2018. Wo hava slarlod Just 10% lo 15% ol our crushing capacily for generaling

anacrobic bacteria gradually In our UASB reaclors. ILis also glabllising.

Tho UASB reactors ara perfeclly commissioned. Dua lo the slrike prevalling in our faclory for around one

and half year, all irained employees had lefl, Now, we are choosing il raw hand freshers and (hey are

being lrained in the crushing plant by the Management (Managing Director & Director) thoroughly,
lant, processed waler lefl out from he pipefine

nto the Effluent Trealmeni

sometime due 1o our untrained operalors in (he crushing p
time in the crushing area only. Bul finally, the effluentis collected and diverted i

Plant withoul passing through the UASB and aeralor il cannot go oulside.
We are taking serious measures to avoid any untreated effluent discharge on our surface. May be lrealed

effluent due to the improper worker incapable handiing has got stagnated al the ime of your inspection.

But now thal also has been rectified.

Thank you for your kind and timely guidance.

We will definitely follow all the prescribed norms pertaining lo the consent of renewal always. Hence, we
request you to kindly drop further proceedings on (e Show Cause Notice under reference and oblige.

Thanking you..

Yours Faifhfully.
: ZAUAKS! IMI STARCH INDUSTRIES (P)LTD.,

(v -
Aanaging Dipsclor {Jstrict Eu\'nunmental ('.m;iueeu(" all )
Famil Nadu Poliution Control

DHARMAPUR!
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"TAMILNADU POLLUTION CONTROL BOARD
me i To
Er. P.Sivarudrappa M Tech ,MBA  The Managing Director

..District Environmental Engineer,  M/s Varalakshmi Starch Industries
Tamiinadu Pollution Control Board, Pvt Ltd

Door No 8 ,First Floor , D No 7/114-126 , Bommidi Main Road
S th Cross Street ,Appavu Nagar, Pappireddipatti Post &Taluk
Dharmapurl - 636701 Dhramapur| District- 636905

S ) 5 L. B 1 08

Sub: TNPC Board -Dharmapuri - Industries - M/s Varalakshmi Starch Industries
Pvt Ltd ,D No 7/114-126 , Bommidi Main Road, Pappireddipatti Post & Taluk
* Dharamapuri District - Operation of the unit certain action to be initiated -Reg.

" Ref: 1. T/o Proc No FO022DMP/OL/DEE/TNPCB/DMP/W/2018 dated29/01/2018

2. Units letter dated 17/02/2018
3. Inspection of the unit by this office 0n.06/03/2018
4. Personal hearing held on 19.02.2018.

I am to invite your kind attention to reference I * cited above, where in the
unit of M/s Varalakshmi Starch Industries Pvt Ltd located at SF No 75Part
Pappireddipatti Village &Taluk ,Dharamapuri District had been served with a Show
cause notice for operating the unit by violating the consent condition and the unit
had made a reply to the show cause notice vide reference 2 "cited above ensuring

that its operation will strictly adhere to the consent condition.
conal hearing was conducted on 19.02.2018 and the unit was instructed to

5

is regard the unit was Inspected on 06.03.2018 the following were observed

1
%. The unit was under operation

2. During Inspection It was noted that the unit had not made any efforts to
enrich/Improvethe MLSS level and the treated effluent discharged for

Irrigation was blackish In colour.
3, The stagnation/ ponding of effluent In the UASBR area due to leakage in the

-

feed plpe to UASBR observed. % /

District Enu:m@ﬂ Eﬂg"’""(a’ C)
Yamil Nadu Pollution Control Board

HiARMAPUKI




i 4. The unit Is found to use flexible hoses In the effluent treatment plant area for
' transfer of untreated effluent was notlced.

Z/ ]q S. Further Stagnation/Ponding of effluent due to discharge of treated effluent
f

I for Irrigation observed In the Northern side of the unit / Irrigation area,
' thereby violating consent condition,

In this regard the unit Is Instructed to expedite the following

1. The unit shall adhere to the conditions as stipulated In the Consent order.
The unit shall not mix any chlorine bearing effluent bleach liquor / or any
bleaching agents |n UASBR, at any time.
] 2

- The unit shall take steps to Improve MLSS level In the aeration tank and add
nutrlents to Improve blological process and submit report.

+ The effluent feed pipe to the UASBR shall be rectified Immediately so as to
avoid stagnation/ponding of effluent and report.

- The flexible hoses shall be immediately replaced with permanent rigid pipes
in the ETP area for transfer of treated effluent for irrigation only.

- The unit shall avoid Stagnation/Ponding of treated effluent and submit action
J_)% plan at once.

- The effluent treatment area shall be properly fenced, so as to avoid any
accldents,

. The unit shall improve its housekeeping in and around ETP area and report
. The unit shall adhere to the Industrial Safety standards as advised by the

competent authority and erect display Board mentioning the Hazard involved
in each treatment plant unit..

9. The unit shall furnish effluent flow details,
(log book) from 20.02.2018 to till date.

power consumed for ETP operation

The receipt of this |etter may be intimated on or before 26.03.2018
along with action taken to report,

m&‘* \'2»‘03\ ol &

District Environn 'nlal Engineer
TNPC Board, Qhramapuri

_

District Environmental Faginee (aile)

L : ; \ Board
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Compliance Report on the remewal of consent order eonditions stipulated ander
Walel &rp

S\WNe | Comditoms | i N
The unht shall adopt drip irrigation and | We are having J5.00 hectares area for irrigation and we hed
avold of treated trade ofTheeni | grown about 2000 Nos, of Cosonut Trees and also we are
in mm Tamiinatdu Anna | meking free sapling with eucalyptus and other tress lo more
Univeraity and sebmil repon. Improve the green bell. e io seasonal indus'ry, the trested
watet supply for Irrigating ibese lands only during the semson
which sprescis nver abot 4 monithe In » year. Becsine of this
the trees in some part of o land had withered lesving the
| Inrwis bmtren withmn any green heht. Afler ecommissioning our
Maire Siarch Plant the nmning of ETP would be through out
year and the problems will be solved.

1 The umit shail explore the possibility of | We have decided fo construct fwo Nos. of HSMAR Resctors
providing  additional  Anserobic | additionally and accordingly we have appfied for consent for
Digesters W recover blo gas and to | establishment, '
| redhuce Pollution load In the troated trade
S SO y ,
3 The activitics shall not lesd to public | Yes - being followed
| complaim

i

1
4 The unit shall ensure that the treated /

untrested trade cflluent shall not gain | Yes - complied with
socess to nearby odai directly or
indirectly under any circumstances

S The umit shall explore the possibilities to | We have invested several crores of rupees in the Waste Wa:_zr
Treatment Plant for achieving the efficiency in the ETP with

reuse the treated effluent so as to nchieve
zero discharge. the prescribed PCB levels. To achieve zero discharge of
' treated eMuent water we have to reprocess again the treated
water for upto process water standard level for which we have
to spent huge amount as capital investment and runmng
expenses. As such it will straight away to increase our cost of
finished product by around Rs. 1,000/~ per MT. In this
situation all the Indian Starch and Meodified Starch
Manufacturers should follow the zero discharge system and
they also spent the same amount for this purpose then
automatically their cost of product would be increased then
only we can sell our finished product in the market compared
with competitors price.

In addition to the above, now a days the imported Modified
Starches landed cost is cheaper than our cost of product due 1o
very low impont duty. The Government of India should
increase the import duty on Modified starches for increasing
the landed cost which is higher than our cost of product.

When these two are implemented, at the same time we will
spent the money for zero discharge at our factory. Incase the
PCB are forcing us without implementing the above two, our
industry is straight away may become sick duge w pon-
matching of the cost of product in the market,

In this situation we are making properly discharging of’ treari
wasle waler. ARer putting another two more Reactors our
waste waler treatment system would be 2ero defects.

Compliasce Report on the reacwal of consent order coaditions stipulated under

Alr Art
| BLNe. S Coadiivas e e - _&' ates
] e wiil shall operate and maintain the | Yes - being malntained
cusing Alr Polluion Contral Measures
efficiendy and contlnuowsly s ws 10 schieve
the Ambient Alr Quality emissiviVAmbieni ‘%%;
Nolse Level sudards prescribed by the
Board o ’ Distelct Ervivonmental E'_‘Q:"u‘i:'?/‘
2 | The activities of the unit shall not lead 10 | Yes - being followed Faru N Potution-Contro
Public complaini . BNARMARURE
LRI = s S
.,
. J
! 1
i



VARALAKS8HMI BTARCH INDUSTRIES (P) LTD
\ PAPPIREDDIPATTI -

CONSOLIDATED REPORT OF ANALYSIS OF THE TREATED TRADE EFFLUENT SAMOPLES
COLLECTED BY TAMILNADU POLLUTION CONTROL BOARD OFFICIAL

DURING THE YEAR 2007-2008
SL.NO PARAMETER uNITs | REPORTED VALUE - SAMPLE COLLECTED ON
5/4/2007 | 13/11/2007 | 22/11/2007| 20/11/2008
| ' |eH Number| 8.16 9.63 7.29 6.82 |
2 |TOTAL SUSPENDED SOLIDS mg/ 172 154 288 88.6
3 [TOTAL DISSOLVED SOLIDS mg/l 8056 2022 8748 6864
4 [CHLORIDE mg/l 2204 1069 1900 1729
5 |SULPHATE mg/ 50 103 153 74
| 6 |OlL&GREASE mg/l <5.0 <1.0 <8.0 <3.0
7  |BOD 3 days at 27 deg.cen mg/l 63 56 216 138
8 |[coD mgh 440 240 680 480
A For Varalatshm Starsi g{‘l (P) Lid.,
-—-—,)/*7‘ \) .
\_," lrJ“ = o 1
Diatviel Ervirgnmental | e C}/c' )
‘"‘, Fami! Nude Brllitian Cunitiol Board

DHARMAVE Y
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VARALAKSHMI STARCH INDUSTRIES (P) LTD

PAPPIREDDIPATTI

PROCEEDINGS No. T, 0022DMP/RL/DEETNPCH/DMI/W/2016
: DATED 05/05/2016

SLNo

Conditions

Stolus

01,

The Unit shall improve, vperale and
maintain its EMuent Treatment Plant
#fTectively nnd continuously so us to
bring the quality of treated efMuent lo
the standards preseribed by the Boord
at oll times,

Yes — We are regular in complying with the

directions of Pollution Control Board and our
ETP is treating the (rade effluent up lo the
slandards prescribed by the Board,

39

COMPLIANCE REPORT ON THE RENEWAL OF CONSENT ORDER CONDITIONS
STIPULATED UNDER WATER ACT VIDE WATER CONSENT ORDER NO. 150811649177

The unit shall reuse fls treated rnde
efMuent for its process o the maximum
possible extent as reported and ensure
that the treated /untreated effluent
shall not gain access 1o outside the
premises under any circumstances.

Currently we are reusing around $0% of the

ireated elfluent  for our raw m.‘llerial]

prewashing and cleaning purpose. Further we
propose lo reuse more quantum of Ireated
water for some other purpose in our plant and
remaining trealed effluent using for irrigation
purpose in our green belt area.

03.

The unit shall furnish proposal in
consultation with Agricullure
Department on the effective utilization
of treated effluent for irrigation within
three months.

At Present no any Trade effluent and solid
organic manure We will furnish the proposal
in due course after consulting with
Agricultural Department.

%

The unit shall ensure that the part of
the treated trade effluent shall be
utilized for irrigation purpose only
without floeding / stagnation on the
land by adopting the hydraulic loading
rate of 35 KL/Hect.

We are having 60 hectares area for irrigation
and we have grown thousands of various types
of wrees and the treated effluent is being used
for irrigating these lands.

0s.

The unit shall dispose ils solid wasles
scientifically for further benelicial use,

Yes — The entire quantities of solid wasle

arising from the plant is being distributed to
the farmers who use it in their trash cum farm
yard manure pits. So there is no accumulation
of solid waste in the plant premises.

06.

The unit shall maintain its rain water
harvesling facilities

Yes — We have well established rain water
harvesling system whereby we harvest all
rnolf rain waler from the roofs of our
industrial buildings as well as vacanl areas
within the industrial premises, open land area
and guide it through storm drains 1o open
waler pond having the size of 175 M x 110 M
wilth 20 M of water holding height and store it
properly lor our industrial use.

07

The unit shall provide EMFM at the
out let of ETP and shall be connccled
to compuier recording system.

Due to the indefinite Strike by all worker no
crushing and no trade elMuent aecordingly no
record.

The unil shall maintain  pood
housekeeping in the process as well as

We are maintaining good housckeeping in the

process as well us ETP areas.

g

| in the ETP area, ) |

(V_ARHAL AGAN)
~tdansging Director.

e
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COMPLIANCE REPORT ON THE RENEWAL OF CONSENT ORDER CONDITIONS

STIPULATED UNDER AIR ACT VIDE AIR CONSENT ORDER NO. 15082169177

PROCEEDING NO. F, 0022DMP/RL/DEE/TNPCB/DMP/A/2016

DATED 05/05/2016
SLNo | Conditions Status
(UR The unit shall operate and maintain ils | Yes — we have been controlling air pollution
Air  Pollution Control  Measures | effectively in our unit as evidenced by the
effectively and continuously so as to | enclosed report of Analysis of AAQ survey
bring the- Ambient Air quality /| conducted by the District Environmental
emission standards prescribed by the | Laboratory, Hosur.
| Board.
02 The unit shall continue to develop green | Yes - We are having 60 hectares’ area wherein
belt inside the premises. we have grown thousands of various types of
trees to develop the green belt in and around the
L

factory premises and we continue to develop it.

For vara|ak$mmh dustries (P) Ltd
D _
,.-"II._/J,'/: \

N Anbatacan)

Managing Director.

Lhisisii ;awu--muann‘la\ Eniinees GG‘{C
Famil Nadu Polintion Control Boaid J
I)HARMAPURI



TAMIL NADU POLLUTION CONTROL /40
District Environmental Laboratory, H

REPORT OF ANALYS|S

DEE Code Assigned

Lab Code Assigned

Date and Time of
Sample collection

& Y

+8J-82 & SJ-83
: 330 & 340
: 24.07.2014 at 5.00pm

N
Ny

d .

4 Date and Time of : 25.07.2014 at 10.00am
Sample receipt

5 Point of collection : ETPInlet & ETP Outlet
Si PARAMETER UNITS | REPORTED VALUE
No. 1 2

1 [p" Number | 4.46 721 7
2 |Total Suspended Solids mg/l 216 186 7
3 |[Total Dissolved Solids mag/l 5842 4116 9—|
4 [Sulphate mg/l 246 240
5 |Chloride mg/l 2500 2000 o
6 |[Oil and Grease ma/l 80 40 J—
7 |BOD 3 days at 27°C mg/| 396 - 116 0
8 [coD mg/| 1040 880 o—
9 |Total Kjeldal Nitrogen mg/l 840 560
10 |Total Residual Chlorine mg/l 16 8.C

11 [Cynaide mg/l 0.001* 0.001*
12 |Percent Sodium % 43.50 66.24

( Sample collection charge : Rs. 800/- + Analvsis charge : Rs. 6,120/- = Rs. 6,920/-)

Amount claimed : Rs. 6,920/-

*: Indicates less than

WM

Hosur.
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TAMIL NADU POLLUTION CONT
Distrlct Environmental Laborato

-—

DEE Code Assigned

Lab Code Assigned

Date and Time of
Sample collection

Date and Time of
Sample receipt

1 484 &

485

©8J - 113 & SJ - 114

: 28.08.2014 at 1.00pm

. 28.08.2014 at 6.00pm

5 Point of collection : ETP Inlet & ETP OQutlet
SI PARAMETER UNITS | REPORTED VALUE
No. 1 2
1 |p" Number | 4.80 6.45 7
2 |Total Suspended Solids mg/l 412 10 7
| 3 |Total Dissolved Solids mall 3022 882 /
4 |Sulphate ma/l 281 48 7
" 5 |Chloride mgl | 255 265 ¢
6 |0il and Grease mall 18 1.0 7
7 |BOD 3 days at 27°C mg/l 1340 14 7
8 [coD mg/| 4000 120 7,
9 |Total Residual Chlorine ma/l 8.0 0.40*
10 |Percent Sodium % 39.72 40.10
11 |Cynaide mg/) 0.096 0.040* -
12 |Total Kjeldal Nitrogen mgl| 224 56 /

Amount claimed : Rs.6,920/-

( Sample collection charge : Rs. 800/- + Analysis charge : Rs.6120/- = Rs. 6,920/-)

* . Indicates less than

-

7

District Envir
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District Environmental Laboratory,
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S Point of collection : ETP Inlet & ETP Outlet
S PARAMETER UNITS | REPORTED VALUE
No. 1 2
1 |p" Number 7.05 7.247
2 |[Total Suspended Solids mg/l 522 14 -~
3 |Total Dissolved Solids ma/l 3716 1558 7
4 [Sulphate mg/l 313 193 7|
5 |Chloride mg/l 450 500/
6 |Oil and Grease mg/| 6.0 107
Y 7 |BOD 3 days at 27°C mal 246 16
8 |[COD mg/l 616 88
9 |Percent Sodium % 40.11 46.70
10 |Total Kjeldal Nitrogen mag/| 112 11.2
11 |Total Residual Chlorine mg/l 4.0 1.0" .
12 [Cynaide mgq/l 0.010 0.001*

_ea—

& Y
7 ] /.- \\h-:l‘_‘.

TAMIL NADU POLLUTION CONTROL BARD
District Environmental Laboratory, Hou(lnr. ne OCT 20 @

REPORT OF ANALYS|S o

: TNP . 0d; 0 4

| DEE Code Assigned ©8J-130 & 8J - 131

2 Lab Code Assigned . 661 & 662

3 Date and Time of
Sample collection

1 30.09.2014 at 1.30pm

4 Date and Time of
Sample receipt

: 01.10.2014 at 10.00am

Amount claimed : Rs.7,120/-

( Sample collection charge : Rs. 800/- + Analysis charge : Rs.6320/- = Rs. 7,120~)

* . Indicates less than

e

oy l»11
Deputy Mntiﬁc Ofﬁce)r.
District Environmental Laboratory,

Tamil Nadu Pollution Control Board,
Hosur.
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TAMIL NADU POLLUTION CON

ROA No: 00336 [DEL /TNPCB/HSR/ 2014 - 15, Da to “*-2440

© 8J-138 & SJ -139
- 604 & 695

: 15.10.2014 at 5.30pm & 5.40pm

—_

DEE Code Assigned

2 Lab Code Assigned

3 Date and Time of
Sample collection

4 Date and Time of - 16.10.2014 at 11.00am

Sample receipt

S Point of collection : ETP Inlet & ETP OQutlet

S PARAMETER UNITS | REPORTED VALUE
No. 1 2
1 [p" Number 7.16 726 <
2 |[Total Suspended Solids mg/l 540 164
3 |Total Dissolved Solids mg/l 5362 4206 J_
4 [Sulphate mg/! 193 84 ~
5 |Chloride mg/l - 700 525 /
6 |Oil and Grease mg/l 8.0 20 7
7 |BOD 3 days at 27°C ma/l 308 84 vl
8 |CcOD mg/l 832 416 ol
9 |Percent Sodium % 44 .47 43.91 7
10 |Total Kjeldal Nitrogen mg/! 224 1120~
11 |Total Residual Chloride mg// 8.0 40 7 |
12 |Cynaide mgll 0.022 0.001* ~

Amount claimed : Rs.6,920/-

( Sample collection charge : Rs. 800/- + Analysis charge : Rs.6120/- = Rs. 6,920/-)

* . Indicates less than

\ Dep mnm i

N District Environmental Laboratary,
N,,Sm'ﬂ‘ Tamil Nadu Pollution Control Board,

sur.
L -
District Environmental mtha:g

Tamil Nadu Pollution Control Board:
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ADYANCED

ENVIROMMEF VAL LABORATORY

TARMILMADRU POLLUTION CONTROL BOARD
SALEN - 636001,

ROA NOSITAEL - SLM/20107 15 DLIYA2.2015 -

B and adeyess of the semder

Pate and thne ol calleetion

Pate and time of receipt at §al

Container
Matire andd Mamber of saimples

Condition ol seal. fastening and

e Districl |'11\'IIHHIHL'HTEII_:"I.ii'_-'.illL'l_'I__

Famtlaadu Pollution Contead Board,

| Dl o
24012008 a1 16.50 s
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ADVANCED ENVIRONMIENTAL LABORATORY,
Y e FAMILNADU ros LuTION CONT IROL BOARTD, ((
. ' OALL N RO |fl )
&tk
Ty Averedited by NABL - (150116 17025:2005) Ve
I NABI 1874

RUA NO.OIIABL - s1.M/2017 - 18 D.27.03.201
The District 12 iaronmental rnglneer - {

! Name and address ol the sendey
Tamiliadu Pollution ¢ ontrol Board, |

r - - !_!h;m_lmpl_l_rl_ S e |
| 8 [ ate and 1ine colleenon 06,03 2008 1 17 51 [es, 18 15 Flrs
L _J.‘:llc-‘_(-l_nmnc (_:f'_m:-i-pl .Il-];L:_ _0-7_.”_]-i.‘-”|_g-ill'-[]"f.i.1:ﬁ'é‘; T eeesssas
T ondition of seal. ﬁs!ulrng and _Ifﬂqc;ic_(ﬁ_n fastened ¢ Condition in Polythene
« onlamer — | carbuoy 25 5 lits X 2 Nos s -
i Nalure ar and N Numbm of samp!cs l? Nos ol Trade I3 Iﬂuent S'1mpies
DEE [ hap T—— i Whether ’
Code Code Point of Colleetinn Untreated/
AL B — TN _Treated
M 2030 Inlet ol ASRKR Untreated
e Ty _'___“'Gtﬂl}il{ﬁ-"l'f'f T T reme
T e Unit | Sample | Sample | T Test Method
It || Pavameters [ Noo No.
i | 2031/ 2034/
S T L
i1 I} Pl 2500 Nuinbey II 362 (.88 APHA 237 Edi.2017 4500 H
L o | s S S T | e o
0 ot Guspended Solids mg/l 1850 R15 APHA 235 2017 - 2540 - D
e s __/_ e R THI WU e -
0y Total Dyssolved Sulids g/l ’ 5811 2660 APHA 239 Ldi 2017 2540 . ¢
|;rr_i“ifl’_"i' _— o '________ = e . o
i8] ’ Chlorides ag ] mg/l l 44 ! 189 AP HA % Ll! ﬂl? 4500-CIp
| = e ——— ) BT ) T e
; (0 | wlphates as 50, mg/| r’ 190 11 |;\PH/-\ 23" Bdiz017 - AS00E
f 1 S = Tl e e
jm ’ml & Grease me/l ! 36 22 APHA 23 Edi 2017 5530
[N I BOD @1 275 Tor 1 gl lf R T T 183025 (Pad) 1993 Reaffirmed
| iy e ol cae j | 2009 S ]
[ [0 i 26800 4480 APHA 23" Egi 20175330
i _ | . — E - ===
] el !1I f(‘sl Kl ]\HII
Clecked by Approved by
' : it 'I'
[ T tehthie Ofee ' Vssintang et (L aky)

Feelineal Manape)

4{%/
District Envsranmental Fngineer (Q4C)

Famil Nadu Pollution ¢ ontror Board
Bhalimarruitt

A MR whEE - e



o Acevedited by NABL - (I50/IEC 17025:2005)

‘ ADVANCED ENVIRONMENTAL LABORATORY, e
TAMILNADU POLLUTION CONTROL BOARD, v gl
C’l SALEM — 656 00 -7
; // =

ULR-TCO8741900000380 [
ULR-TCO8741900000381 |

ROA NO.STUAEL - SLM/2018 - 19 D1.26.02.2019

I i Name and address of the sender The District I:nvironmental fnglnccr -
i Tamilnadu Pallution Control Board,
. Dharmapuri. oo s o
2. | Date and time of collection 11.02.2019 at 05.00 PM, 05.15 PM
3. ! Date and time of receipt at Lab. 11202201920 0345 PM a -
4. | Condition of seal, fastening and Unsealed /Unfastened Condition in Polythene
| Container - carbuoy 2.5 lits X 2 Nos. - |
[ 5. | Nature and Number of samples 2 Nos. of Trade Effluent Samples.
R
| DEE " Lab B Whether
Code Code No. Point of Collection Untreated/
~ No. | _ B Treated
AB 10 Feb/19 | 1986 Collection tank Untreated
C ABITFeb/19 | 1987 | ETP outlet | Treated
5l Unit | Sample | Sample | Test Method ‘
No | No. | No. |
: Parameters 1986/ 1987/ ‘
AB 10 AB 11 |
I IFeh/19 Feh/19 i
01 pH at 25°C Number 192 8,14 | APHA 23" Edi.Z017 4300 -1
02 | Total Suspended Solids | mg/l 7050 425 ~ | APHA 23 Edi.2017-2540-D
: - |at103°C -at 105°C ) (- 1 ) i
0. | Total Dissolved Solids mg/| 20020 1596 APHA 23" Edi.2017 2540 -C |
| Jaigeec | sl | s | |
04. | Chlorides as Cl mg/l 2149 162 APHA 23" Edi.2017 4500-CI'B
: I
}K‘ SuphatesasSO; | @l | a9 | q6d "APHA 23" Edi2017 - 4500 E “
| | a el s I
06| Ol X Grease “mg/l 38 i APHA 23'"Edi.2017 5520 - D
I 2
|' 0 .FBOD.(a(_Z-'ng' fors 'mgfI T 26000 195 1S3025 (P44) 1993 Reallirmed
e TR ol R | I
|03 | CoD | meh ' o0 | 992 APHA 23" Edi.2017 5220
| i = | - - S

N . ==

~ f:nd of Test Report-

Checked hy Authorized signatory

Assistant Director (Lab)

. -
. Dimtrict Enéié%%" Vopingine .CM)

famil Nadu Pollution ot vouard
h DHARMAPUIRL

Dy, Chiel Seientific Officer
Technical Manager
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Jnﬂbt"?

ADVANCED ENVIRONMENTAL LABORATORY,
TAMILNADU POLLUTION CONTROL BOARD,
SALEM - 636 004,

Accredited by NABL — (ISO/MEC 17025:2005)

78
ULR-TC68741900002735 F
ULR-TC68741900002736 F

KOA NO.501 /AE

—SLM/2019 - 20 D1.31.01.2020

1. | Name and address of the sender

The District Environmental Engineer 1
Tamilnadu Pollution Control Board,
Dharmapuri.

SN

2. | Date and time of collection

09.01.2020 at 04.30 PM, 04.50 PM

3. | Date and time of receipt al Lab.

10.01.2020 at 02.55 PM

4. | Condition of seal, fastening and
Container

Sealed/Fastened Condition in Polythene

5. | Nature and Number of samples

carbuoy 2.5 lits X 2 Nos. e
2 Nos of Trade effluent Samples, |

.

DEE "~ l.ah Whether |
Code Code Point of Collection Untreated/
Nn. No. _ Treated |
SSR/02/09-01 1935 ETP inlet - |
SSR/03/09-01 | 1936 ETP outlet . |

SL. Unit Sampi_e_ Sample
No. . No. No.
Parameters 1935/ 1936/ Test Method |
. ‘ SSR/02/ | SSR/03/ g
| L0901 | o9 | -
0l. |pH a125°C | Number | | 751 | APHA 23" Edi.2017 4500 - H
02. Tot%lgSgspcnded Solids | mg/l " i 5 APHA 23"Edi 2017 -2540 - D
at 103°C - at 105°C | _
[03. | Total Dissolved Solids mg/l | — | 812 | APHA 239 BB 0173540 - ¢
| al 180°C i | o B
| 04, [ Chlorides as Cl T mg!l "lf w5 | s [ APHA 23 Edi 2017 4500-CI'8
| b | | = . o - ---:
‘ 05. | Sulphates as SO4 mg/l i 5 P\PHA 23 Edi2017 - 4500 € 1
06. | Oil & Grease mgl | o, o | APHA 237 Edi 2017 5520 - D !
_ | =
07. ?OD (at 27°C for 3 mg/l _— 16 | 183025 (P44) 1993 Reallumed 2007
ays) . | PR e !
| T - = |
| 03. | COD mg/l 58600 i ‘ APHA 23" Edi.2017 5220

- - = L= —— I — - — R _-——.
Note: < = Indicates Less than Minimum Detectable Limit.

- End of Test Report-

Checked by

N Vo iwn
*ﬂﬂg b
Dy Chiel’ Scienutic Officer
Technical Munager

Authorized signalory

OO' MMWLJ{?M

Asststant Director (Laby

] g 1
Famil Nadu Pollution Corneul deanlt
‘ONARMADY




ADVANCED ENVIRONMENTAL LABORATORY,

@

ATt & TAMILNADU POLLUTION CONTROL BOARD,
SALEM - 636 004.
N
o e o
A | /4 Accredited by NABL - (ISO/IEC 17025:2005)
ULR-TC68742000002972 P
ROA NO.549 /AEL — SLM/2019 - 2020 Dt.28.02.2020
I, | Name and address of the sender | The District Environmemal Engineer !
iTamilnadu Pollution Control Board i |
j Dharmapuri. ‘
2, | Date and time of collection 117.02.2020 at 3.30 PM ‘_‘
3. | Date and time of receipt at Lab. .' 18.02.2020at 12.20PM -
4. | Condition of seal, fastening and Il Sealed/Unfastened Condition in Polythene |
Container ! carbuoy 2.5 lits X 1 No. |
5. | Nature and Number of samples I I No. of Trade Effluent Sample. ‘J
DEE Lab [ Whether |
Code Code Point of Collection Untreated/ |
No. No. Treated |
SSR/05/17.02 | 2160 ETP Outlet [ - |
(s, Unit I Test Sample '
No. T— ! Code No. Test Method ‘
2160/ .
- SSROSMTO2| |
=
01, pH at25°C Number 783~ APHA 23" Edi.2017 4500 - H 1
| ' | g 0 2 ]
: 02. | 155 a1 103°C — at 105°C ‘ mg/| ]3% APHA 23" Edi 2017 - 2540 - D |
03. | Total Dissolved Solids mg/l - 5" APHA 237 1idi 20172540 -C |
; at 180°C ]| i ?L " =ccnl
104. | chioride as Cl [ megi 290 .’ | APHA 23" [di.2017 4500-CI'B
“j z v :‘- -i
05. | Sulphates as SOq mg/l %1 ‘// APHA 23" Edi.2017-4500 E |
7 TAP "TEdi2 0-p |
| 06. | 0il & Grease mg/l g APHA 23" Edi.2017 5520 - D .
| 07. BOD (at 27°C for 3 days) mg/l 235 }L 12%%(;25 (P44) 1993 Reaffirmed I
— = BT e -
| 08, COD mg/l 464 7; APHA 23" Edi.2017 5220 !
. | H __J
Note: < = Indicates Less than Minimum Detectable Limit. / )
o - End of Test Report - .
¥ h
Checked by Authorized signatory

NV

Dy. Chief Scientific Officer
Technical Manager.

S

'j’l'sll"u‘f o anment.

['a“ﬂIINadu Pollnion Cun, ol
DHARMAPUKL

L~
OQQSIM Ej;lmr'(iwﬁu

(lar)



C

ADVANCED ENVIRONMENTAL LABORATORY,
TAMILNADU POLLUTION CONTROL BOARD,

(5)

Checked by

0N damaton

Dy. Chief Beientific Officer
Technical Manager.

Diswrict Envaron :
Tamil Nadu Pollution Congul Board
LHANMAPL N

g‘%ﬂ""“'cmc)

Authorized signatory

OO ' MAW”‘V ‘)jj;v

Agssistant Director (Lab)

Alﬂl.'l‘l-'Q
= SALEM - 636 004.
-
b | 24 Accredited by NABL — (ISO/IEC 17025:2005) ULR-TC68742100000184 F
.- ULR-TCé68742100000185 F
ROA NO.479 /AEL — SLM/2020 - 2021 Dt.25.02.2021
1. | Name and address of the sender The District Environmental Engineer
Tamilnadu Pollution Control Board
Dharmapuri.
2. | Date and time of collection 29.01.2021 a1 02.00 PM - 02.20 PM }
3. | Date and time of receipt at Lab. 30.01.2021 at 10.30 AM
4, Condition of seal, fastening and Sealed/Fastened Condition in Polythene
Container carbuoy 2.5 lits X 2 Nos.
5. | Nature and Number of samples 2 Nos. of Trade Effluent Samples.
l
DEE Lab Whether
Code Code Point of Collection Untreated/
No. No. Treated
SSR/11/29.01 2072 ETP Inlet -
SSR/12/29.01 2073 ETP Outlet -
. TEST REPORT
| SL Unit Test Sample Code Nos,
No, Parameters 2072/ 2073 Test Method
SSR/11/29.01 | SSR/12/29.01
ul. | pH a125°C | Number 3.83 785, | APHA 23" Edi.2017 4500 - H
[02. [ TSS at 103°C —at 105°C | mgl 2000 260 APHA 23 Edi2017-2540-D |
03. | Total Dissolved Solids mg/l | 4868 1952 | APHA 23 Edi.20172540-C |
| at 180°C | '
04. | Chloride as Cl | mgl 325 160 / APHA 23" Edi.2017 4500-CI'B
05. | Sulphates as SO, ‘ mg/l 209 24 _ | APHA 23" Edi.2017-4500E
06. | BOD (at 27°C for 3 | mgh | 2400 315 x| 153025 (P44) 1993 Reaffirmed
I days) 2009
L0?. coD mg/l 11040 960 » | APHA 23" Edi.2017 5220~
. - End of Test Report -



(32)

ZEET. ADVANCED ENVIRONMENTAL LABORATORY,
( ===  TAMILNADU POLLUTION CONTROL BOARD,
NV SALEM 636 004.

Accredited by NABL - (ISO/IEC 17025:2005) ULR-TC-68742100000488 F
ULR-TC-68742100000489 F

ROA NO.560/ROA/AEL — SLM/2020 — 2021 Dt.30.03.2021

M. [ Name and address of the sender The District Environmental Engineer
Tamilnadu Pollution Control Board 1
Dharmapuri
2. | Date and time of collection ~111.03.2021 at 01.15 PM to 01.30 PM |
3. | Date and time of receipt at Lab. 12.03.2021 at 10.10 AM
4. | Condition of seal, fastening and sealed/fastened Condition in Polythene carbuoy
Container 2.5 lits X 2 Nos
Ii Nature and Number of samples 7 Nos of Trade effluent samples
DEE Lab Whether
Code Code Point of Collection Untreated/
| No. No. Treated
SSR/04/11.03 2379 ETP Outlet —
SSR/05/11.03 2380 ETP Inlef _

TEST REPORT

RS SO SNy e ey B ——
Unit Test Sample Code —‘
Test Mcthod

SL - Nos.
No. S 23791 | 2380/
SSR/04/ | SSR/05/
11.03 11.03
IS | - 1707 . | APHA. - —
01. | pHat25°C Namber | 738,/| 403@ | APHA 237 Edi 2017 4500 - H
____________——-——____—__H__—.____EM__W [
02, | TSS at 103°C —at mg/l 220 795 APHA23°Edi2017-2540-D |
__;tggcrﬁ__,__ﬁ_ﬁ_ll_ﬁ__ﬂ___ﬁ____ﬁ_ﬁ
03. | Total Dissolved Solids mg/l 2944 4128 APHA 23" Edi.2017 2540-C
at 180°C I.
04. | Chloride as Cl mell [0, | 250 |APHA23" Edi20174500-CIB |
Bl == =R, I I
05. | Sulphates as SO me/ ST, | 211 | APHA 23" Edi20174500E |
06. | BOD (at 27°C for 3 mg/l 15 & 2500 1S3025 (P44) 1993 Reaffirmed- -
days) : ' 2009 -
07. | COD mg/l 592 .}. 19840 | APHA 23" Edi.2017 5220 ‘

I, (R—
Note: -End of Test Report -

Checked by Authorized signatory

AR 0E) HW f r":f“‘ff’“’ ;
Dy. Chief Scientific Officer Assistant Director (Lab]. )
Technical Manager.

.
District Envimuéenm' fnpineea LQ!C)

Famil Nadu Pollution ¢ nutin Board
DHARMAPPUKI
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ADVANCED ENVIRONMENTAL LABORATORY,
TAMILNADU POLLUTION CONTROL BOARD,
SALEM - 636 004.

Accredited by NABL - (ISO/IEC 17025:2017)
ULR-TC98992100000317 £

ROA NO. 492 /AEL - SLM/2021 - 2022 Dt.23.11.2021

| Name and address of the sender

| The District Environmental Engineer

Tamilnadu Pollution Control Board

Dharmapuri

2, Date and time of collection

13.11.2021 at 04.00 PM

3. | Date and time cof receipt at Lab.

13.11.2021 at 07.50 PM '

4. | Condition of seal, fastening and
Container )
5. | Nature and Number of samples

Sealed/Unfastened Condition in Polythene
carbuoy 2.5 lits X 1 No.
1 No. of Trade Effluent Sample.

DEE Lab Whether
Code Code Point of Collection Untreated/
No. No. § Treated
[ SSR08/13.11 | 1714 ETP Outlet -
TEST REPORT
Sk Unit Test Sample ’
No. Code No. i L !
Parameiers 1714/ Test Method '
SSR/08/13.11
101, | pH at 25°C Number 718 APHA 237 Edi20174500—H |
02. |TSSat103°C —at mg/l 156, | APHA237 Edi2017-2540-D |
105°C . ' |
03. | Total Dissolved Solids | mg/l 1072 | APHA 23" Edi.2017 2540 - C I
at 180°C ' |
04. | Chloride as Cl mg/l 120 _ | APHA 23" Edi20174500-CIB |
I 05. | Sulphates as SO, mg/l 28, | APHA 23" Edi.2017-4500 E
06. | Oil & Grease mg/l <4, [APHA 23" Edi20175520-D 1
. U 2 |
7. | BOD (ai 27°C for 3 mg/l 6u b 133025 (P44) 1993 Reatiirmed 2009 |
days) - ) )
08. |COD mg/l 368 | APHA 23" Edi2017 5220 ‘
09. | Cyanide mg/l <005 APHA 23" Edi 2017 4500-CNT
| o B |
Note: <

- End of Test Report -

Checked by

%“"

Dy. Chief Scientific Officc
Technical Manage:.

= Indicates Less than Minimum Detectable Limit,

4L\ —

Authorized signatory

o)

e

i Quality Manager.

Digrrict f.'rlw;onmemlal ,E,‘lu“;l‘-.'l‘can)
Famil Nadu Poltution Coats ol oard

DHARMAYURL

Assistant Disetor (L ]MIM ;



2

ST ADVANCED ENVIRONMENTAL LABORATORY.,
e TAMILNADU POLLUTION CONTROL BOARD,
A\ T I SALEM - 630 004,
PR | 24 ULR-TC98992100000578 F
) Accredited by NABL - (ISO/IEC 17025:2017) ULR-TC98992100000579 F
. R L -2
" Fr=—rs S co =t e ——— EEE——S e e et e—e = e
; | I. | Name and address of the sender The District Environmental Engineer
.l_ o - ~ | Tamilnadu Pollution Control Board
]l o ! B - === Dh:rmapuri. - -
,_ZH._ |_Iralé_£-|_nd lime of collection 09122021 at 11 15 - 11.30 am .I
: . = -
|' 3. | Date and time of receipt at Lab. 10.12.2021 at 10.55 am |
4. | Condition of seal, fastening and Scaled/Unfastened Condition in Polythene |
| Container | carbuoy 2.5 lits X 2 Nos. |
5. | Nature and Number of samples 2 Nos. of Trade Effluent Samples. |
By 2 S S __J
DEE | Lab T i Whether '
Code Code Point of Collection Untreated/ ||
| No. No. J Treated __|
SSR/01/09.12 | 1952 ETP Inlet } -
SSR/02/09.12 | 1953 Outlet of anaerobic reactor ] - /
. . .TESTREPORT - ‘
| 81 /7 Unit  Test Sample Codc Nos, I-r
r No. Parameters | 1952/ | 1953 Test Method '
(| 4 | SSRA01/09.12 | $SR02/09.12
|01 [ pHar25°C Number | 4.46 | 671 [APHA23"Edi 20174500 - H
| ] __Jr__ —— I —
102. | Total Suspended | myl 3200 | 1780 APHA 23" Edi2017-2540-D |
. Solids at 103°C - at i : |
| |los°C | | o |
103 | Total Dissolved mg/l | 7968 | 5124 | APHA 23" Edi.2017 2540 - C
Solids at 180°C |
104 [ChlorideasCl | mgd [ 450 %0 1 APHA 23" Edi.2017 4500-CIB |
|
T e SIS S— O . e
| 05. { Sulphates as SO, 4‘ mg/l —T 148 i 101 APHA 23" £di2017 - 4500 E
6 | Ol &Grease J_ med zl"'__.’_' 12 UAPHA 237 Edi20175520-5
j_ r . e o | -
1 07. | BOD (at 27°C for 3 mg/l 400 1900 | 183025 (P44) 1993 Reaffirmed
© | days) No— Se—
(08 | COD | mg/ 21600 | 8800 | APHA 237 Edi 2017 5220 T
|
N e it T N NI e B
109 | Cyanide mgd | <005 <005 | APHA23“Edi 2017 4500.CNE
|

Y

Note: < - Indicates Less than Minimum Detectable Limit
- End of Test Report
Checked by

\ .\JJAWM

Dy. Chief Scientitic Officer
Technical Manager

Authorized signatory

M oon Mcﬁh

Assistant Director (Lab)
Quality Manage

Pisrnct Environmental Enainees Lax_)
Fanul vadu Pollution Contrel Beard
IHARMA P UNRL



LTI ADVANCED ENVIRONMENTAL LABORATORY,
: TAMILNADU POLLUTION CONTROL BOARD,

e ™™ et
o - SALEM - 836 004.
& W ULR-TC98992100000580 F
Accredited by NABL — (ISO/IEC 17025:2017)
ROA NO.553 /AEL — SLM/2021 — 2022 Dt.30.12.2021
(1. | Name and address of the sender [ The District Environﬁta'ihlingi_necr -
N Tamilnadu Pollution Control Board
Dharmapuri.

2. Date and time of collection 09.12.2021 at 12.05 pm

3. | Date and time of receipt at Lab. 10.12.2021 at 10.55 am

4. Condition of seal, fastening and Sealed/Unfastened Condition in Polythene

| Container carbuoy 2.5 lits X 1 No.
5. | Nature and Number of samples 1 No. of Trade Effluent Sample. }
S | S
~ DEE Lab | - ~ Whether
Code Code Point of Collection Untreated/
No. No. o Treated
SSR/03/09.12 | 1954 ETP Outlet [ -
TEST REPORT
I Test Sample |

Sl . ~ CodeNo. |

No. Parameters Unit 1954/ Test Method
r SSR/03/09.12 !

01 pIL a1 25°C MNumher 7.24 APHA 237 Edi 201 7 1500 - 11
[02. | Total Suspended | mg! | 148 _ | APHA 23" Edi.2017-2540-D
| Solids at 103°C —at =
! ) |£15°f‘ | | |
| 03. | Total Dissolved [ mg) | 1032 | APHA 23" Edi.2017 2540 - C
| Solids at 180°C | -

04. | Chloride as Cl mg/l | 75 APHA 23" Edi.2017 4500-CI'B

. | .

h}s. Sulphates as SO, mg/l | 7 | APHA23" Edi2017 - 4500 E

i‘ 06. | Oil & Grease T mgt |4 APHA 23" Edi 2017 5520 - D |
| - -

_____ il o mcemen —emam e Moo o B 5 i e~
107 | BOD (a127°Cfor3 | mgll 102 1S3025 (P44) 1993 Reaffirmed 2009 |
]. |days) il 7. . - A-_ ) -
|08, | CcOD mg/l 496, | APHA 23" Edi.2017 5220

09. | Cyanide mg/l <0.05 APHA 237 £ 2017 4500-CNE '

‘Note, « - Indicates Less than M_iﬂ.}i{mﬁﬁ.ﬁ_uémbm Limit. - o -
- End of Test Report -
Checked by Authonzed signatory

.

N .\L,ﬁ»{,%gw\ ol F: -

i G 2 _ %
Dy. Qutlﬁclcnliﬁc Oﬁrcer = Assistant Director (La 3![”
Fechnical Manager. - Quality Manager
Distriet Enviroamental Engineai(ac )
ramil Nadu Pollution Controi Buard
DHARMAPURI



ADVANCED ENVIRONMENTAL LABORATORY,
TAMILNADU POLLUTION CONTROL BOARD,
SALEM - 636 004.

ULR-TC98992100000581 P
ULR-TC98992100000582 P

Accredited by NABL — (ISO/IEC 17025:2017)

ROA NO.553 /AEL — SLM/2021 — 2022 Dt.30.12.2021

—

1. | Name and address of the sender

The District Environmental Engineer

Tamilnadu Pollution Control Board

Dharmapuri.

2. | Date and time of collection

09.12.2021 at 12.30 - 01.00 PM

|—3._ Date and time of receipt at Lab.

10.12.2021 at 10.55 AM

4. | Condition of seal, fastening and

Sealed/Unfastened Condition in Polythene

REREEE

_carbuoy 2.5 lits X 2 Nos.
2 Nos Ground water Samples.

_' Container
5. | Nature and Number of samples

iy

|

DEE Lab Whether
Code Code Point of Collection Untreated/
No. No. Treated
[T SSR/04/09.12 1955  Well water (ﬁéar piniyarur bridge) -
- 11.8925765, 78.3739360 R
SSR/05/09.12 1956 | Bore Well (house in North side) - J
L 1 [ 11.8989769, 78.3713495
B TEST REPORT _
| S | Test Sample ]
I No. code Nos. ! |
i : Paramecters | Unit "19_5?_._-{“ TTesel Test Method |
i' SSR/04/09.12 | S5R/05/09.12
0 TTubidity | NTU '] 24 | 29- | APHA 23Edi. 2017 2130 B ;
| -l b !
[o2 [pHat25°C I’"Nmnber_'T EATE 35, | APHA 23" Edi 2017 4500 - H |
| 1
[ 03 | Total Dissolved T mg/l 144 | 1928 APHA 23" Edi 2017 2540-C 5
| |Solidsat 180°C _ < - '
704 | Chloride as Cl mg/l 230 , | 650 APHA 23" Edi 2017 4500-CI'B
5 e ss0, | wm# | W |, 10, |APHA23 Edi2017-4500E B
| | |
|06 | Ph.Compounds mg/l 70,05 <0.05 APHA 23" Ldi. 2017 5530 G~ |
” _ ]I T P ____{_ - i R ) S _.._‘_ & . _!
07 | Nitrate Nitrogen as | 0% 0497 . | APHA 23 Edi. 2017 4500 - :
3 | NO, B ¥ - | NOy B - ) |
08 i*mumm:um mg/l 20,006 20006 | APHA 23V Edi 20173500 AIB |
' |
‘uq oot _|_' mgll | <0002 | <0.002 ‘APHA 33V EG2017-4500-8.C
I | l.
"vo [owl Residual | mgll | a | < 5AP1-{A'§3’J1§I.":'U1_7 4500CI B
i , Chlorine*® |
| = WL —— N s e— i o o -
I Magnesium as Mg mg/l 65.6 Y3y « | APHA 237 Edi 2017 2340 C
(12 TFluondeasF | mgl 0.167 T 02335 | APHA 23V Edi 2017 4500-FD |
00 I S P SR I
Pl

Bastrict Fnumnmmhl Engineer (A0)
ramil Nadu Pollution Control Board
DHARMAL LN



()

2.

\

13 | Total Ammonical _T'Tﬁyl 224 28 APHA 23" Edi. 2017 451
Nitrogen NH,; C

14 | Calcium as Ca mg/l 681 "84.1 APHA 23" Edi 2017 3500 B

15 | Iron Total as Fe mg/ | 0.04] 0.061 APHA 237 Edi. 2017 3500-Fe
16, | Alkalinity as CaCO;, mg/l 440 T "APHA 23 Edi. 2017 23208

17 | Manganese* mg/l <0.1 <0.1 APHA 23 Edi. 2017 3550 - Mn ’\
18 | Copper mg/l <02 <0.2 APHA 237 Edi. 2017 3111.B
19 | Zine T mg/l <0.1 <0.1 APHA 23" Edi. 2017 3111.B

Note: 1) <= lnclicates‘_l,ess than Minimum Detectable Limit.
2) *""The parameter marked with an * are not accredited by NABL".
+ End of Test Report -

Checked by

N -\!J}%aga%

Dy. Chief Scientific Officer
Technical Manager.

crrict Eavi :
T;?usiul:iadu pollution €

ron

DHARMAPUR!

Authorized Signatory

G
Ooz;ssﬂaﬁ\s&l;;%tor (L ),3 'lM"

Quality Manager.

' 1;-:I f:ngineea(p.; C]
o ontrol Board



AT SALEM — 636 004.
.
;‘“-’. Accredited by NABL — (ISO/IEC 17025:2017)
\ | £ ULR-TCI98992100000583 P

ROA NO.553 /AEL - SL.M/2021

— 2022 Dt.30.12,2021

The District Environmental Engineer

Tamilnadu Pollution Control Board

Dharmapuri.
_3_ Date and time of receipt at Lab. | 10. 12,2021 at 1055AM |

Sealed/Unfastened Condition in Polythene |
| carbuoy 2.5 lits X I No.
| No Ground water Samplc

[4. | Condition of seal, fastening and
| Container
|5 |'Nature and Number of samples

’T Date and time of collection 09.12.2021 at 01.45 PM N __i
[
|
|
[

DEE Lab Whether
Code Code Point of Collection Untreated/
No. No. Treated
SSR/06/09.12 1957 Well water (East of ETP area) -
11.897111, 78377065 |
Test Sample |
si code No.
. Nu Parameters Unit 19577 _ Test Method !
| | SSR/06/09.12 |
"o Turbidity NTU | 27 _ | APHA 237 Edi. 2017 2130 B i
' [ _
?Tz Il pH at 25°C "~ Number | 743 | APHA237Edi.2017 4500 - H T
|03 [ Total Dissolved mg/l 73512 ) | APHA 23" Edi 2017 2540- C .
| | Solids at 180°C i Beescged =7 i
04 | Chloride as Cl T mgh | . (1799 | APHA23" Edi20174500-C'B |
| ) R VL |
{05 [ Sulphates as SOy mg/l & / | APHA 237 Edi.2017 - 4500 E '
| | |
—— - = £ e T L]
06 | Ph.Compounds mg/| <0.05 | APHA 23" Edi. 2017 5530 C
. , _
‘ 07 | Nitrate Nitrogen as n: 3 ‘ 112~ | APHA23"Edi. 2017 4500~ |
NO; & 1NOyB ™ \‘
[08 | Aluminium* my/l <0.006 APHA 23" Edi. 2017 3500 Al B |
09 |Boron* mg/l <0.002 | APHA 23" Edi2017-4500-B-C
I ' SRR A —
110 | Total Residual T mgl . <l | APHA 23" Edi.2017 4500 C1 B
; Chlorine* | sosen |
¥ | Magnesium as Mg ':_" mgl | (1992 [ APHA 23YEdi 2017 2340C |

' Fluoride as F

T i

&
District Envivonfienta! Fnginees (AC)
Famil Nadu Pollution Conuol Board
DHARMAPLUII ‘
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|
]I N L = ’, e =
i 12 | 0.372 ! APHA 23" Edi. 2017 4500-FD




€Y

A
: N T T
13 | Total Ammonical mg/l ( i:y APHA 23" Edi, 2017 4500 -
Nitrogen NH; C 1
14 | Calciumas Ca 1 mg/l 136.2 APHA 23 Edi 2017 35008 !
- g
15 |Iron Total as Fe mg/| 0.092 APHA 23" Edi. 2017 3500-Fe B
|
16. | Alkalinity as CaCO; mg/ 560 | APHA 23" Edi. 2017 23208
17 | Manganese* mg/| <01 APHA 23 Edi. 2017 3550-Mn
18 | Copper mg/l <02 | APHA 23" Edi. 2017 3111.B |
19 | Zinc mg/l <01 | APIIA23“Cdi. 2017 31i1.B
Note: 1) <+ Indicates Less,than Minimum Detectable Limit.
2) *""The parameter marked with an * are not accredited by NABL”,
- End of Test Report —
Checked by Authorized Signatory
N Ve Ll g S
‘3‘) @ " a |
Dy. Chief Scientific Officer ‘Assfstant Director ( .‘!'ll‘,l
Technical Manager. Quality Manager.

s

District Environmental Engineer(&4C)
famil Nadu Poliution £ ontrol Board
DHARMAPURL
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Accredited by NABL — (ISO/IEC 17025:2017)

* ADVANCED ENVIRONMENTAL LABORATORY,
TAMILNADU POLLUTION CONTROL BOARD,

SALEM — 636 00%.

&

ULR-TC98992100000641 F
ULR-TC98992100000642 F

ROA NO.564 /AEL — SLM/2021 —2022 Dt.30.12.2021

L Name and address of the sender

The District Environmental Engineer

Tamilnadu Pollution Control Board

Dharmapuri.

2. Date and time of collection

15.12.2021 at 03.30 PM & 03.15 PM

3. | Date and time of receipt at Lab.

16.12.2021 at 01.00 PM

Container

4. | Condition of seal, fastening and

Sealed/Unfastened Condition in Polythene
carbuoy 2.5 lits X 2 Nos.

5. | Nature and Number of samples

2 Nos. of Trade Effluent Samples.

DEE Lab Whether
Code Code Point of Collection Untreated/
No. No. Treated
DEE/06/15.12 | 2010 ETP Inlet -
DEE/05/15.12 | 2011 Outlet of anaerobic reactor - |
TEST REPORT
SL | Unit |  Test Sample Code Nos.
No. Parameters 2010/ 2011/ Test Method
DEE/06/15.12 | DEE/05/15.12
01. |pH at25°C Number 4.19 6.33 APHA 23" Edi.2017 4500 - H
102, | Total Suspended Solids | mg/l 2612 1340 APHA 23" Edi2017-2540-D
at 103°C —at 105°C
03. | Total Dissolved Solids | mg/! 7080 1032 APHA 23" Edi20172540 -C |
at 180°C
04. | Chloride as Cl mg/l 400 230 APHA 23" Edi.2017 4500-CIB |
05. | Sulphates as SO4 mg/l 17 - 105 APHA 23" Edi.2017-4500E |
06. | Oil & Grease mg/l 2 18 | APHA 23" Edi20175520-D |
07. .| BOD (at 27°C for 3 mg/l 2400 7660 - | 1S3025 (P44) 1993 Reaffirmed
days) 2009
08. | COD mg/l 14560 4000 APHA 237-Edi1.2017 5220
09. | Cyanide mg/l <0.05 <0.05 APHA 237 Edi 2017 4500-CNE |

T Note: <= Indicates Less than Minimum Delectable Limit.

- End of Test Report -

Checked

Dy. Chief Scientitic Otficer
Teéhnical Manager.

District Environ
o Famil Nadu Pollution Connot Bo

Verified by _

Chief Scientific Officer
Dy. Quality Manager.

1 0

DHARMAPUR]

="

ntal Fnainge, (CLJC)

ard

Approved by

. -
ol): Moy

Quality Manager
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P ADVANCED ENVIRONMENTAL LABORATORY,
[ TAMILNADU POLLUTION CONTROL BOARD,
1 T 7] SALEM - 630 004.
h\ | /4 . ULR-TC98992100000641 F
Accredited by NABL - (ISO/IEC 17025:2017)
ROA NO.564/AEL — S1L.M/2021 —2022 Dt.30.12.2021
1. | Name and address of the sender The District Environmental Engineer _
Tamilnadu Pollution Control Board
| Dharmapuri.
2. | Date and time of collection 15.12.2021] at 03.00 PM
3. | Date and time of receipt at Lab. 16.12,2021 at 01.00 PM — ]
4. | Condition of seal, fastening and Sealed/Unfastened Condition in Pulythene |
Container carbuoy 2.5 lita X 1 No. |
[5. | Nature and Numbe of samples | Nos. of Trade Cffluent Sample.
DEE Lab ' Whether
Code Code Point of Collection Untreated/
No. No. Treated
DEE/04/15.12 | 2012 ETP Outlet - |
REPORT S
. Test Sample i
Sl ; Code No.
No. Parameters Unit 2012/ Test Method |
DEE/04/15.12 .
01. |pH at25°C Number 7.36 APHA 23 Edi20174500-H |
[02. | Total Suspended Solidsat | mgl | 884 ¥ | APHA DT Edi2017-23590-D '
[ 103°C - at 105°C #
03. | Total Dissolved Solidsat | mg/l 2332 APHA 23 Edi.20172540-C
180°C i~
04. [ Chloride as CI ‘mg/l 220 / APHA 237 Edi 2017 4500-CIB
|
05. | Sulphates as SOq mg/| 15 }gf APHA 23" Edi 2017 -4500E
06. | Oil & Grease mg/l 5 ﬂ APHA 23" Edi2017 5520 -D
07. | BOD (at 27°C for 3 days) mg/l 180 % 1S3025 (P44) 1993 Réaffirmed 2009 |
08, [CoD mg/l 752\ | APHA 237 Edi20175220
- N | . _'
09. | Cyanide mg/l <0.05 | APHA 23" Edi.2017 4500-CNE

Note. = = Indicates Less than Minimum Detectable Limit,

- End of Test Report -

Checked by Verified by Approved by
//l%\\\v l o) N F- w
Dy. Chief Scientific Officer Chief Scientific Officer AsSistant Dijector b)
Technical Manager, Dy. Quality Mandger - Quality Manager.

District Elwlt:%\'mhwe(qc’)

Famil Nadu Pollution Convui Board
DHARMAPURL



ADVANCED ENVIRONMENTAL LABORATORY,
TAMILNADU POLLUTION CONTROL BOARD,
SALEM — 636 004,

e

B

.~ Al
s | /4

Accredited by NABL - (ISO/IEC 17025:2017)

ULR-TC98992100000644 P

ULR-TC98992 100000645 P

ROA NO.564 /AEL — SLM/2021 — 2022 Dt.30.12.2021

1. | Name and address of the sender The District Environmental Engineer |
Tamilnadu Pollutron Control Board '
T Dharmapuri. o 1|
2, | Date and time of collection 15.12.202] at 01.30 PM to 01.45 PM |
3. | Date and time of receipt al Lab. 16.12.2021 at 01.00 PM ]I
4. | Condition of seal, fastening and Sealed/Unfastened Condition in Polythene |
Container carbuoy 2.5 lits X 2 Nos. |
5. | Nature and Number of samples 2 Nos Well water Samples.
-
DEE Lab Whether
Code Code Point of Collection Untreated/
No. No. Treated
DEE/01/15.12 2013 Mani House -
DEE/02/15.12 2014 Nagaraj House -
TEST REPORT N
S, Test Sample i
No. i code Nos.
Parameters Unit | 2013/ T 2014/ | Test Method 5
. DEE/01/115.12 i DEE/02/15.12 l |
01 | Turbidity T NTU | 24 [ 128 APHA 237 Edi. 2017 2130B |
| | o ]
02 | pH at25°C Number - 6.97 6.37 APHA 23" Edi.2017 4500 - H |
03 | Total Dissolved mg/l 3564 _p 7872 APHA 237 Edi20172540-C |
| Solids at 180°C . R —
|04 | Chlonde as CI mg/l 1450 “|£ 4399 M APHA 23" Edi.2017 4500-C1 B
| -1
05 | Sulphates as SO4 mg/1 9 54 APHA 23" Edi 2017 -4500 E
06 | Ph.Compounds mg/l <0.057 <0.05 APHA 237Edi. 2017 5530C
|
07 | Nitrate Nitrogen as mg/l 0.508 0.626 APHA 23'TCdi. 2017 3%00 - _'
NO;, - NGy B . ______|
08 | Aluminium® mg/l <0.006 <0.006 | APHA 23 Edi 20173500 AIB |
I I B O
09 | Boron* mg/l <0.002 <0.002 APHA 23" Edi.2017-4500--B-C
| | |
710 [ Total Residual |  mg/l < <l | APHA 237 Edi20174500CIB
l | Chlorine* | !
11| Magnesium as Mg mg/l 228 ' 620 CAPHA 39 Edi 2017 2330C
= = e = s R e |
LD—J Fluoride as F mg/l “ 1.038 1.0557 | APHA 23" Edi 2017 4500-F'D |

[

Disrrict Environmental EnvincesCoy
Famil Nadu Pollution Cuntrol Board
DHARMAI'URL



\ &3)

£
.
13 [ Total Ammonical | mgi 28 [ 336 [APHA 23"Ed 2017 450
Nitrogen NH, C
[ 14| Calcium as Ca mg/l o4, 21, | APHA 23"Edi 20173500 B
) 15 | lron Total as Fe mg/l 0021 0.041 APHA 23 Edi. 2017 3500.Fe i
6 Alkaiy a5 CaCO3 mg/l 480 500 [APHA 237Edi 2017 2320 B
| i £ e I
P 7 | Manganese* me/l 0.1 <0.1 APHA 237 Edi. 2017 3550 - Min
LIS "Copper mg/l <0.2 <02 APHA 23 Edi. 2017 3111. 8 '
(19 | Zine e <0.1 <01 APHA 23°Fdi 2017 3111 8
L] : 1

Note: 1) < = Indicates Less than Minimum Detectable Limit.
2) *""The parameter marked with an * are not accredited by NABL”,
- End of Test Report —

Checked py Verified by Approved b¥
A S
S DN i
Dy. Chief Sgientific Officer Chief Seientific Officer Assistant D\i&tor( ab)
Technical Manager. Dy. Quality Manager, Quality Minager.

caaineer (AUC)
ict E Aronmental hn(;mi._ _C‘
{Jistrict £ s

: st
Tamil Nad':‘.‘::.c\um,wum

O o




' ADVANCED ENVIRONMENTAL LABORATORY,
i TAMILNADU POLLUTION CONTROL BOARD,

| ulibma SALEM - 836 004.
—
-‘==’- Accredited by NABL - (ISO/IEC 17025:2017) ULR-TCY8992100000646 P
. ULR-TC98992100000647 P

ROA NO.564 /AEL — SLM/2021 — 2022 Dt.30.12.2021

(1. | Name and address of the sender The District Environmental Engincer o 1|
Tamilnadu Pollution Control Board |
Dharmapuri. T 1
I_2. Date and time of collection 15.12.2021 at 02.00 PM 1o 04.30 PM |
3. | Datc and time of receipt at Lab. 16.12:2021 at 01 .00 PM o
4. | Condition of seal, fastening and Sealed/Unfastened Condition in Polythene l
Container carbuoy 2.5 lits X 2 Nos. i
5. | Nature and Number of samples 1 No. River water, 1 No.Rain water harvesting 1
pond Samples: * 4§
DEE Lab - Whether
Code Code Point of Collection Untreated/
No. No. Treated
DEE/03/15.12 2015, | Peniyar Bridge (Back side of the plant) -
.| .DEE/07/¥5.12 2016 Inside the plant =
- TEST REPORT B
| SL. I | . ;[ Test Sample
No. ! ; ! code Nos,
; | Parameters Unit - 3015/ T 2016/ | Test Method
L '| | DEE/0315.12 | DEENT/IS.12
| | | = Ty
i 01 | Turbidity J NTU 134 ’ 2.0 APHA 237 Edi. 2017 2130 B
02 | pH at25°C Number | 7.03 7.02 APHA 237 £di.2017 4500~ H |
L . .
103 | Total Dissolved mg/l | 1156 508 APHA 23" Edi.20172540-C |
| Solids at 180°C I AR | R
|04 | Chloride as Cl mg/] 270 T [ APHA 237 Edi 2017 4500-CIB
% <
| — il TR M | N
|05 | Sulphates as SOq mg/l g <5 APHA 237 Edi.2017-4500 1 |
| |
|96 | Ph.Compounds C mg) |, . <005 <0.05 APHA 237 Edi.2017°5530C |
| e S e T S s, R i
| 07 | Nitrate Nitrogen as B / 0572 4,529 APHA 23" Edi, 2017 4300 -
. |no, il _INoyB
198 | Aluminium® mg/l \ <0.006 <0 006 APHA 237 Edi 2017 3500 Al B
| |
gill S = e | T A = i
09 Boron® mg/l | <0002 <0.002 ’ APHA 239 Edi 201 7-4500- B-C
. ' - S— SRR S —
110 | Total Residual mgl | <l <l [ APHA 23 £di 2017 4500 C1 B
' Chlorine*
‘ 11 | Magnesium as Mg mg/l 66 29 APHA 23YEdi 2017 23400
‘Tz_'l Floorideas ' | mgll |  0.566 0400 [APHA 23V AL 2017 4500-FD

District Egi:;mlmemai Enginec CQK)
Tamil Nadu Pallwtion Controb Board
DHARMAPUR!



3-
13| Total Ammonical [ mg/l 224 1 <2 APHA 23" Edi. 2017 450
Nitrogen { NH; C B

14 | Calciumas Ca mg/| 88 \ s5p APHA 23" Edi.2017 3500 B
15| Iron Total as Fe mgh | 003 ] 0.051 APHA 237 Edi. 2017 3500-Fe B \
i 76 | Alkalinity as CaCOs l) mg/l | 450 ) 250 ' ‘API.{A 23" Edi. 2017 2320 B
! | ?'"'Manganese* l mg/l <0.1 * <0.1 APHA 237 Edi 2017 3550-Mn
LTs‘ Copper [ mg/ <02 <0.2 APHA 237 Edi. 2017 3111.B
! 19 [ Zinc ! mg/l 0.1 <0.1 APHA 237 Edi. 2017 3111. B

. B |

Note: 1) <= Indicates Less than Minimum Detectable Limit.
2) *"'The parameter marked with an * are not accredited by NABL".

- End of Test Report -

Checked

cientific Officer
Tgchnical Manager.

Disrict

Famil Nady
]

Verified hy > Approved by
Ao B
E £ Her \\"/
Chief Scientific Officer Assistant [Directdr (Lab)

Dy. Quality Manager.

a2

Environme
Polh pram
15} Y M

nta

|\l| VA

Al B

Quality Manager.

\ [-,ng'\m!mcc:u )
\ Control Boar
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o ADVANCED ENVIRONMENTAL LABORATORY,
- TAMILNADU POLLUTION CONTROL BOARD,
. LA SALEM - 636 004.
——,
—— —
‘ ‘\"-;'; Accredited by NABL - (ISO/IEC 17025:2017) ;
ULR-TC98992100000648 P
ROA NO.564 /AEL — SLM/2021 — 2022 Dt.30.12.2021
1. | Name and address of the sender The Di:_urict Environmental Engincer -
Tamilnadu Pollution Control Board i
Dharmapuri. |
2| Date and time of collection - [ 15.12.2021 a1 04.45 PM ) '
3. | Date and time of receipt at Lab. 16.12.2021 a1 01.00 PM o
4, | Condition of seal, fastening and Sealed/Unfastened Condition in Polythene
Container carbuoy 2.5 lits X | No. |
5. Naiure‘and Number of samples | No River water Sample. I
DEE Lab Whether
Code Code Point of Collection Untreated/
No. No. | Treated
DEE/08/15.12 2017 | Peniyar Bridge (Front side of the plant) - J
Test Sample :
sl : code No.
No, Parameters Unit 5077 | Test Method |
' DEE/08/15.12
01 | Turbidity NTU 34 APHA 237 Edi 2017 2130B l
. | - |
02 | pH at25°C Number 719 APHA 537 Edi 2017 4500 - H '
03 | Total Dissolved mg/l 652 | APHA 23° Edi20172540-C
Solidsat 180°C | ' o
04 | Chloride as CI meg/l 145 | APHA 23" Edi.2017 4500-CI'B
| " - |
05 | Sulphates as SOq mg/l <5 APHA 23" Edi2017 - 9500 C .
06 | Ph.Compounds mg/l <0.05 TAPHA 237 Edi. 2017 5530C !
N i = ]
07 | Nitrate Nitrogen as - 0.432 APHA 23" Edi. 2017 4500 - -_
. NO; o . | NOy'B o i3 ws.
N 08 | Aluminium* mg/l <0006 - | APHA 237 Edi 2017 3500 Al B
09 | Boron* T mg <0.002 APHA 23" Edi.2017-4500-B-C '
o ! ,' T B
10 | Total Residual mg/l <l TAPHA 237 Edi1.2017 4500 CI B
Chlorine*
11| Magnesium as Mg mg/l 41 APHA 23" Edi 2017 2340C
|
|
- i | R e ]
12 | Fluoride as F . mg/l 0.588 "APHA 23" Edi. 2017 4500-FD
L _ | _ _ .
-

Distric! Cuvironmental tnginee @”C.)

famil Nadu Pollation Control
lNlJ\RMﬂl"L'Hl ‘
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2.
by
. ' (
13 Total Ammonical mg/l <2 APHA 23 Edi. 2017 4500 - |
Nitrogen NH; C
14 | Calcium as Ca mg/l 72 APHA 23" Edi.2017 3500 B
15 | Tron Total as Fe mg/l 0.031 APHA 237 Edi, 2017 3500-Fe B |
16. | Alkalinity as CaCO; mg/l 360 APHA 23" Edi. 2017 2320 B
17 | Manganese® me/l <0.1 APHA 23" Edi. 2017 3550-Mn |
18 Copper mg/l <02 APHA 237 Edi, 2017 3111.B
19 | Zinc meg/l <0.1 APHA 23 Edi. 2017 311.B
|
Note: 1) <= Indicates Less than Minimum Detectable Limit.
2) *""The parameter marked with an * are not accredited by NABL”.
- End of Test Report -
.;" 2 .
&
Verified by Approved by
ot 2~ s
W\
1//%( - Mop v
Dy. Chfef Scientific Officer Chief Sciéntific Officer Assistant-Dyrector (Lab)
Technical Manager. Dy. Quality Manager, Quality! Manager.
T
Ak
. Kt
District Environriental Enginees (Q( )
Tamil Nadu Pollution ¢nntrol Board \
DHARMAFURI
[*}
4 iy e il s < b P .
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ADVANCED ENVIRONMENTAL LABORATORY,
TAMILNADU POLLUTION CONTROL BOARD,
SALEM -

Accredited by NA_B_[_.-_—_{IEOHEC 17025:2017)

o

080 00+,
ULR-TCI8992100000885 F
ULR-TC989921000008%6 F

1. | Name and address of the sender

The District Environmental Engineer
Tamilnadu Pollution Control Board, |
Dharmapuri. |

2. Dale and time of collection

28.01.2022 at 03.20 pm to 03.30 pm

3. | Date and time of receipt at Lab.

29.01.2022 at 10.10 am

4. | Condition of seal, fastening and
Container

Sealed/Unfastened Condition in Polythene
| carbuoy 2.5 lits X 2 Nos.

5. | Nawre and Number of samples

2 Nos. of Trade Effluent Samples.

YT YL R L Bl

DEE Lab' Whether
Code Code Point of Collection Untreated/
No. No. Treated
SSR/11/28-01 2298 ETP inlet -
SSR/12/28-01 2299 Anaerobic reactor outlet -
Parameter to be Analysed:
_1 Test Sample
sl Code No.
No.. Parameters Unit 2298/ 2299/ Method
SSR/11/28-01 | SSR/12/28-01
01. |pHat2sec Number 2.89 5.54 | APHA 23" Edi.2017 4500 - H
Total Suspended Solids a e ;
02. at 103°C — at 105°C | mgl 2400 1892 APHA 23" Edi.2017 - 2540 - D_.
: : |
a3, | TOmL Dissalved Sols! | 6996 4030 APHA 23" Edi.2017 2540 - C
at 180°C | S
04. | Chloride as CI mg/] 500 250 APHA 23" Edi.2017 4300-CI'B
| 05. | Sulphates as SOq mg/l 246 216 APHA 23" Edi.2017 - 4500 E
06. | Oil & Grease mg/l 15 9 APHA 23" Edi.2017 5520 - D |
BOD (at 27°C for 3 1S3025 (P44) 1993 Reaftirmed I
37_ | days) mg/l 2300 2150 2009
08. | COD mg/ | 12320 9400 APHA 23" Edi.2017 5220
|
3. | ot mg/l <0.05 <0.05 | APHA 23rd Edi.2017 4500-
. | Cyanide CN-E
Note: <= Indicates Less than Minimum Detectable Limit.
- End of Test Report -
Checked by Authortzed Signatory
N Ve diw 00
”TST ﬂfo’}u&o—‘ J “/?‘/.H_,
Chiet Scientitic Officer Assistant Director (Lab)
Dy. Quality Manager. Quality Manager
-~
L
District Enuviv -onmental Engineer ()
s famil Nadu Pollinion € ontrol

21



ADVANCED ENVIRONMENTAL LABORATORY,

@

Y s TAMILNADU POLLUTION CONTROL BOARD,
— SALEM - 636 004.
- . ULR-TC98992100000887 F
b\ | L4 Accredited by NABL - (ISO/IEC 17025:2017)
ROA NO. 664 /AEL — SLIM/2021-22 Dt. 09.02.2022
1. | Name and address of the sender The District Environmental Engineer
Tamilnadu Pollution Centrol Board,
Dharmapuri. |
2. Date and time of collection 28.01.2022 at 03.45 pm
3 Date and time of receipt at Lab. 29.01.2022 at 10.10 am |
4. | Condition of seal, fastening and Sealed/Unfastened Condition in Polythene '
Container carbuoy 2.5 lits X 1 No. J
5. | Nature and Number of samples 1 No. of Trade Effluent Sample. '
DEE Lak Whether
Code Code Point of Collection Untreated/
No. No. ‘I'reated
SSR/13/28-01 2300 ETP Outlet 2
Parameter to be Analysed:
Test Sample ‘
Sl. Code No.
Parameters Unit Method
| No. 2300/
SSR/13/28-01 _J
01. | p" at2s°C Number 6.65 _ ~ APHA 23 Edi.2017 4500 - H i
_ | Total Suspended Solids _ : — ]
B | soime on toge,. | T8 _ | APHA 23" Edi 2017 - 2540 - D
Total Disaolved Solids e )
03. at 180°C \ mg/| 916 77 APHA_ 23" Edi.2017 2540 - L_
04. | Chloride as Cl mg/l 75 | APHA 23" Edi.2017 4500-CIB
05. | Sulphates as SO4 “mg/l <5 | APHA 23" Edi.2017 - 4500 E |
06. | Oil & Grease mg/l 4 7| APHA 23" Edi.2017 5520 - D !
| g |BURB [a2775dend me/l 115 1S3025 (P44) 1993 Reaffirmed 2009 |
days) |
f .
08. | COD . mg/l 504 (%_ APHA 23" Edi.2017 3220
} mg/l APHA 23rd Edi.2017 4500-CN-E
09. | Cyanide <0.05
| I |
Note: <= Indicates Less than Minimum Detectable Limit.
- End of Test Report -
Checked by Authorized Signatory
; - ; .
N A Armgges o) Mhamsnrt [ Tyn

Chief Scientific Officer
b Dy. Quality Manager.

Assistant Director (Lab).
Quality Manager.

D

District Envir-(:nmenfal Ennincey’ o)

Tamil Nadu Pollution ¢ ontrol Board

A damive ' dag
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ADVANCED ENVIRONMENTAL LABO
TAMILNADU POLLUTION CONTROL BOARD,
SALEM - 636 004,

Accredited by NABL - (ISO/IEC 17025:2017)

RATORY, .u

ULR-TC98992100001138 F
ULR-TC98992100001139 F

ROA NO.768/AEL - SLM/2021 — 2022 Dt.30.03.2022

Name and address of the sender

The District Environmental Engineer |

Tamilnadu Pollution Control Board

Dharmapuri.

2, Date and time of collection

16.03.2022 at 01.00 PM = 01.15 PM

3. | Date and time of receipt at Lab,

17.03.2022 at 11,00 AM

Container

Condition of seal, fastening and

Sealed/Unfastened Condition in Polythene
carbuoy 2.5 lits X 2 Nos.

5. | Nature and Number of samples

2 Nos. of Trade Effluent Samples.

DEE Lab Whether
Code Code Point of Collection Untreated/
No. No. Treated
SSR/03/16,03 | 2628 ETP Inlet =
K SSR/04/16.03 | 2629 Anaerobic reactor Qutlet _ N
TEST REPORT
Sl Unit™ | - Test Sample Code Nos, ‘
No. Parameters 2628/ 2629/ Test Method |
3 SSR/03/16.03 | SSR/04/16.03 |
017 | pH a1 25°€ Number 2.46 6.11 - | APHA 23" Edi.2017 4500 - H ‘
02.i | Total suspended solids at mg/l 1212 564 . APHA 23" Edi.2017 - 2540 - D {
* 1 103°C - at 105°C | | > .
03. | Total Dissolved Solids | mg/l | 4156 4256 | APHA 237 Edi 2017 2540 - C |
o | /
‘» at 180°C i -
04. [ Chloride as CI mg/l 500 $50 . | APHA 23" Edi 2017 4500-CI'B _
|_ Fi - | ¥ ]
05. | Sulphates as SO, mg/| 34 | 62 | APHA 23" Edi2017 - 4500 E
06. | Oil & Grease mg/l 32 16 A, | APHA 23" Eqi20175520D |
07.| BOD (at 27°C for 3 days) | mg/l' - 4000 525 b 183025 (P44) 1993 Reaffirmed |
' 12009 ‘
[08. [cop mg/l 25200 3520 \f APHA 23" Edi 2017 5220
| -Ii

- End of Test Report -

Checked by

NI \Pt_,&/\j TN
Dy Chief Scientific Officer
Technical Manager.

Authorized signatory

)

; N ; s I

Assistant Director (Lab)U 2 MWy v

District Ensnronmental Enginesy ‘C\!U

ramil Nadu Pollution Contal
aHAJNAL L

Quality Manager

Dy
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ADVANCED ENVIRONMENTAL LABORATORY,
TAMILNADU POLLUTION CONTROL BOARD,
SALEM - 636 004.

. Accredited by NABL - (ISO/IEC 17u25:2017)

Qo_ﬂ

ULR-TC98992100001140 F

ROA NO.768 /AEL - S

LM/2021 — 22 Dt.30.03.2022

Name and address of the sender

The District Environmental Engineer

Tamilnadu Pollution Conlml Board

Dharmapuri.

2. Date and time of collection

16.03.2022 at 01.40 PM

3. | Date and time of receipt at Lab.

17.03.2022 at 11.00 AM i

4, | Condition of seal, fastening and
Containcr

Sealed/Unfastened Condition in Polythene
carbuoy 2.5 lits X | No. ‘

5. | Nature and Number of samplcs

1 No. of Trade Effluent Sample. ,

DEE Lab Whether |
Code Code Point of Collection Untreated/
No. No. 'l’rtz:ited__J
SSR/05/16.03 | 2630 ETP Outlet _ |
TEST REPORT ‘
Sl . Unit Test Sample |
No. Parameters Code No. Test Method ‘
l . 2630/ ,
SSR/05/16.03 '
[01. | pH at25°C Number 6.24 5 APHA 23 Edi.2017 4500 - H
02. | Total suspended solids at mg/l 264 APHA 23" Edi.2017-2540-D
103°C - at 105°C <
03. | Total Dissolved Solids mg/] 916 APHA 23" Edi.20172540 - C
at 180°C } s
| 04. | Chloride as Cl mg/l 105 APHA 23" Edi.2017 4500-CI'B |
_
05. | Sulphates as SO4 mg/l 7 APHA 23" Edi.2017 - 4500 E '
. Fd
06. | Oil & Grease mg/l 4 APHA 23" Edi.2017 5520 -
07. | BOD (at 27°C for 3 days) mg/l 144 & 183025 (P44) 1993 Reaffirmed 2009
|
08. [ CoD mg/l 600 T+ | APHA 23" Edi 20175220 ,
. vl g = |
| 1
- End of Test Report- =
Checked by Authorized signatory

Dy. Chief Scientific Officer
Technlcal Manager.

ﬁin/w{V'

JLA-H a
Assistant Director (Lab).
Quality Manager

4

District Enviranmental Engineei(calC)

Famil Nadu Pollution Control Board
DHARMAFUKHL



ADVANCED ENVIRONMENTAL LABORATORY,
TAMILNADU POLLUTION CONTROL BOARD,
SALEM - 636 004.

ULR-TC98992100001007 F
Accredited by NABL - (ISO/IEC 17025:2017) ULR-TC98992100001008 F
ROA NO. 73 - 21-22 Dt 18.03.2022
1. | Name and address of the sender The District Environmental Engineer
Tamilnadu Pollution Control Board, |
Dharmapuri. |
2. | Date and time of collection 25.02.2022 at 03.15 PM to 03.25 PM |
3. - | Date and time of receipt at Lab. 26.02.2022 a1 09.00 AM —]
4, Condition of seal, fastening and Sealed/Unfastened Condition in Polythene
Container carbuoy 2.5 lits X 2 Nos. |
5. | Nature and Number of samples 2 Nos. of Trade Effluent Samples. i
DEE * Lab Whether
Code Code Point of Collection Untreated/
No. No. Treated
SSR/06/25-02 2496 ETP Inlet -
SSR/07/25-02 2497 Anaerobic reactor Outlet -
Parameter to be Analysed:
Test Sample
Sl Code No.
Parameters Unit Method
No. 2496/ 2497/
SSR/06/25-02 | SSR/07/25-02
01. | p"at25°C Number 2.28 5.61 - | APHA 23"Edi.2017 4500 - H
Total Suspended Solids o
02. at 103°C - at 105°C mg/l 1840 1920 APHA 23. Edi 2017 - 2540 - [
03. ;rt"]‘aglo?c'“"l"‘d Solids: | el 7256 7888 APHA 23" Edi 2017 2540 - C
04. | Chicride as Cl -mg/l 600 450 I APHA 23" Edi.2017 4500-CI'I
05. | Sulphates as SOq mg/) 141 218 | APHA 23" Edi2017 - 4500 E
06. | Oil & Grease mg/l .28 32 APHA 23" Edi 2017 5520 - D
BOD (at 27°C for 3 1S3025 (P44) 1993 Reaffirmed
4
07. davs) @ﬂl 3400 2100 2009 ~
08. | COD mg/l 12400 . 15200 APHA 23" Edi.2017 5220
. mg/l <0.05 <0.05 APHA 23rd Edi.2017 4300-
| 09. | Cyanide CN-E

Note: <= Indicates Less than Minimum Detectable Limit.

- End of Test Report —

Checked by Authorized Signatory
.\f.‘_,&: N2k M %
6 20 o) MohanewJyfv
Chief Scientific Officer Assistant Director (Lab],
Dy. Quality Manager. Quality Manager

Dastrict Loy ental Enginees (.G-JC.J
ramil Nadu Petlution Coneeat duard
Pabinatviese’ Lasd
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ADVANCED ENVIRONMENTAL LABORATORY,

m SALEM - 636 004.

—
E TAMILNADU POLLUTION CONTROL BOARD,

| 4 ULR-TC98992100001009 F
~ Accredited by NABL — (ISONIEC 17025:2017)
ROA 13 -SL 21— 22 Dt. 18.03.2022
1. | Name and address of the sender The District Environmental Engineer S
Tamilnadu Pollution Centrol Board, ,
Dharmapuri.
2. Date and time of collection 25.02.2022 at 03.40 PM
Date and time of receipt at Lab. 26.02.2022 at 09.00 AM
4, | Condition of seal, fastening and Sealed/Unfastened Condition in Polythene .
Container carbuoy 2.5 lits X 1 No. |
5. | Nature and Number of samples 1 No. of Trade Effluent Sample. l
|
DEE Lab . Whether
Code Codc Point of Collection Untreated/
No. Nu. Treated ,
SSR/08/25-02 . 2498 ETP Outlet ‘ - ]

Parameter to be Analysed:

Test Sample ‘
SL. # Code No. |
Parameters Unit Method
No. 2498/
o SSR/08/25-02 |
o1. [p"at2s°C” Number 623 . | APHA 23Edi20174500- H
' . | Total Suspended Solids . il p s ;
02 | 1 103C - at 105°C mg/l 144 | APHA 23" Edi.2017 - 2540 -D
03, | Toul Dissolved Solids | 724 /7 | APHA 23" Edi.2017 2540 -C |
at 180°C |
04. | Chloride as Cl | mg/ 64 _ | APHA 23" Edi.2017 4500-CI'B !
05. | Sulphates as SO, " mg/l 29 .~ | APHA 23" Edi.2017 - 4500 E
06. | Oil & Grease mg/l 4 < | APHA 23" Edi.2017 5520-D
BOD (at 27°C for 3 .
07 | days) mg/| 114 ¢ | 183025 (P44) 1993 Reaffirmed 2009
08. | COD .mg/l 440 | APHA 23" Edi20175220 - |
I APHA 23rd Edi.2017 4500-CN-E |
09. | Cyanide mg/ <005 | APHA2rdEdi201

" Note: <= Indicales Less than Minimum Detectable Lim-i';:.

- End of Test Report -

Checked by Authorized Signatory
N, '\_}l__j_,:y‘-, ’Vl ﬂ.,,&-‘ ot
210G o)+ MNokarefsq
Chief Scientific Officer Assistant Director (Lab).
Dy. Quality Manager. i ) X Quality Manager.

28—

hstrict F.m-n':\'m yental bngineer L{.\IC)
famil Nadu Poiteron € ‘ontrol Board
P baaMAruRL
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ADVANCED ENVIRONMENTAL LABORATORY,
TAMILNADU POLLUTION CONTROL BOARD,

SALEM - 636 004.

Accredited by NABL — (ISO/IEC 17025:2017)

ULR-TC98992200000013 F

ROA N

4 /AEL —

022 -23

2022

Name and address of the sender

The District Environmental Engineer
Tamilnadu Pollution Control Board,

' Dharmapuri. [
2. | Date and time of collection 05.04.2022 at 01.15 PM
3. Date and time of receipt at Lab. 05.04.2022 at 05.30 PM
4. | Condition of seal, fastening and Sealed/Unfastened Condition in Polythene i

Container

carbuoy 2.5 lits X 1 No.

5. | Nature and Number of samples

1 No. of Trade Effluent Sample.

v

DEE Lab Whether .
Code Code Point of Collection Untreated/
No. No. Treated
SSR/03/05-04 13 ETP Qutlet =
Parameter to be Analysed:
Test Sample
SIL Code No.
Parameters Unit Method
No. 13/
SSR/03/05-04 B
01. | pMat2s°c Number 6.23 APHA 23" Edi.2017 4500 - H
Total Suspended Solids -
02 | 1030 -at 105°C mg/l 240 ¢ |APHA 23“Edi2017-2540-D |
Total Dissolved Solids . P
03. | . 180°C mg/l 1404 , | APHA 23 .Egm? 2540 - C
04, | Chloride as Cl | mg/ 335, | APHA 23" Edi.2017 4500-CI'B
05. | Sulphates as SO mg/l 106 | APHA 23" Edi.2017 - 4500 E
06. | Oil & Grease mg/l s .~ | APHA 23" Edi.2017 5520 - D |
BOD (at 27°C for 3 . '
07. days) mg/l 315 71-'— 133025_ Eljm 1993 Reaffirmed 200:|
08. [ COD | me 896 71| APHA 23 Edi2017 5220 |
APHA 23rd Edi 2017 4500-CNE |
09. | Cyanide mdl | gos / : |
Note: <= Indicates Less than Minimum Detectable Limit.
- End of Test Report —
Checked by Authorized Signatory
]
N Ve diw
"@'ﬁ 00 M‘ T Ly

Chief Scientific Officer
Dy. Quality Manager.

Dmlril vih
Tamil Nadu ¥

4.%. )

oilution Comrol Board

I)HrmMAPl 1kl

0

Assistant Director (L b).
Quality Manager.

29
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ADVANCED ENVIRONMENTAL LABORATORY,
TAMILNADU POLLUTION CONTROL BOARD,
SALEM - G636 00+.

Accredited by NABL — (ISO/IEC 17025:2017)

R

ULR-TC98992200000244 F
ULK-TC98992200000245 F

RO .67 — SLM/2022— 23 Dt. 24.05.2022
I. | Name and address of the sender The District Environmental Engi_ne;:r
Tamilnadu Pollution Control Board,
Dharmapuri.
2. | Date and time of collection 09.05.2022 at 01.20 PM - 01.30 PM
3. | Date and time of receipt at Lab. 10.05.2022 2t 10.10 AM 1
4. Condition of seal, fastening and Sealed/Unfastened Condition in Polythene |
Container carbuoy 2.5 lits X 2 Nos. |
5. | Nature and Number of samples 2 Nos. of Tradc Effluent Samples. I|
_
DEE Lab | Whether
Code Code Point of Collection Tintreated/
No. No. Treated
SSR/07/09-05 240 ETP Inlet -
SSR/08/09-05 241 ETP OQutlet -
Parameter to be Analysed:
T | 5 Test Sample
Sl . Code No.
. Parameters Unit Method
No. | 240/ 241/
- SSR/07/09-05 | SSR/08/09-05 N
0i. | p" at25°C Number 3.76 6.48 .| APHA23"Edi20174300-H |
Total Suspended Solids | e ; i
| 02. a1 103°C - at 105°C mg/l 2860 196 / | APHA 23" Edi,2017 - 2540 - D 4‘
Total Dissolved Solids —
03. at 180°C mg/l ! 18576 1192 / APHA 23" Edi.20172540-C |
04. | Chloride a3 Cl mg/l | 7498 165 | APHA 23" Edi2017 1500-CI'B
05. | Sulphates as SO, mg/l 162 22 A APHA 23" Edi 2017 - 4500 E
06. | Oil & Grease mgl | 40. <4 4 APHA 23" Edi.2017 5520 - D
BOD (at 27°C for 3 ' 7183025 (Pa4) 1993 Reaffirmed |
07. | days) mg/l 9300 70 / 2005 C
08. | coD mg/l 36400 256 5« | APHA 23" Edi 2017 5220 |
A —‘_ T TAPHA 23rd Ei 2017 4500- |
d H .
09. | Cyanide mg/l <0.05 <0.05 |l CT_\I_-E B

Note: < =_lndic;alcs Less than Minimum Detectable Limit.

- End of Test Report -
Checked by
NP} "‘L:&(‘:\”

Dy. Chief Scientific Officer
Technical Manager.

Authorized Signatory

. 4 /"/
ogstmﬁt{)imctor (Lab)a o u}«fw

Quality Manager.



(o

ADVANCED ENVIRONMEN LABORATORY,
o T TAMILNADU POLLUTION CONTROL BOARD,
— SALEM - 03G 004,
{2 ULR-TC98992200000246 F
il Accredited by NABL — (ISO/IEC 17025:2017) .
A NO. 67 /. - 02223 Dt. 24.05.2022
1. | Name and address of the sender The District Environmental Engineer
Tamilnadu Pollution Control Board,
Dharmapuri.
2. Date and time of collection 09.05.2022 at 01.40 PM
Date and time of receipt at Lab. 10.05.2022 at 10.10 AM
4, | Condition of seal, fastening and Sealed/Unfastened Condition in Polythene
Container carbuoy 2.5 lits X 1 No.
5. | Nature and Number of samples 1 No. of Trade Effluent Sample.
DEE Lab Whether
Code Code Point of Collection Untreated/
No. No. Treated
SSR/09/09-05 242 Anaerobic reactor Outlet -
1
Parameter to be Analysed:
Test Sample
Sk P t Unit Code No. Method
arameters ol etno
No. 242/
SSR/09/09-05
01. | p" at25°C Number 6.14 APHA 23" Edi.2017 4500 — H
Total Suspended Solids il
02. at 103°C - at 105°C mg/l 860 APHA 23" Edi.2017 - 2540 -D
g3, | rowl Dissolvedinalids; | 5 3344 APHA 23" Edi.2017 2540 - C
at 180°C
04. | Chloride as Cl mgl | 450 APHA 23" Edi.2017 4500-CI'B |
05. | Sulphates as SO, mg/l 111 APHA 23" Edi2017 - 4500 E ]
06. | Oil & Grease mg/l . 11 | APHA 23" Edi.2017 5520 - D
f o ) | -
07. ?35 aGe mg/] 225 1S3025 (P44) 1993 Reaffirmed 2009
08. | COD ‘mg/l 1520 | APHA 23" Edi.2017 5220
09. | Cyanide mg/l <0.05 APHA 23rd Edi.2017 4500-CN-E

Note: <= Indicates Less than Minimum Detectable Limit.

- End of Test Report —

Checked by Authorized Signatory
N MM e D{) "//ﬁ/‘
Dy. Chief Scientific Officer sistant Dlreclor LLab) e )o -
Technical Manager. Quality Manager.
/}
& (2

District Emaronmental Fnoinees (CLC )
Famil Nadu Pollition Conlrul Board
DHARMAPURI



rd
— ADVANCED ENVIRONMENTAL LABORATORY,
P e TAMILNADU POLLUTION CONTROL BOARD,
o SALEM - 636 004,
N ULR-TC98992200000565 F
Accredited by NABL — (ISO/IEC 17025:2017) ULR-TC98992200000566 F
ROA NO. 173/AEL — SLM/2022- 23 Dt. 06.07.2022
_ )

| Name and address of the sender The District Environmental Engineer

Tamilnadu Pollution Coptrol Board,

Dharmapuri.
2. Date and time of collection 22.06.2022 at 04.35 PM to 04.40 PM
3. | Date and time of receipt at Lab. 23.06.2022 at 04.50 PM [ -
4. | Condition of seal, fastening and Sealed/Unfastened Condition in Polythene ’
Container carbuoy 2.5 lits X 2 Nos.
5. | Nature and Number of samples 2 Nos:. of Trade Effluent Samples. ‘
DEE Lab T o Whether
Code Code Point of Collection Untreated/
No. No. Treated
BLA/01/22-06 554 ETP Inlet -
‘ BLA/02/22-06 555 Anaerobic reactor outlet ]
Parameter to be Analysed:
[ = N Test_Sample B
si : ' Code No.
Nc; Parameters Unit [ 25y g55; | Method
’ + BLA/01/22 | BLA/02/22 |
o | we |
0i. [p"ar2sec Number | 4.88 745 | APHA 23" Edi 2017 4500 - H
Total Suspended - | 1
U2, | Solids at 103°C — a1 mg/| 2652 1184 | APHA 23" Edi.2017 - 3540 - D |
I 105°C i ) |
Total Dissolved ' : |
03. | Solids me/l 1704 2372 | APHA 23" Edi.2017 2540 - C |
| at 180°C |
04. | Chloride as Cl mg/l 445 1 490 APHA 23" Edi.2017 4500-CI'B
0S. | Sulphates as SO, mg/l “o | APHA 23" Edi.2017 - 4500 E
06. | Oil & Grease Mg/l 28 | 32 APHA 23" Edi.2017-5520 - D) _
bt 5 _| — —_—
07. | _2?3 (i"ic 1053 mgh | 5250 _i_ 1800 | 183625 (P44) 1993 Reafirmed 2009
08. | coD mg/l | 19200 | 14800 | APHA 23 Edi2017 5220
09. | Total Kjeldahl ]_mgn 56 | 7728 | APHA 23% Edi. 2017 3300 - Nog B
| Nitrogen S - | el oE SeSRRERH O :
| 10. Jfgm_ch_-._______mg{l_l_‘ <005 | <005 | APHA 23rd Edi 2017 4500-CN-E
Note: <= Indicates Less than Minimum Detectable Limit,

- End of Test Report —

Checked by

Dy. Chief Scientific Officer Qoss[sm gémm (Lab)_”" ?ﬁ/
Technical Manager. gm‘%x/ Quality Manager.
District Environ tal Eagineer (Q\0)

Tamil Nadu Pollution Control Board
NDiHARMAFLRL

Authorized Signatory

LA
Ey

o



| o8

m ADVANCED ENVIRONMEN ABORATORY,
- TAMILNADU POLLUTION CONTROL BOARD,
SALEM - 636 004,
N~ ULR-TC98992200000567 F
Accredited by NABL — (ISO/IEC 17025:2017)
ROA N 7Y/AEL - 22- 2
L. ‘ Name and address of the sender { The District Environmental Engineer ]
: Tamilnadu Pollution €ontrol Board, !
Dharmapuri. .
2, Date and time of collection 22.06.2022 at 04.45 PM i
3 Date and time of receipt at Lab. 23.06.2022 at 04.50 PM |
4, | Condition of seal, fastening and Sealed/Unfastened Condition in Polythene ' |
Container carbuoy 2.5 lits X 1 No. |
5. | Nature and Number of samples 1 No. of Trade Effluent Sample. ]
DEE Lab Whether
Code Code Point of Collection Untreated/
No. No. | Treated !
‘ BLA/03/22-06 556 ETP Outlet ‘ --
Parameter to be Analysed:
[ Test Sample
SL. . Code No.
Parameters Unit — Method
No. 556/
BLA/03/22-06
01. | p" at25°C Number 7.24 APHA 23"Edi.2017 4500 - H
Total Suspended Solids s
02. at 103°C — at 105°C mg/l 124 APHA 23" Edi.2017 -2540-D
g3, [ Fol Dizsalved Sohds | o 824 APHA 23" Edi.2017 2540 - C
at 180°C
04, | Chloride as Cl mg/l 173 APHA 23" Edi.2017 4500-CI'B
05. | Sulphates as SO, mg/| 23 APHA 23" £di 2017 - 4500 E |
il
06. | Oil & Grease Mg/l 4.3 APHA 23" Edi 2017 - 5520 - D :
07. ES?J e mg/l C 1S 1S3025 (P44) 1993 Reaffirmed 2009 |
L COD i mg/l 496 APHA 23 Edi 2017 522
09. | Total Kjeldahl Nitrogen | mg/l 21.28 APHA 23" Edi. 2017 4500 - N, B |
10. | Cyanide mgl | <0.05 APHA 23rd Edi.2017 4500-CN-E |
Note: <= [ndicates Less than Minimum Detectable Limit.
- End of Test Report —
Checked by ' Authorized Signatory

t\] . v\_‘D/u!{_ﬂ 34 X s

el ) M. { -

Dy. Chief Scientific Officer Assistant Direcjor ( <
Technical Manager. Quality Mdnager.

District Environmental Enoineer (&-IC)

Famil Nadn Poliudion Coment Board
I R R



ADVANCED ENVIRONMENTAL LABORATORY,
TAMILNADU POLLUTION CONTROL BOARD,

M

(o)

SALEM - 636 004,

Accredited by NABL — (ISO/IEC 17025:2017)

ULR-TC98992200001040 F
ULR-TC98992200001041 F

ROA NO.300/TNPCB/AEL — S1.M/2022- 23 Dt. 30.08.2022
‘1. | Name and address of the sender The District Environmental Engineer
Tamilnadu Pollution Control Board,
Dharmapuri.
2. Date and time of collection 04.08.2022 at 1.40 PM — 1.45 PM |
Date and time of receipt at Lab, 05.08.2022 at 10.10 AM
4, Condition of seal, fastening and Sealed/Unfastened Condition in Pulythene
Container carbuoy 2.5 lits X 2 Noa. |
5. Nature and Number of samples 2 Nos. of Trade Effluent Samples. 1
DEE Lab Whether
Code Code Point of Collection Untreated/
No. No. Treated
SSR/01/04-08 1027 ETP Inlet ==
SSR/02/04-08 1028 Anaerobic reactor outlet --
Parameter to be Analysed:
| | Test Sample ‘
Si. Parameters Unit | CaleN. \
ni
No. 1027/ 1028/ Dicthiod |
I SSR/01/04-08 | SSR/02/04-08 _{
o1. | p"atasec Number 4.60 752 /| APHA 23 Edi 20174500 - H |
Total Suspended Solids | T B 1 |
192 | 03eC - at 105°C mg/! 1200 | 140 A | APHA 23" Edi.2017-2540-D |
Total Dissolved Solids | | . T Fia b '
93 | at 180°C mgll | 1620 2443 )| APHA 23 Edi2017 2540 - C
ﬁl, | Chlotide as CI g/l 325 450 /| APHIA 23" Edj.2017 1500-CI'B
05. | Sulphates as SO, mg/| 157 24 7 | APHA 23" Edi2017 - 4500 £
06, | Ol & Grease | mgl 29 10 © | APHA 23" Edi 2017 5520 . D
BOD (at 27°C for 3 - BT 5 0032 Reathiad |
07. | 1S3025 (P44) 199 h
Bl I = 145 R o009 P Sl
— — eV - ey
08. | COD mp/1 12600 1504 -f‘ -[*APHA 23" Edi.2017 5220
. ISP e S 7 § b el - By
| o5 I E5adide - 005 | <00 APHA 23rd Edi.2017 4500-CN- |
———— el il [P il E
’10- | Total Kjeldahl Nitrogen meg/l 184.8 67.2 APHA 23""Edi. 2017 4500 - N ; !
| | : o 1
T TV NN | LB
Note: <= Indicates Less than Minimum Detectable Limit. T —— =
- End of Test Report —
Checked by . Authorized Signatory 3
A il

Chief Scientific Officer
Dy.Quality Munager.

Famal Nadt

R

| Vnwironmment

L Pollution !
AL W wh

Disiric

(FINTL

g) %u-ér@\m)

fomtrol lh'a'd

Assistant Director (Lab).

wtof 9181~

Quality Manager.



1o
ADVANCED ENVIRONMENTAL L»\soaz\'rt)gh—)

TAMILNADU POLLUTION CONTROL BOARD,

N

a SALEM - 086 004.

Accredited by NABL - (ISO/TEC 17025:2017)

ULR-TC98992200001042 F
ULR-TC98992200001043 F

ROA NO.JQO/TNPCB/AEL = SLM/2022 - 23 Dt. 30.08.2022

| Name and address of the sender

| Condition of seal, fastening and

Date and time of collection

Dharmapuri.

| Date and time of receipt at Lab,

Container

| The District Environmental Engineer |
Tamilnadu Pollution Control Board, ]
04.08.2022 at 1.30 PM — 1 35 PM |
05.082022at 10 10 AM

Sealed/Unfastened Condition in Polythene |
carbuoy 2.5 lits X 2 Nos.

Nature and Number of samples

2 Nos. of Trade Effluent

Samples. |

DEE Lab Whether |
Code Code Point of Collection Untreated/ |
No. No. Treated
SSR/03/04-08 1029 |' Aeration outlet --
SSR/04/04-08 1030 | ETP Outlet -
Parameter to be Analysed:
| Test Sample .
' Code No.
E S). Parameters Unit ot Method
No. 1029/ 1030/
| : SSR/03/04-08 | SSR/04/04-08
o1 | ptar2sec Number 7.82 7.80 APHA 23" Edi.2017 4500 - H
02. ;"l‘f}'ﬁgsf‘*;dfgsfg“ds mg/] 800 32 - | APHA 23" Edi2017 - 2540 - D
3. | Teeh Dissaled Selids | mg/ 2024 1672 7 | APHA 23" Edi20172540-C |
| 04. | Chloride as Cl | mgn 450 290 ~ | APHA 23" Edi.2017 4500-CI'B
|l 05. | Sulphates as SO4 . mg/l 46 2/ | APHA 23" Edi.2017 - 4500 E
| 06. | Oil & Grease | mg 7 - <4 | APHA 23 Edi2017 5520 - D
| BOD (at 27°C for 3 1S3025 (P44) 1993 Reaftumed
: 07 days) mg/l i 108 E 30 / 2009 N
_' I
| 08. | cop mg/l 912 224 | APHA 23" Edi.2017 5220
| _ =
P — sl ey i | gPHA 23rd Edi.2017 4500-CN- |
110. | Total Kjeldahl Nitrogen | mg/l 38.08 336 . | APHA 23" Edi. 20174300 - Nogg |
| [ B
d T — ————————————————————————————

Nuote:

- End of Test Report -
Checked by
-
“q\a) F

Chief Scientifie Officer
Dy Quality Manager.

District En
Tamil Nadu Pollntion Cont

< = Indicates Less than Minimum Detectable Limit.

Authorized Signatory

; B
OQSI.MHQJ{;:% (Lahg‘”
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B

HAaRMARURE

vironmental E::‘“

Quality Monager.
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()

ADVANCED ENVIRONMENTAL LABORATORY,
= TAMILNADU POLLUTION CONTROL BOARD,
P SALEM - 636 004.

Accredited by NABL - (ISO/IEC 17025:2017)

=

ROA NO.411/TNPCB/AEL - SLM/2022—- 23 Dt. 30.09.2022
ULR-TC98992200001533
ULR-TC98992200001534

[ 1. [ Name and address of the sender The District Environmental Engineer
Tamilnadu Pollution Control Board,
Dharmapuri.
2. | Date and time of collection 20.09.2022 at 4.35 PM to 4.40 PM
3. | Date and time of receipt at Lab, 21.09.2022 at 4.50 PM
4. Condition of scal, fastening and Sealed/Unfastened Condition in Polythene
(Container carbuoy 2.5 lits X 2 Nos. |
5. Nature and Number of samples 2 Nos. of Trade Effluent Samples |
6. | Date of Analysis 21.09.2022 - 30.09.2022
|
DEE Lab Whether
Code Code Point of Collection Untreated/
No. No. — Treated |
Dmeo-w 1504 ETP Inlet .
BLA/18/20-09 | 1505 l Anaerobic tank outlet - 8 {
TEST REPORT
‘ Test Sample |
- Code Nos.
No Parameters Unit 1504/ 150%/ Method
’ BLA/N7/ BLA/18/
. 20-09 20-09
ol. Ii P a1 25°C . m 453 755 ADPHA 23" Edn 2017 (4500 H+)
- | Total Suspended Solids APHA 23" Edn 2017 (2540 -D)
02, at 103°C — at 105°C mg/l 2600 460
1 1 [T
. ;Flo{.:lo?éssolved Solids |~ 1 | e 208g | APHA 237 Edn 2017 (2540 C)
| 04. | Chloride as CI meg/| 260 725 | APHA23"Edn2017 (4500CIB) |
| 05. | Sulphates as SO, mg/l < 39 APHA 23" Edn.2017 (4500 SO4-E) |
| 06. | Oil & Grease mg/l 8 10 APHA 237 Edn2017 (55208) |
—T T ' - -
|| - | dB:;l;)J(al 27°C for 3 gl 1930 168 | S 39%5 (Part-44)
| 08. | cop me/l | 4480 1440 | APHA 23" Edn 2017 (5220 B)
, Og.b‘.yanidc mgi | <00 <0.05 | APHA 23" Edn2017 (4500CNE) |
i 10. | Total Kjeldahl Nitrogen | mg/l | 172 146.72 | APHA 23" Edn. 2017 (4500-Norg-B)

Note: < = Indicates Less than Minimum Detectable Limit, - -
* Results relate only to the tested samples.

** The report shall not be reproduced except in full without approval of the laboratory can

provide assurance that parts of a report are not taken out of context.
Checked by Authorized Signatory

w e b . v
M\v- b’y % 4 L 3 i M 5 {mﬁ/
Chief Scientific Officer Assistant Dﬁr (Laﬂg‘
Dy.Quality Manager. Quality ager,
- of Tes) Report —
Page No.| of 1
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ADEQUACY REPORT FOR ENHANCEME F PRODUCTION

CAPACITY FOR VARALAKSHMI STARCH INDUSTRIES PVT. LTD.

1. INTRODUCTION

Tapioca starch production is one of the major food industries in
Tamil Nadu. M/s Varalakshmi Starch Industry is an agro-based
industry engaged in manufacture, export of native tapioca starch (ISI
marked) and modified starches of international standards. Tapioca
starch and modified starches are manufactured by crushing 480 MT of
tapioca root per day in the existing plant located at Pappireddipatti
village, Dharmapuri District, Tamil Nadu. The raw material namely,
tapioca, is an agricultural product which is seasonally available. The
unit has peak season of 120 days (November to February), lean season
of 60 days (October & March) and off-season of 180 days (April to
September) in a year.

M/s Varalakshmi starch industry has recently proposed to
enhance its production capacity to run the plant continuously as well
as to give regular employment to its employees. It is proposed to
increase the crushing capacity by 120 MT of tapioca root per day. It
has also been proposed to manufacture maize based food grade starch
with a crushing capacity of around 375 MT of maize per day in the
existing tapioca starch plant premises by utilizing the existing facilities
such as man power, electric power, treated water disposal facilities, and
Effluent Treatment Plant (ETP) in the off season period of tapioca.

M/s Varalakshmi starch industry had requested the Centre for
Environmental Studies (CES]. Anna University to conduct a study and

prepare a report on the adequacy of the pmMQ_ the

increased pollution load arising due to change in production capacity
and introduction of additional products. The studies were carried out
by Dr. S. Amal Raj (Assistant Professor) under the guidance of Dr. K.

Thanasekaran (Professor) of CES in November, 2008 - January, 2009.

{ Engine¢! g ¢/
n Control Boat




It was primarily based on the information provided by Varalakshmi
Starch Industry during discussions with engineering staff on the
production processes, waste generation, effluent characteristics and
verification of the same based on process chemistry and records. For

critical cases, primary data were also collected.
The details of products now manufactured as per TNPCB

Consent Order No. DEE/HSR/2555/W/DMP/2007 dated 29.06.2007

and that proposed to be manufactured after expansion are presented in

Table 1.

Table 1: Details of Products manufacturing capacity

_ Mean Production
Sl. Capacity MT/month
e Description =
Existing
Expansion*
Main Products
Native Tapioca Starch 1,620 900
2. | Modified Starches-wet process :

i | Oxidised Starch 1,000 2,000
ii | Cationic Starch 50 300
iii | Spray Starch 50 300

3. | Modified Starches-dry process :

i | Acetylated Starch 300 300
ii | Yellow Dextrin 150 150
iii | White Dextrin 150 150
iv | Carboxy Methyl Starch 100 100
v | Pre-geletinised Starch == 300

Total 3,420 4,500

4. Tapioca Thippi 1,730 2,500

5. Maize Starch ---- 7,000

Note: *Data furnished by the Industry

Distk'! Enviro ntal tndes -(‘a/c./
- famil Nadu Pollution Control Board
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The details of raw materials and chemicals requirement per
month for the existing plant and that after expansion have been
illustrated in Tables 2 and 3 respectively.
Table 2: Raw materials requirement for the existing plant and that
after expansion
Existin Expansion
Materials
MT/month MT/month
Conversion in to Conversion in to
Native Tapioca 6,480 Native Tapioca 3,600
Starch Starch/Sago
Conversion in to Conversion in to
Modified Starches : Modified Starches :
(wet process)
Oxidised Starch,
Oxidised Starch, 4,850 Cationic Starch & 10,400
Cationic Starch & Spray Starch - wet
Spray Starch process
Tapioca s
Conversion in to ﬁor{;\;jt‘:ir?osntai? ;0 .
Modified Starches : s R
(diy proceas) AcetylatedStarch,
: Yellow & White
Anetyluted Stasch, 3070 | Dextrins, Carboxy 4,000
Yellow Dextrin,
Methyl Starch, Pre-
White Dextrin & 1 d
Carboxy Methyl geletinised Starch &
Starch all other Modified
Starches - dry
process
TOTAL 14,400 TOTAL 18,000
i Conversion in to
Maize NIL Maize/Starch 11,000

Note: Calculated on the basis of 27% Starch content in Tapioca Tuber and around
62% Starch content in Raw Maize

The industry has stated that only one wet based modified

starch is produced at a time and all the chemicals listed in the table are

not used simultaneously. Depending upon the product chosen, the type
of chemicals used varies. Among the various types of modified starch,

oxidised starch consumes maximum amount of chemicals.

District Environmental Enginees f/ <)
famil Nadu Pollution Control Boar
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Table 3: Chemical requirement for the existing plant and that
' after expansion

Amount in MT/Month

List of all materials Principal use After
Chemicals : (Inorganic) Existing eEpaNsan
For Oxidised Starch,
1. Caustic Soda Lye
Cationic Starch & 21.00 60.00
(Sodium Hydroxide)
Spray Starch
For Oxidised Starch,
Spray Starch
2. Hydro Choric Acid 20.00 30.00
Acetylated Starch &
Dextrins
3. Sodium Hypo
For Oxidised Starch 300.00 500.00
Chlorite
For Native Tapioca
4. Sulphur 0.90 1.20
Starch
5. Nitrogen (Food to
15.00
Reactors)
6. Sodium Mono For Carboxy Methyl
15.00 25.00
Chloro Acetate Starch
7. Cationic Reagent For Cationic Starch 2.00 40.00
8. Acetic Anhydrite For Acetylated Starch 4.00 kL 1.50 kL
9. Caustic Soda For Carboxy Methyl
1.50 1.50
Flakes Starch
10. Sodium
For Acetylated Starch 1.00 1.00
Phosphate
11. Calcium Chlorite | For Water Treatment 1.00 1.00
12. Ferrous Sulphate | For Water Treatment 0.60 0.60
13. Bleaching Powder | For Water Treatment 1.00 1.00
14. Hydrated Lime For Water Treatment 8.00 10.00
15. Sulphur For Maize Starch 10.00
696.3 MT/
372 MT/ "
JOTAL month + 4 kL mlogtll;zL.
mstm‘é;rmtal Engineer (£/¢
famil Nadu Pollution Control Board
DHARMAPURI 4
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2. EXISTING MANUFACTURING PROCESS
2.1 Native tapioca starch

Extraction of starch from tapioca is a simple and straightforward
process. The separation of starch granules from the tuber in a pure
form is essential in the manufacture of tapioca starch. The granules are
locked in cells together with other constituents of the protoplasm
(proteins, soluble carbohydrate, fats etc.) and which can only be
removed by a purification process in aqueous phase. The roots of
tapioca should be processed within 48 hours after harvesting. The
essential factor in the production of food grade tapioca starch is that
the whole process, from harvesting the roots to completion of the final
drying, should be carried out in the shortest time possible since
deterioration sets in from the time of root extraction and proceeds
throughout the process. The process flow diagram for the manufacture

of starch from tapioca is presented in Fig.1.

The step by step procedure of manufacturing native tapioce

starch and sago as followed in the industry is given below:

Step I:

Fresh tapioca tubers received at the factory are passed through a
dry peeler, which removes the outermost skin and all soil particles
adhering to the tapioca tubers. This dry peeling and pre-cleaning not
only improve the quality of end product but also reduces the
consumption of water in the washing process thereby reducing the load

on ETP to a large extent (95% sand and mud removed).

Step II:
The pre-cleaned tapioca tubers are peeled and washed in an

automatic washer using the recycled treated effluent obtained from

primary sludge settling tank (remaining 5% sand and mud removed).

43A—
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FRESH TAPIOCA ROOT

ARRIVAL
|
DRY PEELING » Removal of Outer Skin, Sand &
I Mud
HOPPER RECEIVER
340 kL/d I
T 1 éffuent from ROOT WET WASHING
ETP T 340 kL/d Wash water to equalization basin
CHOPPING
500 kL/d I
-
|
FINE SLURRY '44———110,, i
|
EXTRACTING THEFIBRE || WETPULP Ly{ SCREW PRESS ,_J[ A
| Tapioca Process
.|  SEPARATION OF WATER
i : [re—— —  Waste water to equalisation basin
: 580 kL/d
STARCH MILK
|
DE-HYDRATING
[
I
STARCH DRYING
DRY STARCH & SIEVING . — ——
I i
NATIVE TAPIOCA
STARCH PACKING STARCH SLURRY
L y
Process
BB |y e T
60 KL/d
r A4 Y A Y v
ACETYLATED DEXTRINS CARBOXY OXIDISED CATIONIC THIN SPRAY PRE-
STARCH OF ALL METHYL STARCH STARCH BOILING STARCH GELATINISED
KINDS STARCH STARCH STARCH
Fig.1: The process flow diagram for the manufacture of native
tapioca starch (existing)
Disrrict Environmental Enginee ( c/& 7
‘ famil Nadu Pollution Control Boary 3
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Step III: @

Washed tapioca tubers are fed in to a chopper where the tapioca
tubers are chopped in to small bits, This initial chopping reduces the
load on the raspers as well as reduces the water requirement in the
rasping process, as the Tapioca Tubers are fed into the raspers for

rasping in disintegrated form requiring less water for crushing.

Step IV:

The finely chopped tapioca tubers are fed in to raspers where the
tapioca tubers are crushed in to fine slurry. The raspers used in the
process employ modern technology using serrated high tensile rasper
blades. By this method the requirement of water is brought down
considerably as the rasper Blades used here are able to crush the
tapioca tubers into fine slurry with less water. The raspers are so
designed that they are able to crush the tapioca tubers in to micro
particles so that the Tapioca Starch recovery will be high and the water
usage also less so that the load on the Separators at later stage of

manufacturing would be reduced.

Step V:

Finely rasped tapioca slurry is passed through pulp extractors
where the pulp (Thippi) is extracted from the tapioca slurry by adopting
centrifugal separation method. The pulp separated here is passed
through screw press where most of the remaining water from the
tapioca pulp (Thippi) is removed. The tapioca pulp which comes out of

the screw press is of semi solid consistency.

Step VI:

The tapioca starch milk obtained in the previous section is
passed through separators which remove the process water, fruit water
contained tapioca tuber and immatured starch from the starch milk

employing centrifugal principle. Tapioca starch milk coming out of

Distriot té%

famil Nadu Pollution Controi By, (/ Lo
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these separators is more refined and concentrated. Separated water is

the only wastewater.

Step VIIL:

The concentrated tapioca starch milk is passed through
centrifugal de-hydrators where water from the tapioca starch is
removed by centrifugal method. The resultant wet tapioca starch will be
in small lumps with about 30-35 % moisture. The process water
removed from the tapioca starch by de-hydrators is passed to
separators inlet (Step VI) to recover escaped tapioca starch particles.

Step VIII:
The lumps of wet tapioca starch obtained from the de-hydrators

are passed through a disintegrator to convert it in to fine tapioca starch

powder.

Step IX:
The powdery wet tapioca starch from the disintegrators is fed in
to flash dryers which dry the tapioca starch automatically using hot air

generated from hot air furnace to reduce the moisture in the finished

tapioca starch to about 12% - 14%.

Step X:
The dried native tapioca starch powders obtained from the flash

dryers is passed through feeder and sifters and gets bagged
automatically.

2.2 Manufacturing process for modified Starch - wet process

The raw material namely tapioca root is seasonally available one.
So the tapioca root crushing period of the plant is November,
December, January and February (4 months), which is considered as

peak season; October and March (2 months), which is considered as

District En\érﬁ%tamu (0‘- &2
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lean season every year. In the remaining period April-September,
conversion of dried native tapioca starch or stored semi-finished

tapioca starch into modified starches is being undertaken in the plant.
2.2.1 Manufacturing process of Oxidised Starch

StepI : Concentrated starch slurry taken for further chemical
treatment.

Step I : Addition of the required Chemical(s) — Caustic Soda Lye,
Hydrochloric Acid, Sodium Hypo Chlorite with Starch Slurry.

Step I : The Starch Slurry and Chemical(s) blended well, by using
Agitator(s).

Step IV : Allowed around 10 hours for further reaction.

Step V : The Chemically reacted Modified Starch Slurry converted in
to Dry Modified Starch powder by using Flash Drier(s).

Step VI : The dry Modified Starch Powder-Oxidised Starch obtained
from the Flash Dryer(s) get sieved and bagged.

The process flow diagram for the manufacturing of oxidized

starch is shown in Fig. 2.

2.2.2 Manufacturing process of Cationic Starch

Step I : Preparation of starch slurry.

Step I : Adding of required Chemical(s) - Caustic Soda Lye, Cationic
Reagent with Starch Slurry.

Step III : The Starch Slurry and Chemical(s) blended well, by using
Agitator(s).

Step IV : Allowed around 20 hours for further reaction.

Step V : The chemically reacted Modified Starch Slurry converted in
to Dry Modified Starch powder by using Flash Drier(s).

Step VI : The dry Modified Starch Powder-Cationic Starch obtained
from the Flash Dryer(s) gets sieved and bagged.

District Environmental Engineer
famil Nadu Pollution Control Board @/C'/’
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The process flow diagram for the manufacturing of Cationic

Starch is shown in Fig. 3.

2.2.3 Manufacturing process of Spray Starch

Step I : Preparation of starch slurry.

Step II : Addition of required Chemical(s) - Caustic Soda Lye and
Hydrochloric Acid with Starch Slurry.

Step III : The Starch Slurry and Chemical(s) mixed well, by using
Agitator(s).

Step IV : Allowed around 5 hours for further reaction.

Step V : The Chemically reacted Modified Starch Slurry converted in
to Dry Modified Starch powder by using Flash Drier(s).

Step VI : The dry Modified Starch Powder-Spray Starch obtained from
the Flash Dryer(s) gets sieved and bagged.

The process flow diagram for the manufacturing of Spray Starch

is shown in Fig. 4.

2.3 Modified Starch - dry process

2.3.1 Carboxy Methyl Starch

Step1 : Taking Dry Native Tapioca Starch.

Step I : Addition of required Chemical(s) - Sodium Mono Chloro
Acetate, Caustic Soda Flakes with Dry Starch

Step III : The Dry Starch and Chemical(s) blended well, by using Ball
Mill Mixer(s).

Step IV : Quality Control carrying out.

StepV : The Modified Starch Powder-Carboxy Methyl Starch get
sieved and bagged.

The process flow diagram for the manufacturing of Carboxy

Methyl Starch is shown in Fig. 5.
District Ené;;%tal/ﬁngimea (ﬂ— (o
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Starch Slurry

A

Adding of required
Chemicals —-HCI, Caustic
Soda Lye, sodium hypo

A

Mixing by using
Agitator(s)

Reaction

Reacted Modified Starch

Slurry converted into dry

Modified Starch by using
Flash Drier(s)

Sieving & Packing

Fig.2. Flow Diagram of Oxidized Starch Manufacturing Process
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Starch Slurry

\ 4
Adding of required
Chemicals — Caustic Soda
Lye, Cationic Reagent

3

Mixing by using
Agitator(s)

Reaction

A

Reacted Modified Starch

Slurry converted into dry
Modified Starch by using —» Around 60 kL/d waste water passes to

Flash Drier(s) Collection cum equalisation tank

Sieving & Packing

Fig.3. Flow Diagram of Cationic Starch Manufacturing Process
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Starch Slurry

A

Adding of required
Chemicals
- HCL & CSL

Y
Mixing by using
Agitator(s)

Reaction

4

Reacted Modified

Sta{ﬁ&iﬁn&;;}?g::ed __» Around 60 kL/d waste water passes to
Starch by using Flash
Drier(s)

Collection cum equalisation tank

A

Sieving & Packing

Fig.4. Flow Diagram of Spray Starch Manufacturing Process
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Dry Native Tapioca
Starch

3

Adding of required
Chemicals — Sodium
Mono Chloro Acetate,
Caustic Soda Flakes

Mixing by using
Ball Mill Mixer(s)

Reaction

4

Sieving & Packing

Fig.5. Flow Diagram of Carboxy Methyl Starch Manufacturing

Process

2.3.2 Manufacturing process of Acetylated Starch

Step I : Taking Dry Native Tapioca Starch.

Step I : Addition of required Chemical(s) — Caustic Soda Flakes,
Hydrochloric Acid, Acetic Anhydrite, and Sodium Phosphate
with Dry Starch.

Step IIl : Sieving using Sieve Machine(s).

Step IV : Quality Control

Step V  : The Modified Starch Powder-Acetylated Starch gets bagged.

Disersot Envimf%aﬂi/ﬂﬂineel (7/ c/
famil Nadu Pollution Control Board
DHARHAPURI
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The process flow diagram for the manufacturing of Acetylated

©

Starch is shown in Fig. 6.

Dry Native Tapioca Starch

9

Adding of required Chemicals
- Caustic Soda Flakes, Hydro
Chloric Acid, Acitic
Anhydrate, Sodium Phosphate

A
Sieving by using Sieve
Machine(s)

Quality Control

h 4
Packing

Fig.6. Flow biagram of Acetylated Starch Manufacturing Process

2.3.3 Manufacturing process of Dextrins (White & Yellow)

Step I
Step I1

Step III

Step IV
Step V

Step VI
Step VII

: Taking Dry Native Tapioca Starch.

: Addition of required Chemical(s) - Hydrochloric Acid with
Dry Starch.

: Roasting with low / high temperature carrying out to obtain
White/ Yellow Dextrins.

: Reducing the temperature by using Cooling Vessels.

: Sieving by using Sieve Machine(s).

: Quality Control.

+ The Modified Starch Powder-White & Yellow Dextrins get bagged.

District Enmran%ntal'tnghwe: ( c )
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The process flow diagram for the manufacturing of Dextrins

(1)

(White & Yellow) is shown in Fig. 7.

Dry Native Tapioca Starch

l

Adding of required

Chemicals — Hydro Chloric Acid

;

A

Roasting with low
temperature by using
Roasting Vessels

Roasting with high
temperature by using
Roasting Vessels

Y

White Dextrins

Yellow

Dextrins

Reducing of the
temperature by using
Cooling Vessels

A

4

Quality Control

A

Packing

Fig.7. Flow Diagram of Dextrins (White & Yellow) Manufacturing

Process
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3. PRODUCTION PROCESS AFTER EXPANSION

In addition to the existing crushing of tapioca root of 480 MT/d,
it is proposed to add an additional crushing capacity of 120 MT/d of
tapioca root per day. So the future crushing capacity of tapioca root
would be around 600 MT/d. The details of the additional machinery for
increasing the tapioca crushing are given in Table 4. It has also been
proposed to manufacture maize based food grade starch with a
crushing capacity of around 375 MT/d of maize per day in the existing
tapioca starch plant premises during the tapioca off season (April -
September) by using existing facilities such as man power, connected
electric power, Administration, other marketing set up, Effluent

Treatment Plant and treated water utilization facilities for irrigation.

Table 4. Details of additional machinery for increasing the
tapioca crushing

S. No | Description Quantity in nos.
Existing | Additional | Total
1 Root washer pit 2 2 4
2 Inclined root conveyor belt 1 1 2
3 Root chopper 1 1 2
4 Root rasper 4 3 7
5 Coarse extractor 18 5 23
6 Fine extractor 8 8 16
7 Final extractor 6 6 12
8 Separator 3 2 5
9 Dehydrating centrifuge 4 2 6
10 | Conveyor belt 1 1 2
11 | Paddle mixing conveyor 1 1 2
12 | Flash Dryer duct 1 2 3
13 | Drying cyclone 2 1 3
14 | Starch shifting and bagging cabinet 6 3 9
15 | Heater furnace 2 1 3
16 | Oil burner 2 1 3
17 | Hot air blower 2 1 3
18 | Drying blower 2 1 3
19 | Cooling blower ) 1 1 2
District Enﬁr%em ( ‘y e/
famil Nadu Pollution Control Board 17
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3.1 PROCESS DETAILS FOR MAIZE STARCH PRODUCTION.

The process flow diagram for the manufacture of starch

from maize is presented in Fig.8.

Sulphur Dioxide
Production

Removal of
Sand & Mud ‘_r
handover
to farens | gVa.SIe water
to ETP

FIBRE
DRYING

/ DEWATERING

e A

STARCH DRYING &
SIEVING

NATIVE MAIZE
STARCH PACKING

Fig.8. The process flow diagram for the manufacture of starch from

maize
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The Proposed stage wise procedure involved in maize starch production
is detailed as under.
Unloading and Cleaning

Raw Maize received from farmers is unloaded and it is cleaned
to remove solid impurities like cob, chaffs, sand and other undesirable
foreign matter. The solid waste items and packing material are

returned to the farmers and then cleaned maize is taken for process or

stored into silos.

Maize Steeping
The cleaned maize is softened by steeping process by using

recycled process water for duration of 40 to 60 hours at a temperature
of 48 to 52°C. In this process the maize absorbs water and become soft
to enable easy separation of germ. After steeping, the water from the
steeping tanks is fed into bio methanation reactors to produce bio gas
and to reduce the BOD and COD in the effluent.
Pre-Milling and Germ Separation

The softened maize is subjected to coarse grinding/pre-milling
where the maize is coarsely ground to release the germs without
damaging them. As the germ is much light in density than the broken
maize kernels, the germ is easily separated by using cyclones. The
germ coming out of germ separating cyclones sent to dewatering section
where the water from the germ is separated and sent back for steeping
processing. The wet germ from the germ separation section is then
dried in a germ drier and disposed off as a byproduct.
Fine Milling and Fibre Separation

The coarsely ground maize kernels free from germs are then
ground through fine mill, finally to liberate maize slurry containing
fiber, starch and gluten. The fiber is removed from the slurry by DSM
Screen. The fiber thus removed is sent to fiber de-watering section
where the free water from the wet fiber is removed and recycled into
steeping processing. The fiber after reducing of water is then dried and

disposed off as a byproduct.

District Environmental Enginees CVC/
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Gluten Separation

The mixture of gluten and starch slurry free from fiber and
germ is sent to primary gluten separator. Here the gluten is of lower
density than starch and so gluten slurry and starch slurry both are
separated. The gluten shury separated in this section is sent to Gluten
concentrator (gluten thickening separator) and concentration section
where the excess water is removed from the gluten and the water
recycled into steeping process. The concentrated gluten cake from

vacuum belt filter is sent to gluten drying section where it is dried as a

byproduct.

Starch Slurry Washing and Dewatering
The starch milk after releasing the gluten is then thoroughly

washed with the help of fresh water through 12 stage Hydro cyclones.
After washing, the process water is removed from the starch milk and

the water is recycled into milling section processing.

Starch Dewatering
The concentrated starch milk is passed through De-Hydrating

Centrifuge for reducing moisture content upto 30% - 35%. The outlet
water contains small portion of starch and it is recycled to starch slurry

dewatering section.

Starch Drying

The wet starch /starch cake obtained from dewatering section
is then dried in flash drier by using hot air. The dry starch obtained
from the starch drier is sieved and then fine starch powder is packed
and disposed off as finished product.

The crushing capacity and the various products likely to be

generated for the proposed maize plant are presented in the Table 5.

S
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Table 5: The crushing capacity and product generation for the
proposed maize plant

Quantity (MT/d)
Sl.No. Product
(+/- 2%)
< ® Maize crushing (raw material) 375.0
9 Maize Starch  production 939.5
(product)
By Products
o Germ 30.0
4, Gluten 22.56
B. Husk (Fibre) 48.75
6. Moisture 37.5
' Process waste
7 Sand & Silicon along with 3.75
Maize
Total (2 to 7) 370
Generanc?n of wastewater 580.0 kL/d
during process

3.2 MANUFACTURING PROCESS FOR PRE- GELATINIZED
STARCH

Step I : Preparation of starch slurry

Step I : The starch slurry is passed through drum drier which is
heated to a temperature of 150 ©C.

Step Il : The dried starch obtained from the above process is

removed, powdered and packed for commercial use.

The process flow diagram for pre-gelatinized starch is shown in Fig.9.

9%
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Fig.9: Flow diagram of pre-gelatinized starch process

Starch Slurry

A

Drum Drier

Y
Powdering and
Packing

4. MATERIAL BALANCE

The material balance for the conversion of native tapioca and

maize starch are given in Tables 6 and 7 respectively.

Table 6: Material balance for conversion of Tapioca Root to Native
Tapioca starch

Quantity (%)
Sl.No. Product
(+/- 3%)
il Native Tapioca Starch 25
2. Tapioca Thippi 10
3. Fruit Wa'ter (in_cluding 62
volatile solids)
4. Outer Skin, Sand, Mud 3
Total 100
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Table 7: Material balance - conversion of maize to starch

Sl.No. Product Guantity (%)
(+/- 2%)

L Native maize Starch 62

2. Germ Dry 8

3. Gluten Dry 6

4. Husk (Fiber) Dry 13

5 Water (including 10

' volatile solids)

6. Sand, Mud etc., 1

Total 100

5. WASTE GENERATION AND MANAGEMENT FOR THE PRESENT
PRODUCTION PROCESS

5.1 Liquid Effluent Generation and Management

The details of daily liquid effluent generation for the present

production process are presented in Table 8.

Table 8: Details of daily liquid effluent generation for the present
production process

Sl1.No. Type of effluent Quantity (kL/d)

Sewage 20

2 Industrial effluent through use 500
of raw water

3 Recycled treated waste water 340
for tuber washing
Tuber Fruit water arises 80

5 Waste water from modified starch 60
process

Total 1,000

The process of extracting starch from tapioca tubers requires
about 500 kL/d of raw water and significant volumes of wastewaters
are generated. The effluent from the starch industry is acidic and highly
organic in nature. The wastewaters arising out of the washing of the

- Dhstrict Envi%nn%ﬁngineen ( .4
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tapioca tubers and the supernatant from the separator constitute the
trade effluent from the starch industry. Liquid effluent generated
during washing of tapioca tubers is found to be 340 kL/d. This wash
water is directly fed into collection cum equalisation tank. In addition
to the wash water, the tapioca process effluent (580 kL/d), modified
starch effluent (60 kL/d) and the sewage generated (20 kL/d) within the
industrial premises are also stored in collection-cum-equalisation tank.
From the equalisation tank, the mixed effluent stream is distributed
into 4 hybrid bio-methanation reactors each with holding capacity of
2.670 m3 (16.5 m dia x 12.5 m height) Each reactor is packed with
cross flow PVC fills of specific surfaces 102 m?/m?.

The partially treated effluent from the bio-methanation reactor is
being passed directly into anaerobic lagoon. The residual organic
matter present in the effluent of anaerobic lagoon is further treated by
conventional aeration process (8 units provided with sub-surface fixed
aerator of 10 hp motor). The effluent from the aeration tank is fed into
primary settling tank, then treated effluent around 340 kL/d taken for
tuber washing and the remaining 660 kL/d is passed through clarifier
(secondary settling) to remove residual solids. The supernatant from the
clarifier is used for irrigation. The characteristics of effluent before the
treatment are given in Table 9. The process flow diagram for the
existing ETP is shown in Fig. 10.

Table 9: Characteristics of effluent before treatment

S.No. Parameters Unit Value*
1 | pH 4.55
B Electrical conductivity uS/cm 8,090
3 |cop mg/L 26,000
4 | BOD at 27°C for 3 days mg/L 16,500
5 Suspended Solids mg/L 10,000
6 | Total Solids mg/L 25,000
7 | Total Dissolved Solids mg/L 15,000

* Based on the analysis of samples done by the CES
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Fig 10. The process flow diagram for the ETP to cater effluent load for

existing production process
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5.2 Solid waste generation and management:

The major source of solid waste generation in this starch
industry includes:
o Peelings of outer skin of tapioca tubers
o Tapioca fibrous residue (Thippi- by product)
o partly stabilized sludge from sludge drying bed
The solid waste generated for the present production process is given

in the Table 10.

Table 10: Solid waste generated for the present production
process

S.No | Process [ Quantity MT/d | Constituents
Tapioca starch
Outer most
1 Pre- cleaning 14.4 skin, soil
particles
Tapioca tippi 57.6 cellulose
Biological 4 o
sludge

The quantity of solid waste arising from pre-cleaning process is
roughly around 14.4 MT/d. It consists of the outer skin mud and
sand is being given to the farmers for using as manure. Thippi from
screw press is dried in the open drying yard, in case of rainfall
dumped in heaps in the open pit during the crushing season and is
dried on summer season. The sun dried thippi is sold as animal feed.
The total quantity of partly stabilized sludge from sludge drying bed is
reported to be 4 MT/d which is being supplied to farmer as manure.

6. WASTE GENERATION AND MANAGEMENT FOR THE FUTURE
PRODUCTION PROCESS

6.1 Liquid Effluent Generation and Management for the future
Production Process (600 MT/d of Tapioca)

The summary of daily liquid effluent generation for the future
production of tapioca starch for the crushing capacity of tapioca root

at the rate of 600 MT/d is presented in Table 11.
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". Table 11: Details of daily liquid effluent generation after

expansion
Sl. No. Type of effluent Quantity kL/d
1 Sewage 20

9 Industrial effluent through 600
use of raw water _

Recycled treated waste water

3 620
for tuber washing
4 Tuber Fruit water arises 100
5 Waste water from modified 60
starch process
Total 1,400

The total liquid effluent generated for the crushing capacity
of tapioca at the rate of 600 MT/d will be around 1400 kL/d during
peak season (Nov-Feb). The tapioca root crushing period of the plant is
November, December, January and February (4 months), which is
considered as peak season; October & March (2 months), which is

considered as lean season every year.

The existing ETP comprising of 4 Nos. of hybrid bio-
methanation reactors, 2 Nos. of anaerobic lagoons, 8 Nos. of aeration
tanks having sub-surface fixed type aerators of 10 hp capacity, 2 Nos.
of primary settling tanks, 2 Nos. of sludge drying bed and 1 No. of
clarifier (secondary settling). In order to handle an additional effluent
load of 400 kL/d, the industry has proposed to install two more
hybrid bio-methanation reactor of equal capacity to the existing 4 Nos.
of hybrid bio-methanation reactors. The details of reactors proposed to
be added to cater an additional effluent load of 400 kL/d is presented
in Table 12. The process flow diagram for the ETP with proposed
modifications to handle an additional effluent load for future

production process is shown in Fig.11.
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It is proposed to collect four streams of wastewater (process
wastewater, sewage, tuber wash and modified starch process
wastewater) in equalisation tank. In addition to that, the effluent from
the bio-methanation reactors would be recirculated (1 : 0.7) to
equalisation tank to dilute incoming raw process wastewater. By this
arrangement the organic load to the subsequent reactors will

considerably be reduced.

The effluent from the equalisation tank would be distributed
to six hybrid bio-methanation reactors of equal capacity. The treated
effluent from the bio-methanation reactor would then be subjected to
anaerobic treatment in 2 anaerobic lagoons followed by aerobic
treatment in 8 aeration tanks. The solids present in the effluents from
the aeration tanks is to be segregated with the aid of 2 primary
settling tanks and a clarifier (secondary settling tank). It is proposed
to install 2 decanters, each of 1 MT capacity to dewater the sludge.

Table 12 Reactor requirement for additional effluent load after

expansion
Number of | Additional units
3:; Des:‘:‘ill;ti:rn of units proposed to be | TOTAL
existing added
1 Collection-cum- ] B 1
equalisation tank
Hybrid Bio-
‘ methanation reactor ¥ = 6
3 | Anaerobic lagoon 2 -- 2
Aeration tank
o (Aerator capacity 10 hp) 8 N 8
5 | Settling tank 2 s 2
6 | Clarifier 1 - 1
7 | Sludge drying bed 2 -- 2
8 | Decanter - 2 2
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6.1.1 BOD, COD and TSS in the Treated effluent

Based on the performance of existing ETP, the efficiency of

various treatment units have been arrived as follows (Table 13):

Table 13: Treatment efficiency for existing bioreactors

Removal Efficiency (%)
Hybrid bio-
Parameter d Anaerobic | Aeration cum _
methanation _ Clarifier
lagoon settling tank
reactor
BOD 94 85 85 20
COD 70 70 60 20
TSS 80 60 80 60

The characterization of raw wastewater such as BOD, COD and
TSS are found to range from 15000 to 22000 (with a typical 18000
mg/L), 5000 to 10000 (typical 8000 mg/L) and 20000 to 34000 mg/L
respectively. For the above range of values the residual BOD, COD
and TSS that will be present in the treated effluent in the proposed
ETP after expansion have been calculated. It is inferred from this
calculation that the treated effluent meets the effluent quality
standards prescribed by TNPCB in terms of BOD, COD and TSS.

6.1.2 Total Dissolved Solids in the Treated Effluent

According to industry, oxidised starch production involves
maximum usage of chemicals when compared to other forms of
modified starch. Therefore this product has been chosen for
estimating expected TDS in the raw effluent. The maximum

production capacity of modified starch plant is 69 MT/d.
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Average chemical consumption for producing 69 MT/d of oxidised

starch
Sodium Caustic Hydro TOTAL (kg)
Hypo Sod Lye Chloric

Chlorite(kg) (kg) Acid(kg)
Average 280 5 18 303
Consumption
per ton of
Modified Starch
per day
Inorganic Solid 28 1.5 0.15 29.65
contents per MT
of Modified
Starch
Inorganic Solid contents for 69 MT of Modified Starches 2045
by using above chemicals
Tess: Ash content in Modified Starch is around 1.7% 966
normally ash generated through raw water around
0.3% after deducting 0.3% taken 1.4% which is arising
from chemicals which is goes along with finished
product.
Excess Inorganic Solid contents goes with Effluent
Water por ,ﬂ(\ M
TDS of composite wastewater if 1079 kg of inorganic o0 \Q;
salts in 60 kL/d of modified starch effluent mixed with 1,498mg/L | " s ’
700 KL/d of tapioca process wastewater. 2 \\
TDS of composite wastewater if 1079 kg of morgamc
salts in 60 kL/d of modified starch effluent mixed with | 1,860mg/L
580 kL/d of process wastewater of maize starch plant.

The TDS level in effluent during the peak and off season of
tapioca is expected to be 1,498 mg/L and 1,860 mg/L respectively. As
per the caiculations above, it is found that the TDS in the effluent will

be below the standard limit of 2,100 mg/L.
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6.2 Liquid Effluent Generation and Management for the proposed
Maize starch plant -

It is proposed to set up a maize starch plant in the existing
tapioca starch plant premises to manufacture maize starch by
crushing around 375 MT of raw maize per day during the lean and off-
season period of tapioca of around 150 days in a year by utilizing the
existing facilities man  Ppower, connected electric  power,
Administration, other marketing set up, Effluent Treatment Plant and
treated water utilization facilities for irrigation. During the tapioca off
season the effluent generated due to maize processing will be around
580 kL/d. The quantity of liquid effluent for maize starch plant is
lesser than tapioca starch plant. The tentative composite
characteristics of maize starch process effluent are presented in Table
14. The characteristics of maize starch effluent are more or less
similar to tapioca starch process effluent. The existing ETP with
proposed modification is adequate to handle maize starch effluent at

the rate of 580 kL/d during off peak season of tapioca.

Table 14: Characteristics of maize starch process effluent*

S.No Parameter Units Value expected
1 pH Number 4.2-5.0
2 Total Suspended Solids mg/L 5,000 - 10,000
3 Total Dissolved Solids mg/L 20,000 - 30,000
4 Chloride mg/L 500 - 700
5 Sulphate mg/L 250 - 350
6 Oil & Grease mg/L 8-10
7 BOD 3 days at 27°C mg/L 15,000 - 20,000
8 | coD mg/L 25,000 — 30,000

* Source: data furnished by industry
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6.3 Solid waste generation and manaéement for the future
production process

The solid waste generated for the future production process

~ is given in the Table 14.

Table 15: Solid waste generation for the after expansion

S.No Process Quantity Constituents
MT/d
Tapioca starch
1 Pre cleaning 18.0 Outer most skin, soil
particles

2. Tapioca tippi 60.0 -

Biological sludge 5.0 e

Maize starch

k Precleaning 3.75 Chaff, soil particle
2 Husk and gluten 71.25 --
3. Biological sludge 3.0 =

The anticipated quantities of solid waste arising from pre-
cleaning process of tapioca and maize starch are 18 and 3.75 MT/d.
respectively. It consists of the outer skin, chaff, mud and sand is
being sold to the farmers as manure. Thippi from screw press is dried
in the drying yard and during rainy days dumped in heaps in the open
pits during the crushing season. The sun dried thippi, Gluten and
husk are being sold as animal feed (important ingredient for making of
animal feeds and poultry feeds). The total quantity of dewatered
sludge from sludge drying bed will be 5.0 MT/d which is being used as

manure.

At present, during the off season of tapioca, the industry
collects and dewaters the biological sludge from the clarifier, bio-
methanation reactors, anaerobic lagoons and excess sludge in the

settling tank using sludge drying bed and in the drying yard. The
dried sludge is being given WS (who are supplying tapioca
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tuber) as manure. After the maize plant is commissioned, the
operations of the plant will be carried out throughout the year and
therefore the industry has planned to install two decanters each of 1
MT capacity per hour (on dry basis) to concentrate the sludge.

7. RECOMMENDATION

The present study shows that due to increase in crushing
capacity of tapioca, a further load of 400 kL/d of liquid effluent is
likely to be generated in addition to the existing load of 1000 kKL/d of
effluent. The treatment of this additional quantum of about 400 kL/d
is proposed to be accommodated in the existing ETP with two
additional hybrid bio-methanisation reactors along with recirculation
of effluent and regulating the return sludge flow to aeration tank.
Thus the capacity of the proposed ETP will be sufficient to treat the
future load of 1400 kL/d.

The existing sludge dewatering units along with the two
proposed decanters, each having a capacity of 1.0 MT/h are adequate
to handle the future sludge generation of 5 MT/d.

In line with the scope of the present study, it is found that the
existing ETP with proposed modifications will be adequale Lo meel the
required treated effluent quality standards.
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TAMIL NADU POLLUTION CONYROL P

ol W 2021, dalesh
Pracseding No. TNPGB 1 12 L F.028102 LDMP 1 QL { pigsstal

" PVI le. 81 No hH

Sub.: TNPCB - Industries - M/an Varnlakshmi Staroh Iﬂl"“""ld f-132 pt 130 pt ot
s pl. 128- .

pt, 77 pt, 78 pt, 168 pt of Pupplreddipattl & 121 pt, 12 P i~ uachions

puf

| of pollution) Act. 1374

Alamelupuram Village. Pappireddipalll Taluk, Dharm@
undar Section 33A of the Water (P’revention and conl©

as amonded - Issued for compliance ~ Regarding
0302 2022
Rel: DEE's lotter No. DEE / TNPCB / DMP / STARCH / OL / 202 1. duted

10.75 pl.
Whareas, the unit of M/s Vuralakshml Starch Industries Pyt LId., S F.No p

t of
77 pt. 78 pt, 168 pt of Pappireddipatti & 121 pt. 125 pt. 128-132 pt. 138 P
Alamelupuram Village, Papplreddipatil Teluk, Dharmapurl District hes applied for
consent order but the same was returned from the O/o. DEE, TNPCB.

so as to comply with all the additional conditions mentioned In the
compliance of conditions along

021 and resubmit the

renewal

Dharmapuri
Proceeding dated 02.03.2020 and furnish the Status of
with Report of Analysis of the sample collected on 13.11.2

application through online.

Whereas. RTI petitions were received requesting details of tha unil and also ora!

complaint was received agains! the unit regarding discharge of industrial effluent for

Karuvelam tree development.

Whereas, based on the instructions recelved from the District Collector.
Dharmapuri, the unit was Inspected by DEE. TNPCB, Dharmapuri on 15.12 2021
During inspection, the following observations were made and report on the same was

submitted to the District Collector, Dharmapuri on 15.12.2021.

1. The unit was found involved in production of Tapioca Starch and Sago
production.

2. The treated effluent is being disposed for developing Seemal Karuvelam trees in
an area of 15.41 Hectares. Stagnation of effluent water along with rain water was
observed within the unit's premises.

3 Pipe line leakages were observed in the production areé.

The house keeping was not satisfactory

5. The unit has started construction of two additional Anaerobic Bio Digesteis anc
has not completed. In the pit of the proposed anaerobiC digesters stagnation of
the effluent along with rain walter was observed.

NOUTB. MOUN T L GUINDY, CHENNAL - gins Y 2L g%
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8. Stagnation of the rreated trade effluent along with rain water was observed in the
Seemai Karuvelam area.

7 Samples were collected in the following locations

a) Peniyaruriver samples (at the front side and back side of the unit)

b) Rain water harvesting pond

¢) Well water samples were collected from Nagaraj house lﬁcabd at a

distance of 20 M and Mani house located at @ distance of 350 m from
karuvelam tree boundary of the unit.

d) Inlet and outlet of the Effluent Treatment Plant and at the outlet of anaerobic

digester.

Whereas, the unit was again inspected by DEE, TNPCB, Dharmapufi on
28.01.2022. During inspection, it was observed that the unit has not taken any steps to
comply with the instructions issued vide DEE's letter dated 16.12.2021. Routine
samples were collected from the ETP and sent for analysis. Aleo, itis submitted that the
unit has resubmitted the application seeking renewal of consent of the Board on
20.01.2022 and the application filed by the unit was returned on 03.02.2022 for reasons
stated above and the unit is operating without valid consent of the Board.

.Whereas. the Report of Analysis of the ETP outlet samples (three samples)
collected during the month of November 2021 and December 2021 reveals that the
parameters TSS, TDS, BOD and COD exceeds the standards prescribed by the Board.
Also, the report of analysis of ground water samples (Five samples) collected around
the unit reveals thal the parameters Turbidity, TDS, Cl, Mg, F, Total Ammeniacal
Nitrogen, Ca and Alkalinity exceeds the Drinking Water — Specification (1S 10500:2012).
The Peniyaru river tlows at a distance of 150 m from treated effluent discharge point
The ROA of the river water samples (two samples) collected reveals that the
parameters Turbidity, TDS, CI, Mg, Total Ammonical Nitrogen and ‘Alkalinity exceeds

the Drinking Water — Specification (IS 10500:2012).

In view of the above, DEE, TNPCB, Dharmapuri vide reference cited above, has
recommended to consider the issue of directions under Water Act to the unit

In the light of the above said facts it is decided to issue the following direction to
the unit of M/s. Varalakshmi Starch Industries Pvt. Ltd., S.F.No.75 pt, 77 pt. 78 pt, 168
pt of Pappireddipatti & 121 pt, 125 pt. 128-132 pt, 138 pt of Alamelupuram Village

Pappireddipatti Taluk, Dharmapuri District under Section 33A of the Water (Prevention
and Control of Pollution) Act, 1974 as amended for strict compliance.

1. The uhit shall take immediate steps to arrest the pipe line leakages in the

process area. i
Disurict E.-.‘mimnﬁ rental E‘.ﬂ_«;’:t‘.eerWC_}
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Treatment Plant, also o Prove the pefformance of the Em_uei‘
. . Perate and maintajp, the gffluent Treatment Flai't
efficiently and continuously so as o satisfy th slandafds prescribed by the
Board, since the Report of Analysis of the ETp :utlet samples (Three samples)
collected during the month of November 2021 and pecembef 2021 reveals thal
the parameters TSS (1/3). TDS (1/3), BOD (2/3) and coD (3R3) exceeds the
standards prescribed by the Board.
Further, the unit shall immediately take steps to uniformly distribute the treated
effluent without any stagnation, in the area meant for irrigation / green belt
development area, since the report of analysis of ground water samples (Five
samples) collected around the unit's premises reveals that the parameters
Turbidity (5/5), TDS (5/5), C! (4/5), Mg (5/5), F (2/5), Total Ammonical Nitrogern
(5/5), Ca (4/5) and Alkalinity (5/5) exceeds the Drinking Water — Specification
(IS 10500:2012), as stagnation of effluent causes seepage into ground water.

4. The opinion of Agriculture Department given below may be considered for

S.

6.

implementation

a) The unit shall plant Casuarina short rotation clones like TNAU Casuar ina
MTP 1 and TNAU Casuarina MTP 2 due to its fast growth, multiple utility,
nitrogen fixing ability and amenability towards all types of agro and farm
forestry systems. The Eucalyptus grandis and Melia dubia are all suitable
for planting.

b) Though Prosopis Juliflora is a drought tolerant hardy plant which extracts
more water it is considered an invasive tree species. As the invaded area is
large and labour intensive, planting the other above said tree species in
phased manner can be carried out for efficient utilization of effluent water

The unit shall take necessary steps to treat the stagnated effluent mixed with rain
water in the proposed anaerobic pit immediately and shall ensure that there is N0
stagnation of effluent in the incomplete pits.

The unit shall improve the aesthetic conditions of the Effluent Treatment Plant

and to dispose the sludge / scums into Sludge Drying Beds only. for further
treatment.

7. The unit shall carry out water and waste water audit so as to reduce the water

A —————

consumption / waste water generation by engaging reputed institutions within six
months.

No 76.MCL'.  .ALAI GUINDY CHERNA! B0 63!
Tel (144 LAV34 2339 Fux D23 3‘.;:_3;:33

District Environmental Engineer C &7

amil Nadu Pollution Conirol Board
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zation under Hazardous
ovement) Rules, 2016
sent of the Board.

& The unit shall file application immediately seeking authori
and Other Wastes (Management and Transboundary M
(for generating used oil from DG sets), along with valid con
Failure to comply with the above directions will lead to further action including

issue of closure direction and disconnection of power supply tothe unit.

The receipt of this préseding shall b acknowiedged: b

S

o
E:r hairman
Ta: = :
The Managing Director, G- AR
M/s. Varalakshmi Starch Industries Pvt. Ltd.,
Alamelupuram Village and Pappireddipatti Village,

Pappireddipatti Taluk, Dharmapuri District,
Sin: 636 805.

Copy to:

1 The Joint Chief Environmental Engineer (M),
famil Nadu Pollution Control Boaid,
Vellore Zone

2 The District Environmental Engineer,
Tamil Nadu Pollution Control Board,
Dharmapuri

2. File Copy

S

District Environmental Enginee? ({7 g

Famil Nadu Dollution Conirol Boar
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TAMIL NADU POLLUTION CONTROL BOARD

Proceeding No.: TNPCB / T2 / F.025102 / Directions / Water / 2022 , dt: 17.10.2022 -

i!

Sub. TNPCB - Industries — M/s. Varalakshmi Starch Industries Pvt. Lid,
S.F. No. 75 pt, 77 pt, 78 pt, 168 pt of Pappireddipatti &121pt, 125pt, 128 -132
pt, 138 pt of Alamelupuram Village, Pappireddipatti Taluk, Dharmapuri District
— Directions issued under Section 33A of the Water (P&CP) Act, 1974 as
amended - Regarding.

Ref. 1. Proceeding No.: TNPCB / T2 / F.025102 / DMP / OL / Directions / W /

2021, Dated: 18.04.2022

2. DEE's Letter No.. DEE / TNPCB / DMP / STARCH / OL / 2021,
Dated: 24.05.2022

3. Board’s Memo No.: T2 / TNPCB / F.025102 / DMP / OL / 2021,
Dated: 17.06.2022

4. JCEE (M)'s Letter. No.: JCEE (M) / TNPCB / VLR / F.No.1510 / DMP-
OL / 2022, Dated: 12.09.2022.

e e e i e e e e e

Whereas, direction was issued to the unit M/s. Varalakshmi Starch Industries Pvt.
Ltd, S.F.No. 75 pt, 77 pt, 78 pt, 168 pt of Pappireddipatti &121pt, 125pt,128 -132 pt,
138 pt of Alamelupuram Village, Pappireddipatti Taluk, Dharmapuri District vide
proceeding 1% cited to comply with certain conditions stipulated therein. Subsequently,
the unit was inspected by the Officials of O/o. DEE, Dharmapuri on 23.05.2022 and
observed that the unit has not complied with most of the conditions of the direction
issued to the unit. In view of the above, DEE, Dharmapuri vide reference 2™ cited

recommended to conduct a personal hearing with unit.

Whereas, the Board vide reference 3" cited, requested the JCEE (M), Vellore to
inspect the unit and give a personal hearing and send a detailed report. Based on the
Board's instruction, the unit was inspected by the JCEE (M), Vellore along with the
Officials of Olo. DEE, Dharmapuri on 04.08.2022 and observed that the unit has not
complied with any of the conditions imposed in the direction issued to the unit.

Whereas, unit was requested by the JCEE.iM) to attend the personal hearing in
the Olo. JCEE(M), TNPCB, Vellore on 22.08.2022 with all relevant particulars. The
Managing Director of the above unit attended the personal hearing on 22.08.2022 and
during the personal hearing the DEE, Dharmapuri was also present. During the
personal hearing, the unit was requested to furnish certain details including action plan
with time schedule for revamping the existing ETP.

No. 76. MOUNT SALAI, GUINDY, CHENNAI" 800 032
Telephone : 22353134 to 141, Fax : 044-22353068 g)

District Environmental Fnoineex
YA tamil Nadu Pollution Control Board
DHAHEMAFPURL
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Whereas, in response to the personal hearing conducted with the unit by

JCEE (M), Vellore, the unit has sent a reply vide letter 25.08.2022. From the same the
JCEE (M) observed that,

1)

2)

3)

4)

The unit has not complied the most of the directions issued by the Board vide
board's proceedings dt: 18.04.2022. The unit has not improved the existing ETP
so far and the existing ETP will not serve the purpose of satisfying the treated
effluent standards as prescribed by the Board.

The unit has to conduct detailed study by a reputed institution by Anna
University, Chennai / IIT Chennai on water and waste water audit and adequacy
of their existing and proposed effluent treatment plant systems.

The unit has not satisfied the treated effluent standards prescribed by the Board,
as collected from November 2021 to June 2022. The main parameters TSS,
BOD & COD are mostly exceeding the standards prescribed by the Board.

The unit has not taken any efforts to replace the Seemai Karuvelam and to plant
the native species as suggested by the Agricultural Department till date.

In the view of the above, JCEE (M), Vellore, vide letter 3" cited has

recommended to direct the unit to furnish certain details immediately.

In the light of the above, the unit of M/s. Varalakshmi Starch Industries,

Alamelupuram Village, Pappireddipatti Taluk, Dharmapuri District is issued with the
following directions under Section 33A of Water (Prevention and Control of Pollution)
Act, 1974.

A

The unit has to furnish an_action plan with time schedule for revamping the
existing FTP provided so as to safisfy the treated effluent standards as
prescribed by the Board and remove the Seemai Karuvelam trees already
planted by them and replacing the same by planting the native species as
recommended by the Agriculture Department along with proposal for safe
disposal of entire quantity of treated effluent within 15 days.

. The unit shall ensure that the treated effluent is uniformly dispersed for green belt

development without any stagnation and also shall not discharge any treated
luntreated trade effluent in to nearby water bodies

The unit has to furnish the report on Water and Wastewater audit and
grouﬁdwater quality study carried out by reputed Institution like Anna University,
Chennai / IT Chennai within three months.

The unit has to cover the area of the storage of wet Tapioca Thippi by providing a
shed within 3 months.

Bistrict Environmental Engincer( f:/l

Tamil Nadu Pollution Control Boan
e BHARMAPUR!
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5. The unit has to provide proper storm water drain to restrain the rain water mixing

|

with trade effluent generated from the process area within three months.

6. The unit shall provide compound wall around the green belt area and ETP area
within nine months.

7. In order to ensure for the compliance of the above directions 1 to 6, the unit shall
furnish a Bank Guarantee for Rs. 50 Lakhs with validity for two years within a
week’s to the TNPCB, Chennai. (Format enclosed)

Failing to comply with the above direction, further action will be initiated against
the unit on merits in accordance with law without any prior intimation.

The receipt of this proceeding shall be acknowledged.

Enclosure: As above
di""’ e / H

{
For Chairperson
Can— e
wl»

To \')\
The Managing Director,
M/s. Varalakshmi Starch Industries Pvt. Ltd.,
Alamelupuram Village, Pappireddipatti Taluk,
Dharmapuri District
Pin: 636 905

Copy To

1. The Joint Chief Environmental Engineer (M),
Tamil Nadu Pollution Control Board,

Vellore Zone - JCEE (M) is requested to furnish quarterly report on the unit’s
operation.

2. The District Environmental Engineer,

Tamil Nadu Pollution Control Board,

Dharmapuri.

- The DEE, Dharmapuri is requested to monitor the above unit closely. After
getting the reply for the above directions and Bank Guarantee from the unit,
the DEE shall examine the issue of renewal of consent for current year.
Based on the performance of the ETP operations and compliance of the
directions, further renewal shall be decided by DEE. Further, the DEE is

requested to furnish monthly report on the unit's operation.

: .+ Environmental Engineel
Dicirict Environmea 1:‘ 2
yamil Nadit Pollation Conirol Boag] CE?/
PHARMAPURL
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Proceeding No.: TNPCB / T2 / F.025102 / DMP / Closure / Water / 2022, dt:08.11.2022
Sub.: TNPCB - Industries — M/s. Varalakshmi Starch Industries Pvt. Ltd, S.F. No. 75 pt, 77
Pt, 78 pt, 168 pt of Pappireddipatti &121pt, 125pt, 128 -132 pt, 138 pt of Alamelupuram
Village, Pappireddipatti Taluk, Dharmapuri District — Directions for closure and
disconnection of power supply under Section 33A of Water (Prevention and Control of
Pollution) Act, 1974 as amended — Orders issued — Regarding

Ref.. 1. Proceeding No.: TNPCB / T2/ F.025102 / Directions / Water / 2022 , dt:17.10.2022
2. Compliant petition dated 22.10.2022
3. DEE'’s Letter No.: DEE/TNPCB/DMP/F.DMP0013/0L/2021, dt:03.11.2022 and 07.11.2022.

e b

Whereas, Direction was issued to the unit M/s. Varalakshmi Starch Industries Pvt. Ltd,
vide proceeding 1* cited under Section 33A of Water (Prevention and Control of Pollution) Act,
1974 as amended to comply with certain conditions.

Whereas, the unit vide letter dated 19.10.2022 has requested certain details pertaining
to the said Direction issued to the unit, for which Board vide letter dated 27.10.2022 instructed
the unit to comply with the Direction issued within the prescribed time limit and to furnish the
status report on compliance on weekly basis.

Whereas, a complaint petition was again received vide reference 2™ cited against the
operation of M/s. Varalakshmi Starch Industries. In this regard, the unit was inspected by the
officials of O/o. DEE, Dharmapuri on 03.11.2022 and during inspection the following
observations were made.

1. The unit was not in operation and no production has been observed, however the unit
has started receiving tapioca roots from the farmers for commissioning its crushing
activity.

2. As the unit was not in operation during inspection, no trade effluent was generated

3. The unit was in the process of revamping the existing ETP. The unit has proposed to
install MBR as additional component in the treatment plant and was carrying out civil
works for mounting the same. The unit has installed Filter press and one of the ETP
components and not yet commissioned.

4. The unit is yet to take steps for removal of seemaikaruvelam trees already planted by
them and replacing the same by planting the native species as recommended by the
Agriculture Department

5. The unit has not furnished any action plan with time schedule for carrying out Water and
Waste water audit and ground water quantity study through reputed institution like Anna
University, Chennai / lIT Chennai

6. The unit has not taken any steps to provide shed cover the area of the storage of wet
Tapioca Thippi and has also not furnished any action plan for the same.

7. The unit has not taken any steps to provide proper storm water drain to restrain the
rain water mixing with trade effluent and has also not furnished any action plan for
the same.

8. The unit has not taken any steps to provide compound wall around the green belt area
and the ETP area and has also not furnished any action plan for the same

9. The unit has not furnished Bank Guarantee for Rs 50 Lakhs with validity for two years for

. compliance of the Directions issued.

District £

nvironmenta! Enaineey .
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10.Report of Analysis of the samples collected at the outlet of the ETP on 13.11.2021,
09.12.2021, 15.12.2021, 28.01.2022, 25.02.2022, 16.03.2022, 05.04.2022, 09.05.2022,
22.06.2022 reveals that the parameters TSS, TDS, BOD and COD exceeds the standards
prescribed by the Board.

Whereas, the DEE, TNPCB, Dharmapuri vide reference 3" cited has recommended for
direction for closure and disconnection of power supply to the unit under Section 33A of Water
(Prevention and Control of Pollution) Act, 1974 as amended.

In the light of the above said facts it is decided to issue direction for closure and
disconnection of power supply to the unit of M/s. Varalakshmi Starch Industries Pvt. Ltd, S.F.
No. 75 pt, 77 pt, 78 pt, 168 pt of Pappireddipatti &121pt, 125pt, 128 -132 pt, 138 pt of
Alamelupuram Village, Pappireddipatti Taluk, Dharmapuri District under Section 33A of Water
(Prevention and Control of Pollution) Act, 1974 as amended for the above violations.

Therefore, in exercise of the powers conferred under Section 33A of Water (Prevention
and Control of Pollution) Act, 1974 as amended, it is hereby directed that the unit of M/s.
Varalakshmi Starch Industries Pvt. Ltd, S.F. No. 75 pt, 77 pt, 78 pt, 168 pt of Pappireddipatti
&121pt, 125pt, 128 -132 pt, 138 pt of Alamelupuram Village, Pappireddipatti Taluk, Dharmapuri
District shall be closed and power supply shall be disconnected with immediate effect.

This order of closure and disconnection of power supply is issued by Chairperson as per
the delegation of powers issued by the Board vide B.P.No.9, dated 11.03.1994.

The receipt of this proceeding shall be acknowledged.

(&)

ll

Sdl-
Chairperson
To:
The Managing Director,
M/s. Varalakshmi Starch Industries Pvt. Ltd.,
Alamelupuram Village, Pappireddipatti Taluk,
Dharmapuri District - 636 905
Copy to:
1. The District Collector,
Dharmapuri District
2. The Joint Chief Environmental Engineer (M),
Tamilnadu Pollution Control Board,
Auxilium College Road , (Opposite to Auxilium College) Gandhi Nagar,
Vellore -632 006.
3. The District Environmental Engineer,
Tamilnadu Pollution Control Board,
SF.No.415/1,Adhiyaman kottai - Hosur Bypass road,
A.Reddihalli village(Near to Don Bosco College),
Dharmapuri Taluk, Dharmapuri District - 636 809.
4. The Superintending Engineer / Dharmapuri
Salem Main Road, Opposite to Collectroate,
Dharmapuri — 636 705
E-mail : sedpi@tnebnet.org
5. The Assistant Engineer / Pappireddipatti/Town,

Town Pappireddipatty 33KVSub station campus,
Pappireddipatty — 636905 g{ i\ lj),[
E mail: vid129ae@tnebnet.org. o

/6' P Lony or Chairperson
{isirict Environmental Engineer
sl Madu Poltution Control Boar A
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Proceeding No.: TNPCB / T2 / F.025102 / DMP / Closure / Water / EB / 2022, dated:
08.11.2022
Sub.: TNPCB - Industries — M/s. Varalakshmi Starch Industries Pvt. Ltd, S.F. No. 75
pt, 77 pt, 78 pt, 168 pt of Pappireddipatti &121pt, 125pt, 128 -132 pt, 138 pt of
Alamelupuram Village, Pappireddipatti Taluk, Dharmapuri District — Direction for
disconnection of power supply to the unit under Section 33A of Water
(Prevention and Control of Pollution) Act, 1974 as amended — Orders issued —
Regarding.
Ref.: 1. Proceeding No.: TNPCB / T2 / F.025102 / DMP I Closure / Water / 2022,
dated: 08.11.2022
2. Memo No.: SE / Comm. / EE 3 / Assistant Environmental Engineer — 1 /
TNPC Board / D 320 / 2002, dated: 04.12.2002 from the Chairman, TNEB to
Superintending Engineers of all electricity Distribution Circles, TNEB.

Wik

Tamil Nadu Pollution Control Board enforces the provisions of Water (Prevention
and Control of Pollution) Act, 1974 as amended. As per Section 33A of Water
(Prevention and Control of Pollution) Act, 1974, the Board is empowered to issue
Directions for closure, prohibition or regulation of any industry and stoppage of
electricity or any other services. Instructions have been issued by Tamil Nadu Electricity
Board in this regard vide reference 2™ cited.

In this connection, a copy of Board's Proceeding 1% cited is also enclosed
wherein directions have been issued under Section 33A of Water (Prevention and
Control of Pollution) Act, 1974 as amended for closure and disconnection of power
supply to the unit of M/s. Varalakshmi Starch Industries Pvt. Ltd, S.F. No. 75 pt, 77 pt,
78 pt, 168 pt of Pappireddipatti &121pt, 125pt, 128 -132 pt, 138 pt of Alamelupuram
Village, Pappireddipatti Taluk, Dharmapuri District in view of the reasons stated therein,

It is hereby further directed in exercise of the powers conferred under Section
33A of Water (Prevention and Control of Pollution) Act, 1974 as amended, the power
supply to the above said unit shall be disconnected with immediate effect.

The receipt of the proceeding shall be acknowledged and the action taken in this
regard shall also be intimated to this office at the earliest.

Enclosure: As above.

“ho

Sdi/-
Chairperson
To
1. The Superintending Engineer / Dharmapuri
Salem Main Road, Opposite to Collectroate, g
Dharmapuri - 636 705 %
[¥eisict Pnciroiomental Coginee; (ﬂ C
L iNGdu Poi et Conirol Beard /

HAWMAPURIE
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2. The Assistant Engineer / Pappireddipatti/Town,
Town Pappireddipatty 33KVSub station campus,
Pappireddipatty — 636905
E mail: vid129ae@tnebnet.org.

Copy to:

1. The District Collector,
Dharmapuri District

2. The Joint Chief Environmental Engineer (M),
Tamilnadu Pollution Control Board,
Auxilium College Road , (Opposite to Auxilium College) Gandhi Nagar,
Vellore -632 006.

3. The District Environmental Engineer,
Tamilnadu Pollution Control Board,
SF.No.415/1, Adhiyaman kottai - Hosur Bypass road,
A.Reddihalli village(Near to Don Bosco College),
Dharmapuri Taluk, Dharmapuri District - 636 809..

4. The Managing Director,
M/s. Varalakshmi Starch Industries Pvt. Ltd.,
Alamelupuram Village, Pappireddipatti Taluk,
Dharmapuri District

Pin: 636 905 ;’
5. File Copy offu |2
- For Chairperson

District Environmental Enginesy 0/[/

Tamil Nadu Pollution Centrol Boar
DHAEMAPURLE
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GOVERNMENT OF TAMIL NADU

Abstract

ENVIRONMENT CONTROL — Control of Pollution of Water Sources —
Location of industries within 1 K.M. from the embankments of rivers, streams,
dams etc. - Imposition of restrictions - Orders - Issued.

o s e e o

ENVIRONMENT AND FORESTS (EC-1) DEPARTMENT

G.O. Ms. No: 213 Dated the 30th March, 1989.

Read:

(1) G.O. Ms. No:1 Environment Control Dated: 6.2.84

(2) From the Member Secretary, Tamilnadu Pollution Control Board Lr.
No:BMS(1)/18878/88 Dated: 23.8.88.

(3) From the Chairman, Tamilnadu Pollution control Board Lr. BMS(1) /
44365/88 Dated: 3.1.88 and letter of even no. Dated: 30.12.88.
ORDER:- '

In the Government Order first read above, the Government have
ordered, among other things, that no industry causing serious water pollution
should be permitted within one kilometer from the embankments of rivers,
streams, dams etc. and that the Tamilnadu Pollution Control Board should
furnish a list of such industries to all local bodies. It has been suggested that it
is necessary to have a sharper definition for water sources so that ephemeral
water collections like rain water ponds, drains, sewerages (bio-degradable)
etc. may be excluded from the purview of the above order. The Chairman,
Tamilnadu Pollution Control Board has stated that the scope of the
Government Order may be restricted to reservoirs, rivers and public drinking
water sources. He has also stated that there should be a complete ban on
location of highly polluting industries within 1 kilometre of certain water

sources.



=

2. The Government have carefully examined the above
suggestions. The Government improve a total ban on the setting up of the
highly polluting industries mentioned in Annexure — | to this order within one
kilometer from the embankments of the water sources mentioned in Annexure
Il to this order.

3. The Government also direct that under any circumstance if any highly
polluting industry is proposed to be set up within one kilometer from the
embankments of water sources other than those mentioned in Annexure-|l to
this order, the Tamilnadu Pollution Control Board should examine the case

and obtain the approval of the Government for it.
4. The receipt of this order may be acknowledged.
(BY ORDER OF THE GOVERNOR)

D. SUNDARESAN,

COMMISSIONER AND SECRETARY
TO GOVERNMENT

To

The Chairman,

Tamilnadu Pollution Control Board
32, Santhome High road,

Madras — 600 004.

All Heads of Departments

All Departments of - Secretariat, Madras - 9.
ANNEXURE - |

LIST OF HIGHLY POLLUTING INDUSTRIES

1. Distilleries

2. Tanneries, Sago, Sugar, Dairies and Glue

3. Fertilizer

4. Pulp & Paper (with digestor)

5. Chemical units generating trade effluent containing such pollutants which
may to pollute air, water and land before treatment and those chemicals which
may alter the environmental quality by under going physical, chemical and
biological transformation.

6. Petroleum Refinery

7. Textile Dyeing Units

8. Steel Plant (Electroplating, heat treatment etc.)

9. Ceramics



10. Thermal Power Station

11. Basic Drug Manufacturing Units

12. Pesticide

13. Asbestos

14. Foundries

ANNEXURE Il OF G.0. Ms.No:213 E&F (EC-l) Dept. Dated:30.3.89
LIST OF RIVERS, STREAMS, RESERVOIRS, ETC.

(9

S.No Rivers Tanks and Canals

1 2. Reservoirs 4,

3.

MADRAS & CHENGALPATTU DISTRICTS
Araniyaru Chembarambakkam | Upper supply Channel (Poondi to
2. Koaratalaiyar Tank Cholavaram)
3 Cooum Thenneri Hissa Lower supply Channel (Cholavaram
4. Adayar Tank to Redhills)
5. Palar Uthiramerur Tank Cheyyar Anicut Main Channel
6. Nagari Maduranthagam
7. | Nandiyaru Tank
8. Cheyyar Parayankalathur
9. Kiliyaru Tank
10. | Ongur Cooum Tank

Manimangalam
Tank

Poondi Reservoir
Cholavaram Lake

Red Hills Lake
SOUTH ARCOT DISTRICT -
1. Varahanadhi Wellington
2 Malattaru Reservoir

Vidur Reservoir
3, Pennaiaru Gomuki Reservoir
4, Gadilam Manimukthanadhi
5. Vellar Reservoir
6. Coleroon Veeranam Tank
7 Tundiaru Perumal Tank
8. Pambaiyar
9. Gomuki
10. | Manimukthanadhi |
T Musukunda

Nadhi

Sathanur Reservoir Project Canal
Sathanur Reservoir Project Right
Bank Canal

Pambai Channel
Malattar Channel
Raghavian
Channel
Sithalingamadam
Channel
Vadamarudur
Channel

Thirukkoilur
anaicut

' Maragadapuram

Channel

Alargal Channel
Kandapakkam
Channel

Ellis Choatry
Anaicut




(9

Eralur Channel |
12. | Thurinjalar Wellington Reservoir Supply
Channel (From Toludur Regulator)
13. | Vasistanadhi Wellington Reservoir Main Canal
14, | Vadavar Wellingdon Reservoir Low Level
Canal.
Pelandorai Anicut Main Channel
North Rajan Lower Coleroon
Channel Anaicut.
South Rajan
Channel
Kunukkumanniyar
Channel
Vellar Rajan
Channel .
Veeranam and igg}g?om
New Supply
Channel
Gomuki Reservoir
Main Canal
Manimukthanadhi
Reservoir Main
Canal
Vridhachalam Anaicut Main
channels (North & South)
Mehamathur Anaicut Channel
THANJAVUR DISTRICT .
1. Cauvery Grand Anaicut Canal
2. Coleroon Lower Coleroon Anaicut Canals
3. Kodamurutty
4, Arasalar
5. Veerasholan
6. Vikramanar
7 Vennar
8. Vettar
9. Vadavar
10. | Koraiyar
11. | Paminiar
12. | Pandavayar
13. | Vellayar
14. | Mulliyar
15. | Ayyanar
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TRICHY DISTRICT
1. Cauvery Ponnaiyar North bank Canal | Kattolai Bed
Reservoirs South Bank Regulator
Canal
Kattalai Right-Left Canal
2. Amaravathi Uyyakondan Channel
3 Coleroon Nanganur channel

Pullambadi Channel

Ponnaniyar Reservoir new Canal

PUDUKKOTTAI DISTRICT.

1 Vellar - Grand Anicut Canal
2, Ambuliyaru

3. Agniceru

4 Koraiar

MADURAI DISTRICT

1. Vaigai Vaigai Reservoir Gungun Valley Anaicut Canals
2. Suriliyar Sathiar Odai Periyar Main Canal

Reservoir
3. Kottakudiar Manjalar Canal

Thirumangalam Main Canal

Sathiar Odai Reservoir Canals

ANNA DISTRICT

1. Shanmughanathi | Palar Porandalar Palar-Porandalar Main Canal
Thadakulam Tank canals
2. Koduvanaru Parappalar Ramasandram Anicut Channel
(Posappalam)
Vardamahadhi Reservoirs System
3. Manjalaru Vardamanadhi Vardamahadhi Reservoirs System
4. Mamdanadhi Manjalar Thirumangalam Main Channel
5. Palar-Porandalar | Kodaikanal Lake Periyar Main Canals |
6. Parajipalar Berijam Lake Murudanadhi Reservoir Left & Right
Side
2 Vaigai River Kamaraj Sagar Mayalaru Reservoir Canals
RAMANATHAPURAM DISTRICT
8 Vaigai R.S. Mangalam -
Tank
2, Vaipparu Ramanad Big Tank | --
3. Vembaru Kanoor Tank -
4. Maranadu Tank -
PASUMPON MUTHURAMALINGAM DISTRICT
i Vaigai - Periyar Main Canals
2. Manimuthar
KAMARAJAR DISTRICT

—

| Vaipparu

| Kullur Sandai




®

Reservoir
2. -- Vembokot.ai
Reservoir
THIRUNELVELI KATTABOMMAN DISTRICT
1. Thamaraparani Manimuthar North Kodamelagian Channel
2. Karuppanadhi Karuppanadhi Nadiyunni Channel
3. Chettiar Ramanadhi Kannadian Channel
4, Servalar Gatana Kodayan Chennel
5. Manimuthar Papanasam Palayam Channel
Kadamba Tank Tirunelveli
Vijayanarayar .
Periyakulam Tenkal Channel | Ramanath
Tenkanai Tank Vadakkal Reservoir
Channel

Manimuthar Reservoir main
Channel-Gatana Reservoir
Arasapattu Channel
Vadakuruvaipathu Channel Gatana
Reservoirs

Radhapuram Channel

VOC CHIDAMBARANAR

DISTRICT

Marudur Melakkal Channel

1. Tambaraparani Korampallam Tank
G 2 Vaippar South Main Channel of
Srivaikundam Anicut
North Main Channel of Srivaikundam
Anicut
KANYAKUMARI DISTRICT
1. Kodaiyaru Pechiparai Padmanabhapuram Puthen Channel |
2. Valliar Perunchani Pandiankal
3. Palayaru Chittarl Thovala Channel
i S “[N.P.Channel _ -
| Pazhayaru .
E.K. Kal System
A.V.M. Channel

Thiruvithancode Canal System

Pechiparai Left Bank Canal |

Pattanamkal System

Radhapuram Canal

COIMBATORE DISTRICT

1 Bhavani Parambikulam Ramakulan Channel
2 Noyyal Sholayar Kallapuram Channel
3 Amaravathi Amaravathi Parambikulam Right Left Canal
Parambikulam Main Canal
Bhalli Channel system N
4. Aliyar Aliyar Vettaikaranpudur Canal




(@

Poruvanpallar Sethumadai Canal
Thunnokhadam Udumalpet Canal
Upper Nivan Aliyar Feeder Canal
Lower Nivan Pollachi canal
Thirumathi
NILGIRIS DISTRICT
1. Moyar Upper Bhavani Avara Halla Canal
2. Bhavani Emerald
3. Pillur Pallam Avalanche
4, Kulkathurai Halla | Pillur
5. Dedarahalla Kundah
6. Avarai Halla Paikara
4 Paikara Ooty Halla
8. Amkour halla Parson Valley
9. Singar Glemergon
Singara
PERIYAR DISTRICT
1 Cauvery Bhavani Sagar Modineri Anicut Canals
2. Bhavani Uppar Thadappalli Channel
Lower Bhavani Channel
Kalingarayan Anicut Canal
3. Moyar Uttamalaikarai Odai | Upper Reservoirs canal
4. Noyyal Varattapallam Vattamalai Kaveri odai Reservoirs
Canal
i Gunderipallam Varattappallam Keshmir Canal
Gunderipallam Reservoirs right side
and left side canals
SALEM DISTRICT
1. Cauvery Mettur Reservoir Mettur Canals (East & West Bank
canals) S
2, Thirumanimuthar | Yercadu Lake
3. Vashishtanadhi
DHARMAPURI DISTRICT
1. Cauvery Krishnagiri Krishnagiri Reservoir Main Canal
Reservoir o
2. Pennaiyaru Chinnar Reservoir | Bargur Tank Supply Channel (West
& East)
3. Palar Thunvalahalli Nedungal Anicut Channel
Reservoir
4. Chinnar | Bargur Big Tank Devarahalli Tank Supply Channel
5. Chinnar Il Mettur Reservoir Chinnar Reservoir Right Side
Channel
6. Bargur river Pambar
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i Pambar
8. Vaniar
9. Chinnaru
10. | Palaru
NORTH ARCOT DISTRICT
1. Palar Sathanur Reservoir | Mahendravadi |
2. Poiney Dusi Mamandur Channel
Tank Kaveri pak
3, Cheyyar Kaveripakkam Tank | Channel
4, Pennaiyar Sukkiramallur
5. Thurinjilaru ggznnﬂ Palar Anaicut
(Temmampattu)
Channel
Kavai Channel
Govindavadi
Channel
Poiney Eastern
Main Channel . :
Poiney Western Poiney Anicut
Main Channel
Sathanur
Reservoir Project
Canal Sathanur
Sathanur Reservoir
Reservoir Project
Right Bank Canal

D.SUNDARESAN,
COMMISSIONER AND
SECRETARY TO GOVERNMENT
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AT CHENNAI
Appeal No. 77 OF 2022 (S2)

M/s. Varalakshmi Starch Industries (P) Ltd.,

BEFORE THE NATIONAL GREEN TRIBUNAL SOUTHERN ZONE

...Appellant
AND
Tamil Nadu Pollution Control Board
And others.
...Respondents
INDEX
SI.No. Date Description Amexies | Pg. No.
1. |1 09.03.2023 | Affidavit A49 1
2. Enlarged Site Plan A50 12
3. | 16.03.2023 | Proceedings of the 15 Respondent A51 13
4. | 02.03.2023 | Appellants Reply to the 15" Respondent | A52 21
5. Latest Photos of ETP and Green Belt | A53 28

Area

Dated at Chennai on this the 1! day of February, 2023.

0

Counsel for Appellant
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BEFORE THE NATIONAL GREEN TRIBUNAL SOUTHERN ZONE
AT CHENNAI
Appeal No. 77 OF 2022

M/s. Varalakshmi Starch Industries (P) Ltd.,

Rep. by its Director A. Vinoth Kumar

Having its office at:

“Varalakshmi Tower”

No.127/1, 2™ floor,

Gandhi Road,

Salem- 636 007. ~-Appellant

AND

Tamil Nadu Pollution Control Board

Rep. by its Chairperson

76, Anna Salai, Guindy Industrial Estate,

Guindy,

Chennai — 600032 & Ors., ...Respondents

AFFIDAVIT ON BEHALF OF THE APPELLANT

|, A. Vinoth Kumar, Son of V.Anbalagan, Hindu, aged about 36years, having
office at “Varalakshmi Tower”, 2" Floor, 127/1 Gandhi Road, Hasthampatty,
Salem — 636 007, néw temporarily come down to Chennai do hereby solemnly
affirm and state as under: - )
1. | am one of the Directors of the Appellant herein and as such fully
acquainted with the facts and circumstances of the present case. | am

filing this affidavit of the Appellant Company.

2. 1t is submitted that in the above Appeal, this Hon'ble Tribunal on
03.02.2023 ordered as follows:
“...2. It appears that the issue can be resolved by complying with the
directions issued by the Pollution Control Board. Wherever there is any
difficulty, it is for the appellant to meet the Pollution Control Board and
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2

% fo be complied with particulars and the time frame within which the
same could be done. If the said affidavit is f}fed in compliance of the
Pollution Control Board’s requirements, the same would be recorded
and closed. “

3. Itis submitted that pursuant to the order of this Hon'ble Tribunal, the 1%
respondent in its proceedings No.
TNPCB/T2/F.025102/Directions/Water/2023 dated 16/02/2023 directed
the Appellant herein to comply with certain requirements. It is submitted
that the Appellant herein on 02.03.2023 submitted a reply to the 1%
respondent herein on the directions issued on 16.02.2023.

4. It is submitted that the Appellant herein is submitting this affidavit in
compliance/to comply with the directions of the 1*' Respondent dated
16.02.2023 in the following manner:

STAGE OF COMPLIANCE/TIME
FRAME FOR COMPLIANCE

DIRECTIONS ISSUED

The unit shall furnish a time | The appellant has revamped the ETP
and enclosed photographs of the same
from Pg.Nos.123 to 126 along with the

rejoinder to the reply of the respondents

bound action plan for

the ETP
revamping works, so as to

completing

satisfy the treated effluent
standards as prescribed by
the Board within a_month's
time

dated 31.01.2023. The TNPCB's ROAs
(test reports) of the last 3 samples
drawn in the months of Aug 2022 Sep
2022 and Jan 2023are “WITHIN THE
STANDARDS PRESCRIBED FOR
DISCHARGE IN OWN LAND FOR
IRRIGATION” which reveals that our
ETP is sufficient to satisfy the treated
effluent Standards provided under
TNPCB guidelines and The Environment

©oror VII’E@(; Starch | u(fiaa (P) Ly
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[ (Protection) Rules, 1986.

T —

The unit shall furnish a time
bound action plan to replace
all the Seemai Karuvelam
trees in the premises with
the native plant species as

by the
Department

recommended
Agriculture

along with the proposal’for
-| safe disposal of entire
quantity of treated effluent

with adequate green belt
area within 15 days.

TNPCB in its consent order dated
29.06.2007 imposed special conditions
to discharge the ftrade effluents -
5,00,100 litres/day from gardening within
the premises irrigation.
Therefore, the appellant had planted
Seemaikaruvelam trees in 38 Acres of
its own land and the trees are around 15
years old well grown trees numbering

around 500 trees per hectare which
trade

and for

consumes the entire treated
effluents being discharged as prescribed
by the TNPCE!.I These trees are being
used for completely consuming the

the greenbelt area. These trees are also
drought tolerant (required io survive
during off-season period when water is
not generated) which is a necessily as
the Appellant being an agriculture based
seasonal Industry does not operate
throughout the Year.

Further, if these trees are cut at a
stretch, then the treated water will not
get consumed leading to violation of the
consent order. Hence, we, may be
permitted to remove Seemaikaruvelam

treated wastewater discharged within |

trees in @ phased mannr;w;?.. 5 acres

* For Varalaksh
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‘per annum by planting native plant]|
species recommended by the
Agricultural Department which would
withstand dry season/non-operation |
seasons in the mean time. |

—

* | The unit shall furnish the

the
marking the green area that

layout of premises
are being maintained.. for
utilisation of treated effluent
along with the plantation
details such as number of
plants, name' of the plant
area

species, plantation

.| etc.,within 15 days

The layout of our entire premises with
Green Belt area being maintained for the
utilisation of treated effluent is enclosed
herewith. Around 500 Seemaikaruvelam
trees per hectare and out of which about
100 frees are with creepers. The total
area in which Seemaikaruvelam trees

and creepers are about 16 Hectares.

The unit shall cover the
storage area of wet Tapioca
Thippi by providing a shed
within a month’s time.

As of now, the Tapioca crushing season
has just finished. Wet Thippi stock is in
the yard (storage area). It is now being
gradually removed for sun drying and
the Yard will become empty by June
2023. After that, we will commence and
complete th;-z roofing works before the
within

next rainy ie..

31/10/2023.

season,

The unit shall conduct Water
audit
through reputed institution
like University,

and Wastewater

Anna

The project has been assigned to
reputed Anna University, Chennai and
their fees of Rs.8.18 lakhs has also been

~ st T
paid on 1% October 202/2’7{5\913’. Iimtt?gj?r,

/ \')

For Varalaksh rch | d

®

THKUMAR)

Nirartnr
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s S

ated

| ChennaillT  Madras

| furnish report to the Board.
The time bound action plan
the same shall be
fumished within a month's
time, as the unit has made
payments to The Anna
University, Chennai to carry

and

for

out ETP ad_e;quacy study
only and not for the Wajer
and Wastewater audit as
| directed by The Board vide
proceeding dated 17.10.22.

until the Tatest board directions d
16/02/23, we were under the impression
that Adequacy report is comprised Of
Water & Wastewater report. Hence‘
immediately on receipt of The Board
Directions dated 16/02/2023, we have |
discussed with the Anna University and
they too have obliged to include audit of
Water & Wastewater with the already
commenced study. A team consisting of
four Technical persons from Anna
University Centre for Environmental
Studies Department visited our unit on
24/02/2023 and throughout the day
conducted a detailed study including
equipments ' and its measurements,
mass balance etc., collected samples at
all levels of Treatment and have also
captured photos and videos, wherever
in

necessary. Continuous work is

progress. :
Since the work involves Anna University
too, we are unable to provide a time
bound action plan for the completion of

the work.

The wunit shall conduct
Groundwater quality study
through reputed institution
like Anna University,

-| Chennai/ IIT Madras in the

Upon receipt of the Board directions
dated 16/02/2023, we have requested
Anna University to conduct ground water
quality study and have vide

QuUr email




green belt
being maintained utilizing the
treated effluent and furnish
the report to The Board
within a month’s time.

208
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areas that are[have asked them to provide us their

offer. They have agreed to conduct the
study and provide us the report on
Ground Water quality. Upon receipt of
the same, immediately we will furnish it
to The Board.

The unit
adequate

shall provide

piezometric
(monitoring) wells in _the
green belt area to monitor
the groundwater quality and
furnish the report to The
TNPCB regularly in view of
repeated comblaint received.
An action plan shall be
submitted within _a month’s

As directed by The Board, we will
provide the monitoring wells in our
Green Belt area, within April 2023.

time.

The unit shall  stop | Atno point of time, we are letting out our
discharging treated | Raw Effluent and Treated effluent into
Juntreated  trade  effluent | any canal or water bodies. The outfall

through the outfall located
near ETP area into the
Peeniyar canal immediately
and shall ensure that there is
no access for the treated
Juntreated trade effluent to
nearby water bodies, outside
the premises either directly

and indirectly. The action

being pointed out is actually a Storm
Water drain. Our Effluent is not a waste
product. It is a valuable by-product for
producing Bic-gas. It is 100% utilised
and we will never release it in any canal
or water bodies. During heavy rains,
once our Rainwater Harvesting Pond
gets completely filled, the excess rain

water passes into tr}effqule Stream as |

For Varalakshmi-Starch Industrigs (P) L

Niractor
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| a

r€porteq to The Board within
Week’s timel.

The unit shall dewater the
stagnation of water in the pit
Provided for the proposed
anaerobic reactors
immediately  ang shall
maintain the' sludge drying
beds properly and shall

| report to The. Board within a

week's time.

aken in this regard shall b

\

209

? 7
the rain watér cannot be aliowed to mix |

with waste water, as per the TNPCB
norms,

The rainwater stagnated in the pit of the
proposed anaerpbic reactors during the
monsoon period is being continuously
dewatered. The 5 nos, of sludge drying
beds are alsp being properly maintained.

10.

The unit shall check the
stability of the ETP, by
engaging reputed institution
like Anna University,
Chennai / IIT Madras and
furnish the report to the

TNPCB within a month's

time.

Upon receipt of the Board directions
dated 16/02/23, for getting the report on
the Stability of our ETP, we have
approached the Anna University vide our
email and work order dated 27102723
and have asked them to provide us their
offer. They have agreed to conduct the
study and provide us the ETP Stability
report Upon receipt of the: same,
immediately we will furnish it to The
Board. Since checking and reporting lies
with Anna Univérsity. we are unable to
confirm the duration,

1L

The wunit shall /
maintain Electro Magnetic

install

Electro: Magnetic Flow Meters, one in

the Raw Efﬂqent Feedi

ool



‘3 [ Flow meter with computer [ anofher ons for outist e aready ]

12.

recording arrangement at the
inlet and outlet of the ETp
within_a month’s time and

shall furnish monthly report
to The Board.

——

In order to ensure the
compliance of the aboye
directions 1 fo 11, the unit

shall furnish g Bank

Guarantee for Rs.50 Lakhs
valid for one year to the
TNPCB within 2 month's
time (Format énclosed)

—— e
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available. Manual recording is being
done. Since this being a new direction,
Installation works for enabling computer
recording s on-going and will be
commissioned in about a months’ time.

i

The ‘Board insisting the industry for
Furnishing Bank Guarantee, is to ensure
installation of Pollution control measures
within the time‘ schedule, as per the
above,

Since already, we ourselves have
Voluntarily invested g huge: sum of
around Rs.420 |akhs in setting up of
Secondary Treatment Plant for ensuring
zero defect treatment, which is up to
date ‘latest technology, from our own
source from capital feserves, as we
could not obtain financial assistarice
from our Bank: due to non-holding of
valid consent order. The basis for asking
us to furnish Bank Guarantee is to
ensure that,we make timely necessary
investments to ensure the treated
effluents meet the PCB stant‘iards. The
Boarqi insists the industries to furnish
bank guarantee to ensure that we will
install pollution control measures within
the time schedulg as ured. But in our
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case, when we have already completed
the investments, the need for Bank
guarantee which is an additional burden
on the industry as a tool to pressurize us
is not required.

We are submitting proof for payment
of 420 Lakhs : towards purchase of
Secondary treatment Plant is
enclosed herewith.

Hence, this direction for Mrni§hing Bank.
Guarantee may be waived.

13.

The unit shall ensure the
Compliance of all the above
said conditions and furnish
the compliance report to The
Board so as to examine the
issue of renewal of consent
to the unit.

We have already revamped our ETP
and the same can be ascertained from

the PCB Lab ROAs since August 2022

itself.

We have never discharged trade
effluents into the channel. Moreover the
trade effluent is a valuable by-product
for production of valuable Biogas.

Now we had herewith has enclosed the
layout of our entire premises marking
the Green Belt area. We will complete
construction of Thippi Shed roofing
before 31/10/23.

We will provide monitoring wells in a
months’ time. The present Electro Flow
Meter readings will be computerised
upon completion of the on-going process
of Membrane reactors —operations. |
We will fully co-operate and get the audit

O VATRIARG e Bt
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[and  study reports of 1.Water&
Wastewater, 2. Ground Water Quality
and 3. ETP Stability done through Anna
University at the earliest.

We request to waive the Bank
Guarantee ‘based on the invested
Rs.420 lakhs instead of this Rs.50 lakhs. |
Thus, we have ensured to comply by all
the directions issued by The Board. |

o

9. Itis submitted that the Appellant unit which is in operation for the past

over 25 years by strictly following the norms' of the Pollution Control
Board and without any kind of complaints against it. It is submitted that
unfortunately when the appellant approached the respondents for
renewal of consent, different kinds of direstions are being issued from
time to time.

. Itis submitted that standards for land irrigation prescribed for Discharge

of Trade Effluent (TNPCB guidelines TNPCB B.P. Ms. No. 30 Dated:
21.02.1984) and The Environment (Protection) Rules, 1986, for Total
Suspended Solid (TSS) is 200 mg/L, max, Biochemical Oxygen
Demand (BOD) is 100 mg/L max, Chemical Oxygen Demand (COD) -
Nil, Total Dissolved Solids (T DS) - 2100 mglL: max. Whereas, whileso,
the 1% respondent in its Consent Order No. 2005130094389 dated
02/03/2020 prescribed different standards for the appellant wz Total
Suspended Solid (TSS) is 100 mg/L, ‘max, Biochemical Oxygen
Demand (BOD) is 30 mg/L max, Chemical Oxygen Demand (COD) -

~ 250. The appellant pray that the Hon'ble Tribunal, to direct the 1%

respondent to prescribed standards by following its guidelines dated

21.02.1984 and Environmental (Protection) Rules, 1986 while issuin
renewal of consent.
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'Y
Therefore, it is humbly prayed that this Hon'ble Tribunal may be
pleased to record this Affidavit and further direct the respondents to
renew the order of consent by following its guidelines dated 21.02.1984
and Environmental (Protection) Rules, 1986 and thus render justice,
For Varalaksfimi Starch in (P) Ld
UINOTHKUMAR)
Solemnly affirmed at Chennai BEFOREDME““
On this the 9" day of March, (?.5 ( ; g
2023 and signed his name YY1 O
In my presence. - . ADVOCATE; CHENNAI
(P. < "PRABHO
No' 265
NWLe

cHIoYy.
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74
TAMILNADU POLLUTION CONTROL BOARD

Proceeding No.: TNPCB / T2 / F.025102 / Directions / Water / 2023 , dated:
16.02.2023
Sub.  TNPCB - Industries — M/s. Varalakshmi Starch Industries Pvt. Ltd, S.F.No. 75
P, 77 pt, 78 pt, 168 pt of Pappireddipatti &121pt, 125pt,128 -132 pt, 138 pt of
Alamelupuram Village, Pappireddipatti Taluk, Dharmapuri District — Directions
issued under Section 33A of the Water (P&CP) Act, 1974 as amended -
Regarding.
Ref. 1. Proceeding No.: TNPCB / T2 / F.025102 / Directions / Water / 2022 , dated:
17.10.2022
2. Proceeding No.: TNPCB /T2 / F.025102 / DMP / Closure / Water / 2022,
dated: 08.11.2022
3. The Hon'ble NGT order dated 09.12.2022 in Appeal No. 77 of 2022.
4. Report of the Board Senior Officials committee, dated 03.01.2022.
5. The Hon'ble NGT order dated 03.02.2023 in Appeal No. 77 of 2022.

et e e e e e

Whereas, direction has been issued to the unit M/s. Varalakshmi Starch
Industries Pvt. Ltd, S.F.No. 75 pt, 77 pt, 78 pt, 168 pt of Pappireddipatti &121pt,
125pt,128 -132 pt, 138 pt of Alamelupuram Village, Pappireddipatti Taluk, Dhamapuri
District vide proceeding 1** cited to comply with certain conditions stipulated therein.
Subsequently, direction for closure and disconnection of power supply was issued to the
unit vide proceeding 2" cited for not complying with any of the direction issued to the
unit vide proceeding 1% cited.

Whereas, during the Hon'ble Legislative Assembly Petition Committee meeting
held on 09.11.2022, complaint petition no. 6988 received against the unit was reviewed.
In this regard based on the Hon'ble Legislative Assembly Petition Committee’s direction,
the District Collector, Dharmapuri vide proceeding dated 15.11.2022 formed a
committee to inspect the unit under the Chairmanship of the District Revenue Officer
and 11 other members comprising the officials of the Agriculture Department, Public
Works Department, WRO Division and Ground Water Division, Survey department,
Fisheries Department, Industry safety and Health, TWAD Board, Food Safety
Department, Tamil Nadu Pollution Control Board and Department of Health and
Welfare. The Petition Committee headed by the District Revenue Officer inspected the
unit on 30.11.2022.

Whereas, the Petition Committee inspection report, dated 23.01.2023 states that,
7 out of 11 Departments inspected the unit confirms the violations in unit's operations.

76, MOUNT SALAI, GUINDY, CHENNAI - 600 032.
Tel : 22353134, 22353135, 22353136, 22353137, 22353138, 22353139, 22353140, 22353141
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Whereas, the unit filed an Appeglgrore the Hon'ble National Green Tribunal,
Southern Zone, vide Appeal No. 77 of 2022. The Hon'ble NGT vide order 3" cited
'ssued interim stay for the closure direction issued to the unit and directed the
TANGEDCO to restore power supply to the unit immediately. Based on the same, the
TANGEDCO has restored power supply to the unit on 12.12.2022.

Whereas, the Board formed a committee on 07.12.2022 comprising senior
officials of the TNPCB to inspect the unit to ascertain the factual status of the unit. In
this regard, the committee inspected the unit on 27.12.2022 and recommended to issue
direction to the unit to comply with certain conditions vide reference 4™ cited.

Whereas, the Hon'ble NGT vide order 5" cited stated that the issue can be
resolved by complying with the directions issued by the Board. Further, the Hon'ble
NGT directed the unit to take appropriate instructions from the Board and file an affidavit
stating the compliance, to be complied with particulars and the time frame.

In the light of the above, the unit M/s. Varalakshmi Starch Industries,
Alamelupuram Village, Pappireddipatti Taluk, Dharmapuri District is issued with the
following directions under Section 33A of Water (Prevention and Control of Pollution)
Act, 1974.

1. The unit shall furnish a time bound action plan for completing the ETP revamping
works, so as to satisfy the treated effluent standards as prescribed by the Board
within a month's time.

2. The unit shall furnish a time bound action plan to replace all the Seemai
Karuvelam trees in the premises with the native plant species as recommended by
the Agriculture Department along with the proposal for safe disposal of entire

quantity of treated effluent with adequate green belt area within 15 days.

3. The unit shall furnish the layout of the premises marking the green belt area that
are being maintained for utilization of treated effluent along the with plantation
details such as number of plants, name of the plant species, plantation area etc,
within 15 days.

4. The unit shall cover the storage area of wet Tapioca Thippi by providing a shed
within a month'’s time.

5. The unit shall conduct Water and Wastewater audit through reputed institution like
Anna University, Chennai / IIT Madras and furnish report to the Boarg, The time
bound action plan_for the same shall be furnished within a month’s time, as the unit
has made payments to the Anna University, Chennai to carry out ETP adequacy
study only and not for the Water and Wastewater audit as directeqd by the Board
vide proceeding dated 17.10.2022.
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6. The unit shall conduct ground water quality study through reputed institution like
Anna University, Chennai / IIT Madras in the green belt areas that are being
maintained utilizing the treated effluent and furnish the report to the Board within a
month's time.

7. The unit shall provide adequate piezometric (monitoring) wells in the green belt
area to monitor the ground water quality and furnish the report to the TNPCB
regularly in view of repeated compliant received. An action plan shall be submitted
within a month's time.

8. The unit shall stop discharging treated / untreated trade effluent through the
outfall located near ETP area into the Peeniaar canal immediately and shall
ensure that there is no access for the treated / untreated trade effluent to nearby
water bodies, outside the premises either directly and indirectly. The action taken
in this regard shall be reported to the Board within a week's time.

9. The unit shall dewater the stagnation of water in the pit provided for the proposed

anaerobic reactors immediately and shall maintain the sludge drying beds properly
and shall report to the Board within a week’s time.

10.The unit shall check the stability of the ETP, by engaging reputed institution like
Anna University, Chennai / IIT Madras and fumnish the report to the TNPCB within
a month'’s time.

11.The unit shall install / maintain Electro Magnetic Flow Meter with computer
recording arrangement at the inlet and outlet of the ETP within a month's time and

shall furnish monthly report to the Board.

12.In order to ensure the compliance of the above directions 1 to 11, the unit shall
furnish a Bank Guarantee for Rs. 50 Lakhs valid for one year to the TNPCB within
a month's time (Format enclosed).

13.The unit shall ensure the compliance of all the above said conditions and furnish
the compliance report to the Board so as to examine the issue of renewal of
consent to the unit.

Failing to comply with the above direction, further action will be initiated against the
unit on merits in accordance with law without any prior intimation.

The receipt of this proceeding shall be acknowledged.

Enclosure: As above j J‘f’]{é%
erson

For Chair

o
|

76, MOUNT SALA|, GUINDY, CHENNAI - 600 032.
Tel : 22353134, 22353135, 22353136, 22353137, 22353138, 22353139, 22353140, 22353141
Fax : 044-22353088
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To
The Managing Director,
Ms. Varalakshmi Starch Industries Pvt. Ltd.,
Alamelupuram Village, Pappireddipatti Taluk,
Dharmapuri District
Pin: 636 905

Copy To

1. The Joint Chief Environmental Engineer (M),
Tamil Nadu Pollution Control Board,
Vellore Zone.

2. The District Environmental Engineer,
Tamil Nadu Pollution Control Board,
Dharmmapuri.
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TO BE TYPED IN Rs.100/- NON JUDICIAL STAMP PAPER

THIS DEED OF GUARANTEE made on the day of
Two Thousand Twenty One by of the one part in favour of Tamil
Nadu Pollution Control Board (TNPCB) of other part.

WHEREAS M’s. running an industry at _____ has
approached the TNPCB for the purpose of and TNPCB
having agreed to consider the request of the industy of M.
under the terms and conditions put forth in

the schedule enclosed hereunder.

AND WHEREAS in accordance with clause of the conditions put
forth in the schedule enclosed hereunder the industry
M. is desirous of furnishing a Bank Guarantee from
for the sum of Rs. towards
security deposit valid for months.

AND WHEREAS at the request of the industry holder the Bank has agreed to
give its guarantee as hereinafter contained. Now this deed witnesses as follows:

We (Bank name and address is to be typed here) (Herein after referred
to as the Bank) do hereby undertake to pay the Board an amount not exceeding
Rs. (amount to be typed in figures & words) against any non-fulfillment
of the conditions contained in the schedule, wholly or partly by the said industry M/s.
(full address of the unit is to be type here) and we, (Bank name and address is to be
typed here) do hereby undertake to pay the amount due payable under this guarantee
without any demur, merely on demand from the Board stating that the amount claimed
is due by non-fulfillment of the conditions in the schedule wholly or partly by the said
industry. Any such demand made on the Bank shall be conclusive as regards the

amount due payable by the Bank under this guarantee. However our liability under this
guarantee herein contained shall remain in full force and effect during the period that
would be taken for the performance of the said schedule and that it shall continue to be
enforceable till all dues of the Board under the schedule have been fully performed and
its claim satisfied or discharged or till the Tamil Nadu Pollution Control Board (Office /
Department) certifies that the terms and conditions of the said schedule have been fully
and properly carried out by the said industry and accordingly discharges the guarantee.
Unless a demand or claim under the guarantee is made on us in writing on or before
(date of expiry of bank guarantee to be typed here) we shall be discharged from all
liability under this guarantee thereafter.



Board shall have ful| liberty without our conperg and without affecting in any manner our
obligation hereunder to every one of the terms and conditions of the said schedule or to
the extent the time of performance by the said industry from time to time or to postpone
for any time or from time to time any of the powers exercised by the Board against the
said industry and forbear and enforce any of the terms and conditions relating to the
said schedule and we shall not be relieved of our liability by reason of any such
variation, or extension being granted to the said industry or for any forbearance, act or
omission on the part of the Board or any indulgence by the Board.

We (Bank name and address is to be typed here) lastly undertake not to revoke

this guarantee during its currency except with the previous consent of the Board in
writing.

(Banker Signature with Seal)
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SCHEDULE TO THE BANK GUARANTEE NO.

M’s. Varalakshmi Starch Industries Pvt. Ltd, S.F.No. 75 pt, 77 pt, 78 pt, 168 pt of
Pappireddipatti 8121pt, 125pt,128 -132 pt, 138 pt of Alamelupuram Village,
Pappireddipatti Taluk, Dharmapuri District

\ Name of the |Bank Terms and conditions
Industry which | guarantee
- applied for the | Rupees

consent of the

Board

(full afld_ress of | Rs.50 1. The unit shall furnish a time bound action plan for
the unit is to be | Lakhs. completing the ETP revamping works, so as to
typed here) satisfy the treated effluent standards as

prescribed by the Board within a month'’s time.

2. The unit shall furnish a time bound action plan to
replace all the Seemai Karuvelam trees in the
premises with the native plant species as
recommended by the Agriculture Department
along with the proposal for safe disposal of entire
quantity of treated effluent with adequate green
belt area within 15 days.

3. The unit shall furnish the layout of the premises
marking the green belt area that are being
maintained for utilization of treated effluent along
the with plantation details such as number of
plants, name of the plant species, plantation area
etc., within 15 days.

4. The unit shall cover the storage area of wet
Tapioca Thippi by providing a shed within a

5. The unit shall conduct Water and Wastewater
audit through reputed institution like Anna
University, Chennai / IT Madras and furnish
report to the Board. The time bound action plan
for the same shall be furnished within a month's
time, as the unit has made payments to the Anna
University, Chennai to carry out ETP adequacy
study only and not for the Water and Wastewater
audit as directed by the Board vide proceeding
dated 17.10.2022.

6. The unit shall conduct ground water quality study
through reputed institution like Anna University,
Chennai / lIT Madras in the green belt areas that
are being maintained utilizing the treated effluent
and furnish the report to the Board within_a
month’s time.

7. The unit shall provide adequate piezometric
(monitoring) wells in the green belt area to monitor
the ground water quality and furnish the report to
the TNPCB regularly in view of repeated
compliant received. An action plan shall be




untreajes! trade effluent through the outfall located
near ETP area into the Peeniaar canal
immediately and shall ensure that there is no
access for the treated / untreated trade effluent to
nearby water bodies, outside the premises either
directly and indirectly. The action taken in this
regard shall be reported to the Board within a
week’s time.

9. The unit shall dewater the stagnation of water in
the pit provided for the proposed anaerobic
reactors immediately and shall maintain the
sludge drying beds properly and shall report to the
Board within a week's time.

10.The unit shall check the stability of the ETP, by
engaging reputed institution like Anna University,

Chennai / IIT Madras and furnish the report to the |

TNPCB within a month's time.

11.The unit shall install / maintain Electro Magnetic
Flow Meter with computer recording arrangement
at the inlet and outlet of the ETP within a month’s
time and shall furnish monthly report to the Board.

12.In order to ensure the compliance of the above
directions 1 to 11, the unit shall furnish a Bank
Guarantee for Rs. 50 Lakhs valid for one year to
the TNPCB. (Format enclosed)

13.The unit shall ensure the compliance of all the
above said conditions and furnish the compliance
report to the Board so as to examine the issue of
renewal of consent to the unit.

(Banker Seal with Signature)

(Banker Name and Code Number)



223 18014001

VARALAKSHMI STARCH INDUSTRIES (P) LTD. TUV

An IS0 9001 : 2008, 1400 , 2004, BS OHSAS 18001 : 2007 Certified Company '{ro_ SoD

MRFS. & EXPORTERS | SUPER HIGH GRADE TﬁPlOCA_SAGO‘ TAPIOCA STARCH, MAIZE STARCH & MODIFIED STARCHES

VSIPL/PCB/2022-23/498/RPAD 02/03/2023

To

The Chairperson

Tamilnadu Pollution Control Board
Chennai

Respected Madam,
Sub:  Board Proceedings dated 16/02/23 received through email from The DEE, Dharmapuri- reg.,

Ref:

1. Proceeding No. TNPCB/T 2/F.025102/Directions/Water/2023dtd. 16/02/2023 received on
18/02/2023 ‘

2. Proceeding No. TNPCB/TZ/F.OzS102/Directfons/Water/?_OZZ dtd. 17/10/2022
Clarification from The DEE, vide letter No.F.DMPQO013/DEE/TNPCB/DMP/OL/2021 dated
22/10/2022

4. Our reply vide No.VSIPL/PCB/2022-23/343/RPAD dated 28/10/2022 for your Proceedings
dated 17/10/22 sent by Registered Post and email on 29/10/2022

5. Proceeding No. TNPCB/T2/F.025102/DMP/CIosure/Water/2022 dtd. 08/11/2022

6. The Hon’ble NGT order dated 03/02/2023 for our Appeal No.77 of 2022

7. and all the earlier correspondences

With reference to the above, we are in receipt of your Board Proceedings, cited in 1% reference
above by email on 18/02/2023 through The DEE (A/C), Dharmapuri and would like to bring to your
kind attention the following.

The Directions issued to us vide The Board proceedings dated 16/02/2023, 1* cited in our above
reference, is almost the same as that of the directions, issued to us vide the Board proceedings
dated 17/10/2022, 2" cited in our above reference to which we had made our detailed point by
point submissions on the slew of directions with evidence of the compliances already completed, the
ongoing works for completion of some directions and submitted perfect reasons for some delays in
completion of certain directions, It was submitted that in compliance with the directions for
improving the performance of the current ETP that was already performing at 99% efficiency we had
already voluntarily commenced installation of a Secondary Treatment Plant as an extension to the
existing ETP by installing Membrane Bioreactor Plant to €nsure zero-defect operation at a Project
cost of around Rs.420 Lakhs, the details such as Purchase Orders (Imported & Indigenous), GST
invoices, Payment transaction details, Civil construction photos etc evidencing the commencement
of works 4 months prior to the proceedings dated 17/10/2022, all of which was shared vide our
letter No. VSIPL/ PCB/2022-23/343/RPAD dated 28/10/2022, cited in 3" reference, sent by

Regd. Office : * Varalakshmi Tower ", I Floor, No. 127/1, Gandhi Road, Salem - 636 007. TN. India. 1S : 899 1§:1319

Ph. (Oftdy 0427 - 4031073 E,‘

Email : OMice@varalakshmistarch.com 1
CIN No. U01532TZ1995PTC006136 www.varalakshmistarch.com PO SRR o A

Factory : No. 7/114-126, Bommidi Main Road, Pappireddipatti (Po), Dharmapuri Dt. - 636 905,
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Registered Post and email through which, we had also requested the Chairperson to kindly provide
us a Personal Hearing before initiating any further action.

If at all the ROAs of treated wastewater samples dated 28/10/2022 for the months of August 2022
and September 2022 stating all the Standards are within the limits and our representation along
with all the relevant enclosures, photos evidencing the compliances made (which where all minor
improvement measures and not serious violations) to those directions of The Board Proceedings
(dat'ed 17/10/2022), made vide our letter No. VSIPL/PCB/2022-23/343/RPAD dated 28/10/2022,
cited in 4th reference, sent to The Chairperson and requesting the Chairperson to kindly provide us a
Personal Hearing (PH), before taking any further decision. If at all that letter had been considered,
we would have been provided with a PH wherein, we could have presented ourselves in person with
all the relevant documents and shown the Photos, Videos etc., evidencing our compliances and
made you recognise the facts thereby avoiding the issuance of closure order to our factory and the
resulting multi-crore losses to us and our farmers supplying our raw materials (Tapioca Tubers and
Maize kernels).

Though our letter 4™ cited above, along with its all enclosures complying your directions dated
17/10/2022 sent by registered post and email, it has been not taken into consideration. Even in the
now received proceedings of the Board dated 16/02/2023 in accordance with The Honourable NGT
Order referred 5" above also, the submissions made by us vide our letter (3" cited) has not taken
onto record. Kindly now take that letter onto record. Only if that letter is being taken onto record,
an amicable conclusion without damaging the industry and farmers to the issue could be obtained,
without any damage to our Factory and our Farmers, to The Government Revenue, Export Business
and Foreign Exchange Earnings.

Initially, it all started with TWO directions vide 1" query dated 18/10/2022 and gradually the
directions had kept on increasing vide repeated queries and Board Directions. Now, in the latest
Board directions dated 16/02/2023, the number of directions demanded to be complied with is 13
nos. With the hope that with this, the issue will get resolved, now, we are submitting our detailed
point wise reply to the Board Directions dated 16/02/2023 as below.

1. The Board, vide Consent Order No. 2005130094389 through Proceedings
No.F.0022DMP/OL/DEE/TNPCB/DMP/W/2020 dated 02/03/2020, has mandated us to discharge
treated trade effluents on only own land for irrigation, but whereas the tolerance limits fixed in the
latest Consent Order is for the treated trade effluent to satisfy the Standards meant for discharge in
inland surface water bodies. On this, we had raised a detailed clarification citing examples of
standards fixed for other similar Sago industries vide letter dated 12.12.2022 to the DEE, Dharmapuri
to which a clarification is still awaited. For eg., COD is not supposed to be taken at all when
wastewater is discharged in own land for irrigation. Without COD, even then also, majority reports
are within the standards and only in one or two samples, with very meagre excess of less than 0.5%
only is reported and that too is because of the variance in calculation methods and rounding off as
per IS Standards (BIS method of testing).
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Asides, The ROAs (test reports) from PCB of the last samples drawn in the months of Aug 2022 and
Sep 2022 were already “WITHIN THE STANDARDS” prescribed for surface water body discharge,
which reveals the fact that our ETP has improved to well satisfy The Treated Effluent Standards.

Our ETP are perfectly working to satisfy the treated effluent standards.

2 The Seema karuvelam trees in our factory are around 15 years old well grown trees. The
whole grown seema karuvelam trees are consuming the entire treated wastewater, being
discharged. We have planted this seema karuvelam trees, only in line with following The TNPCB's
consent order issued to us in 2007 -as follows:-

The Board vide 2007 consent order No. DEE/ HSR/2555/W/DMP/2007 dt 29/06/2007, under
special conditions, para no.16 has stipulated and stated that “The industry has to ensure that
minimum of three varieties of trees (EUCALYPTUS, SUBABUL AND ANY OTHER SUITABLE
VARIETY) are planted at the density not less than 1,000 trees per acre of land. The trees may
be planted along the boundaries of the industry or industrial premises. This plantation is
stipulated over and above the bulk plantation of trees in that area and maintain them.”

We have planted this seema karuvelam trees, in line with the TNPCB's third option (any other
suitable variety, of the above referred consent order) considering its ability to absorb more treated
wastewater and drought resistant, since our Industry being a predominantly seasonally operated in
which from April to August there is almost nil production and hence no water discharge. From then
onwards, in the last 15 years to till date, the Seema karuvelam trees planted completely consumes
the treated wastewater being discharged within our own greenbelt area of an extent of 15.41
hectares. Accordingly, this has been perfectly followed as per the relevant Acts and there is no
violation of the Water Act 1974, in discharging treated wastewater which has been confirmed by
your good selves (TNPCB) through your counter reply to Honourable NGT in Para No.14.

In our Unit, we have planted Seema Karuvelam trees of around 500 trees per hectare. In addition,
creepers are also planted which are not countable.

Now, you are directing us to replace the entire Seema Karuvelam Trees and to plant native species
as recommended by The Agriculture department and along with submit our proposal for “Safe
disposal of entire quantity of treated effluent” within 15 days.

We would like to state that the new trees whatsoever species, upon immediate plantation, the baby
plants would not be able to observe the entire treated wastewater load, in line with the Hydraulic
load of 35 ki per hectare (500 Trees) as prescribed by The Board vide consent order. Because it takes
a minimum of 5 years of growth for each plant to grow and get strengthened to observe the water
load, prescribed by the Board, leading to violation of the Water Act as the 1* important compliance
is to get the entire treated water consumed; without allowing to pass to Land/Ground and Public
Land.

Hence considering these facts, little by little only, in a phased manner, the fully grown 15 years old
Seema Karuvelam trees could be replaced. One more constrain is, now a days availability of labours/
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workers for cutting the Trees with full of thorns is very difficult. Otherwise if you insist on us to
remove it immediately, then where we would be able to dispose the more than 400 KL per day of
treated water. We would not be able to run our Industry for 4-5 years until the new plants grow to
that capacity of observing. Not running our Industry for a year, will make us lose our domestic and
international customers and kill the industry permanently. So, we will take this condition to The
Honourable NGT, in next hearing.

Asides, despite requesting for a copy of The Agriculture Department report earlier to the DEE of
Dharmapuri, it has been denied and till date we have not been provided stating it is an internal
record. Hence, kindly provide us with a copy of the Agriculture Department recommendations so
that we will go through it and let you know the feasibility in planting the same and we will start the
plantation without disturbing the current and regular plant operations.

3 We will furnish the layout of the premises marking the Green Belt area being maintained by
us for discharging our totally Treated Effluent with extent of planting, as stipulated by the Board
within the stipulated time of 15 days.

4, Tapioca Thippi is not a waste but a valuable by-product that arises during the manufacture
of Tapioca Starch from Tapioca tubers. In all Sago Industries, Tapioca Thippi is generally sold in wet
form to Cattle rearing farmers for use as Cattle feed or sun-dried and sold to Cattle feed
manufacturers for use as ingredient in their packaged cattle feed products. Since this Tapioca thippi
is sold in wet form or sun dried for sales in dry form, we have not felt the need to provide roofing in
the storage shed (also it was not insisted by TNPCB in all these Years) though walls on all sides have
been provided. As the period between November to March is the peak Tapioca crushing season as
well as the monsoon period, August, September, March, April are lean season. Now is season ending
and hence Wet Thippi gotten from the Tubers crushed since November, is in the yard. In the months
of May, June & July (Summertime) it will get sun dried and sold off and thus the yard will get
emptied. The fabrication work of MS Truss for roof has already started. Civil work is also completed.
Only erection of Truss and roof sheet alone is pending. Due to the insistence of TNPCB, we will start
laying the Roofing works from April 2023 and complete on or before 31/10/2023, before the
commencement of the next Tapioca crushing season.

5. We were under the impression that conducting a study of Adequacy report will result in
reporting of Water and Waste Water audit, Ground Water Quality and Stability of ETP. Only upon
receipt of the Board Directions dated 16/02/2023, we came to know that both Study of Adequacy
report, Water & Waste Water study report and Stability of ETP varies. Hence, upon receipt of the
Board Directions dated 16/02/2023, we have sent our requisition again to Anna University vide our
email and letter dated 27/02/2023 for conducting an audit of Water and Waste Water, the Ground
Water Quality study and Stability of ETP etc and have requested them to send their quote/offer.
Once upon receipt of the same from them in a day or two, we will make the due payments and
commence the studies and submit the reports to the Board as soon as it is received from the
university. (Copy of the email sent, is enclosed herewith for your ready reference)

6. As we have already mentioned in the above paragraph No.5, we have asked The Anna
University to also conduct Study of Ground water quality of our green belt area and they will
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simultaneously conduct the study for same along with the water and wastewater study and provide
their report, for which according to their demands/charges, payments will also be done, upon
receiving their demand. Once we obtain Ground Water Level Study report from The Anna University,
we will furnish the same to The Board. (mail copy enclosed)

7 We will provide monitoring wells in our Green Belt area, within April 2023.

8. We would like to state that at no point of time trade effluent or even treated effluent
reaches the stream as the greenbelt area has been provided with strong bunds to ensure that even
during heavy non-stop monsoon rains, no flow reaches the stream from the greenbelt area.
Moreover, we have sufficient greenbelt of 15.41 Hectares for disposal of treated effluent and during
the various inspections conducted in our Unit and surrounding areas prior to the closure order, we
have never been found or alleged to have disposed their effluents either untreated or treated into
any water bodies. Even in the Board's counter reply submitted to the Honourable NGT, in Para no.
14 it is mentioned as “The Unit was inspected by the officials of The DEE, TNPCB on 16/03/2022 and
during inspection, it was observed that there was no flow of water in river Peeniyaru. Also, the Trade
Effluent generated from the unit's activity was treated in the effluent treatment plant and the
treated effluent was utilised for the development of Seemaikaruvelam trees. There is no direct
discharge of Trade Effluent into the river” {Copy of the Page with para14, of The PCB Counter reply is
enclosed)

But nevertheless, we have further strengthened measures to ensure that there will be no flow of
either treated or untreated effluent outside the Unit's premises.

9. The rainwater stagnated in the pit of the proposed anaerobic reactors during the monsoon
period is being continuously dewatered. The 5 nos. of sludge drying beds are also being properly
maintained.

10. Stability of ETP Study report - Subsequent to the already issued Work order to Anna
University, we have placed our request vide of email and letter dated 27/02/2023, asked them to
study and provide a Stability study of the ETP too. Upon receipt of their report, we will submit the
same to the Board. (mail copy enclosed)

11. Electro Magnetic Flow Meters are already available and manual recording is being done.
Installation works for enabling computer recording is ongoing and will be commissioned in about a
months’ time,

12, Bank Guarantee of Rs.50.00 lakhs - We had already completed the investment of Rs.420
lakhs for setting up the Secondary Treatment Plant consisting of Membrane Bioreactor (MBR) and
have already incurred expenditures of about Rs.420 lakhs and the expenditure details with bills have
been earlier submitted to TNPCB vide our letter dated 21/11/2022 and your officials have also taken
photos & videos and inspected the records pertaining to the investment and confirmed the
investments made. We have made such no-profit making investment of Rs.420 lakhs, as capital
investment for Secondary Treatment MBR Plant for strictly adhering to the TNPCB Consent Order
Conditions and Acts. This expenditure for all these is borne out of the funds arranged by the
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Company without financial assistance from Scheduled Banks as Banks are not forthcoming to

provide financial assistance or Bank guarantees or any form of assistance to industries without valid
consent orders from TNPCB.

We ourselves have already voluntarily made Rs.420 lakhs investment towards our new Secondary
Treatment Plant, which is 8 times of the Bank Guarantee of Rs.0.50 Crore, being demanded from the
Board, for revamping our ETP. Hence, we request you to kindly waive of the Bank Guarantee clause
that was requested from us without being aware of the investments that we have already made as it
will be a huge additional burden in addition to Rs.420 lakhs and end up in additional financial crux
and burden for running the industry due to loss of working capital. The basis for asking us to furnish
Bank Guarantee is to ensure that we make timely necessary investments to ensure the treated
effluents meets the PCB standards. The Board insists the industries to furnish bank guarantee to
ensure that we will install pollution control measures within the time schedule as assured. But in our
case, when we have already completed the investments, the need for Bank guarantee which is an
additional burden on the industry as a tool to pressurize us is not required and therefore request
You to kindly waive off this condition based on our above submissions.

All the above directions are given as for more improvement measures of our Unit. These suggestions
are being given to better The Management and Hygiene conditions of the plant only and not on any
violation of the any act. Most of these conditions are already complied with, and the rest smaller
things too will get complied within a short span of duration.

Post issuance of the closure order dated 08/11/2022, total power supply was abruptly disconnected
when the unit was in operation and consequently our ETP operation was also abruptly stopped
disturbing the biologically treatment and loss of Bacteria in our ETP. After, Interim Stay was granted
by this Hon’ble Tribunal, the Power was reconnected to the Unit on 12/12/2022. As the Effluent
Treatment Plant in our unit is completely a Biological process comprising of Anaerobic Digesters and
Lagoons (a process through which bacteria break down organic matter in the trade effluent in the
absence of oxygen to produce Biogas) and Aeration (a process of adding air into wastewater to allow
aerobic biodegradation of the organic materials using activated sludge process), both of which
requires for growth and multiplication of bacteria to treat the trade effluent. As the Unit was put
back into operation after 35 days due to the Closure order of TNPCB, the old stagnant treated
effluent in the ETP were removed and fresh trade effluent from the production unit which acts as a
food to Anaerobic and Aerobic bacteria were gradually fed, filled up and treated in the ETP taking
number of days for the ETP to startup and reach stability. As such during the inspection of the
committee of TNPCB on 27/12/2022, the plant was in operation only for the then past 13 days and
the Effluent was being progressively treated in each process of the ETP and had not reached its final
disposal point which has been observed and reported by the Committee. Now our ETP has
completely stabilized, so we request you to now make an inspection of the ETP.

Taking the above on record and by going through the ROAs of August 2022, September 2022 in
which it is stated as “Well within Standards of all parameters”, we request the Board to kindly issue
us the Consent Renewal Orders, as all these directions are already complied by us. Last two months
test reports (ROAs) are confirming the standards as per TNPCB.
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Now, we are in a position to apply for the subsequent renewals too as we are supposed to apply for
renewals of Consent Orders ONE MONTH prior to the validity. We are ready to pay and apply for the
subsequent renewals of The Consent Orders for further 10 years.

Please give a Personal hearing before taking any decision against our factory in this regard and
give us the Date of PH before the next NGT hearing date.

Kindly acknowledge receipt of this letter.
Thanking you

Director

Enclosures:

1. Copy of the Letter sent to Anna University by mail and RPAD on 27/02/2023
2. Copy of Para no.14 of The TNPCB Counter Reply to The Honourable NGT

Copy To : 1) The Member Secretary, TNPCB, Chennai
2) The JCEE (Ms.Sarasavani), TNPCB, Chennai
3) The DEE, TNPCB, Dharmapuri
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Even in the partial process, the waste water contfi:;laorganlc waste, cows are able to drink the water

Being a green belt area, cows are grazing. Due to perfect treatment grasses are grown well
and cows desires to eat. If not treated properly then the grasses get dry up.
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BEFORE THE NATIONAL GREEN TRIBUNAL SOUTHERN ZONE

AT CHENNAI

Appeal No. 77 of 2022 (SZ)

M/s. Varalakshmi Starch Industries (P) Ltd.,
Rep. by itsDirectorA.Vinoth Kumar

Having its office at:

“Varalakshmi Tower”

No.127/1, 2™ floor,

Gandhi Road,

Salem- 636 007.

AND
Tamil Nadu Pollution Control Board
Rep. by its Chairperson
76, Anna Salai, Guindy Industrial Estate,
Guindy,
Chennai — 600032.
And 3 others.

AFFIDAVIT ALONG WITH ANNEXURES

M/s. KINDU PRIYA  (E.No.1385/13)
K.R.NISHANTH (E.No.708/14)
S.SATCHITHANANTHAM(E.No.7267/21)
Counsel for Appellant

98658 23864

...Appellant

...Respondents



BEFORE THE NATIONAL GREEN
TRIBUNAL (SZ) CHENNAI

OA No.47 of 2023

Suresh
... Applicant
Versus
1. TNPCB & 5 Ors
. Respondents
VOLUME - A

Counsel for the Applicant

Yogeshwaran. A
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